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CENTRAL AMINISTRATlVE ThIBU1AL 
BNGALQRE BENCH, 

Seccnd Floor, 
Comercjal Complex, 

Indiranagar, 
Bangalore-38. 
Dated:17 JAN1994 H. 

ORIGINAL  

APLICANT:-Sri.G.R.Rangadhamaiah and Others 

v/s 
RESPUDENTS:- The Chairrnan,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Cornple, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkularn Road, 
Kaloor,Kothi-682017. 
Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road, 
Karikkamuri, Kochi-682011. 

Sri.Vijaynarayan,3-C EUJOaAD0,112,Nungainbekkarn High Road, 
Madras-600 034. 

Chairman,Railway Board,Rail Bhavan,New Delhi. 
The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. 
The general Manager,Southerri Railways,Park Town,Madras.-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 

9, 	The Divisional Railway Manager,Southern Iailways,Mysore. 
101 	The Senior Divisional Personnel Officer,Southern Railways,: 

Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 
Madurai Division,Madurai. 
The Divisional Superintendent,Southern Railways, 
Divisional Office, Palghat, Kerala. 
The Divisional Railway •Manager,Southern Railway, Bangalore.. 
Sri. K.R.D.Karanth,Advocate, 2,Mangalanagar,Sankey Road Gross, 
Bangalore -52. 
Sri.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs, 
R.V.Road,Opp.Bangalore Hospital,Bangalore-4. 



•.• 	
•'• 	 • l •• 	 .•'- 	

.•- 

c. 
F 

1) 

SUbJECT:- Forwarding of copies of the Oders passed by 
the Central Administrative Tribunal, Bangalore.. 

Please find enclosed herewith a copy of the ORDEIi 

passed by this Tribunal in the above mentioned applications 

on 16th Day of December,1993, for further necessary action. 

DEPUTY REGlSThAF(J) 
JUL) IC 1AL BRANCHES. 

gm* 



.... Applicants 

- Contd./- 

CENTRAL ADMINISTRATIVE fRThUNAL 
- 	 BANGP.LORE BENCH 

O.A .NOS.. 395 toO3/•9.i.57/9O.'416/9O. 320] 
.--,--e 

THURSDM, T}-fIS THE I6THDAY 1OF DECEi1BER, 1993 

SHR.I JUSTICE V.S.MLMTH 	••.. CHPIIRMAN(J) 

SHRI JUSTICE P.K.SHYA11SUNDR 	•.... VICE CHIRMAN(J) 

SHRI V. RAMAKRI5HNN 	 .... MEIIBER(A) 

Sri C.R1ngadhamaiah, 
S/U Sri Range ish 
aged abàüt 68 yees, 
Retired Guard-P Special, 
Chikkabidre, 
Chikkanarayekanahalli Taluk, 

Sri K.V.Sreekantiah, 
5/0 Sri K.V.Subremanyaiah, 
aged about .69'years, 
Retired Guard-A Special, 
Ch-70,6t.h Main,5arewe,thipu6rTr9 
Mysoriz 9, 

3 9 	Sri 11.N.Nareyana Setty, 
510 Sri K.1uniswamaiah, 
Retired Guard-P Special, 
2003/2,Rajkemal Street, 
Ilysore - I 

Sri 8,J.Nagarajaiah, 
S/U Sri Jayepala Nayenar, 
Retired Cuard-P Special, 
158, Shankaranagér, 
J.8.Kavel, Banglore-560 022 

Sri K.Seshadri, S/U Sri Krishna, 
€hatta, aged about 69 years, 
Retired Guard-A Speciel, 
92, Lakshmipu. rarn, Arsikere. 

60
~ 

r 
69 years, 

Ree6'Uard- Special, 
6 1

9thifl Road, 6thCross, 
Prkash'Ia,Bangalore - 21 

O7'. SrJjK.V.)inivasachar, 7 
%0 S )Akil  

jAut769 years, 
\ 	Q?J:Ji'ed rjuard-A Special, 

Road, 
9gar Extension, 

fv 
Shimoga own - 577 201 



. 2.. 

fl, .Sri Shiveswamy, S/c SriT. 
ugachalam. Pillei, aged 
about 69 years, Retired 
Driver—F Special, 44,. IX 

- iIa4n 2  Mees Block, Now. 
Bmoo Bezar, Mysore-21 

Sri :3.N.Phroah, S/c Sri WI.P. 
Pharosh, ietired DriverR 
Special, 2355, I f1ej 	IT 
Cross, K.G.Koppal, Chamara-. 
—puram, Ilysore,, 	- 

5ri R.J.Mehadevan, 
/o R.Jeyaram, 
aged about 67 years. 
GtJard tht SpecIal (Retired) 
resid±ng at No,1571  IVth Cross, 
Ngappa Block, Siipr5 , 

Bngalore - 560 021 

p 
Sri R,5hj.ajah 
Retired Buerd 4 Special, 
ad residjn at No.1153, 
'Sri Ranga', II (9aln Road, 
SN.Coiony, Yeshwenthpur, 
Bngalore - 560 022, 

Sii Papanna, 
54o Nathavedu, 
aged about 63 years, 
Dtiver Passenger 11R448 
Sduthern Railway, 	

, 
 

Bengalpre City(Retjred) 
No.5/I2, Backside of 
Ilunisuara Temple, 
BhUvareswainaQr, Magadi Road, 
Bngaiore - 23, 

SrI Ghouse Mohiie 
So Dtzeen Mohideen, 
aged about 63 years, 
Diiver Passenger MR 238, 

rR
"
etired) 
uthern Railway,Bangelore City, 

C/c Noor Mohamad,
.73Ib,. Railway QuerterO, 

'swsnthapur, Bangalore :— 22. 

applicants I to 9 in 
O,1,Nos1 395 to 403/91 

pplicant ifJ in 0,, 
No.57/90 

pplicent 11 in .0.A. 
No.416/90 

14. Sii D,John Peter, 
S,'o Doreisuamy, 
aged about 58 years, 
Djer Goods MR 612, 
S uthern Railway, 
V swanthapur (Retired) 	 . 
N .62, Iii Cross, I Stage, 

4"VO lipuram, BangaloIe - 21. 	

':::: 
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Sri Menickam,. 
S/oLaksmenappe,. 
aged abou-t 60 years, 
Driver Passenger.  MR 414, 
Southern Railway, 'rsiere, 
(Retfred), No,286/h Ith Cross, 
Bangalore - 50 821, - 

Narayane, 
'o Nyathavadu, .. 

aged about 72 years, 
Shunter MR 2711  
Bangalore City, Southern Railway, 
(Retired) No.53 t/o Nawaz Store, 
lrth CrossMagadi Roed, 
Bangalore - 23, 

IT. Sri M.5.Susainathan, 
S/a Mar1s9smy, 
aged abut 62 years. 
Drive± Passene MR 4751  

outher-n Railway, Yalehanka, 
(Retired)C/o P.Fi.3oseph, 
45/Fl Old Raiiwqy Quarter, 
Yeswanthaur, Bangalore - 22 

• it., Sri Sidaih, •s/o Slddeiäh Goue, 
aged 62 yars, £iesel 1aistcnt 
MR 523, Southern Railway 
BangelQr2 City, (Retired 
No.58, I Cross,. 3rd Main Road, 
Ramachandrapurarn, •Bangalore - 21. 

19. Sri Kedirvelu C.R., 
S/o C.S.Remalingam,: 
aged about 58 years, 
Goods Driver MR 624. 	 S 

Southern Railway,. Harihar, 
(Retired), No.32/2, I Main Road',: 

	

I Cross, Oklipurem, 	 ' 	• 	' 
Bange4pre - 21. 

21. Sri Culam Dastegir, 
S/o Md.Ghouse, 
aged about 69 -years, 
Shunter :R 597, Southern Rèilway, 
esuenthjpur.(Retire)•No.3, 

Prf kedrssRoaJ, 

r(21 

- 56Q.

?taheed,r: 
o 	 Md)}ebeef, aged 67 years, 	. • 	 • 
\•( 	*Shunte]c1i 539, Southern Railwy, 

Centcnmen(Retire). 
&'- Ng1Uç ,ith CrOSS, L8, 

5VQht,rinagar, Indiranaqar, 
S 	

- 3$.: • • 	 • ,, .fl7PLICANTS. 

S 	 '• 	 • 	

• 



.. ,PPLict41TS 
- .ContdJ- 

LLi 

23 

24 

or u5 joii 1 
Jb NbDevid .PU1AL, 

6 aged eboUk 	V'Setto  
Aitant Guard/Eli 1303, 
oUthern RaIlway, 8aha.oe 

(Retired), do Carpette Sutemety, 
2th Cross Nagedi Roadp 

BngalOre 2a,: 	- 

Sr I "ShIk FekDuddeefl 
S/a Mohmmed Khesirn 5k!.I, 
ad about V yarS, 
R1ivay GUèr 	S22, 
-Suthan Railuty, Arsikero, 

j~ettred)t' ManIpet, 
rsikere 	573 103, 

Haaan DIstrict1 

x$ K:G,KIsh.natTruthY, 
to KGunepéJ 
g(A eboit 6 )'eai.s 
uard 	EE 99 40 
butheh.REiflIay., P.rsikere, 
Retired), Nol84f Y6travps 81cck 

xm.ipur, f4alkert 	573 1 O3 

si 
/O t 	iapa, 8ged about 3 
'eA. 8-%,8v 16,9st, Suard Et 317, 

SoUtherr R.I.Luy Bqal.03 citY., 
%Retied)) Ni29, 1$, 5th P1a1i, 

~

Kengeri Sellito Town, 
Bebgalor-e 

SrI N11.3tnandaao, 
5/0 N. Vertkoa R ao, 
eged eboutS9 yars. 
FIreman 	rn MR 549 
Southern Riluay, Shimoga i-own, 
(Ret.ired) :No i2i 1 IT Nose., 
8ehid -SPW?ICe, A8honage-, 
-ShInge Toirn, 

M,MsnI, 
S/o M&Etai sged aout 
42Ygere., Shunter MR i72, 
Sôuthrn Railway-, 
Bs1yapp8nehaltRtied), 
RrnEawarnyalya, M4S-.N9r, 

emmtThhBiIi Nain Ro ad,, 
Bangelore 

'SrI 	Lexmr S/O Nu ruge sh,, 
aged about 63 yeer3, 
Driiir. -Goode MR 410,, 
5outhn Re:ilW.ayc, 
Ysewatithepur (Re U-red )-, 
No,22, -I Cross, Bh8sy arnnger, 
Sr-1  reftpuramr 2BEi ng. alo-re. 21. 

0 

V 



Sfo Venkataramanappt, 
aged about 63 years, 
Dtiver Passenger MR 721, 
Southern Railway, Shimoga Town, 
Retired, No.209/41., Rackamma 
Building, MaiRoad 
YosuanthapUr,Bangaloe-22. 

30, Sri Syeq Abbas t  
Sfo 4yni Dastair, 
aged about 69 years, 
Southerh Railway, Bnngolre City, 
(Retlrel), No.41, .Croas, 
II Mair 	atharayanapura; 
(Near Stibrmya Elaaajid), 
Bangeloe - 24 

Sri Akdul Rahirn, 
S/oMd.Bakshi, 
aged about 62 ye&rs, 
Shunter MR 349, Southern Railway, 
Bangelore City (Retired), 
No.22/, 114 Cross, 
Ho.shallI Main Road, 
etharayanpure 
Bafgalore - 26. 

Sri K.M.'aooni, 
S./o K.V.Mathaw, 
,ageJaout 66 years, 
Driver Goode lVi  701, 
Southern Railwy, Yesuanthapur, 
(Retired), No.517, 7th Cross, 
K.N.Extension, .Yeswanthapur, 
Barigalore 22. 

Sri 3.Ceigadharaiah, 
S/o B.,Sjddaja, 
aged abáut 6Z years;  
Guar,.—Spl. EMI 428, 
Southern Railway, r.sikere, 
(1etjreá), Nc.1Jeaarthe Nilaya, 
flea 	edana 'alkies, Behjn 
Tump. House, Azaikere. 

34..5ri,.j.Ramasemy, 

' 	e6u t 4 ye er 8 
/ (1 a1 G'Id !T7i7, 
f!I 	 ou,.the.R'i:uy, Bangalore City, 
I 	• 	 (R&tire),\Nc..264/tijk4&y Qtrs 

O 	 ytern Railuay, Bar.qe1oe-23. 
:r•.•- 	' ; If 

\ 35, 	I1.:AK ran, S/o C.ibu, 
\\ egedIxit  59 gears, Meil Guard 

'.. G17fi8, S.Rei1wy, 88'igelore Ity, 
re), No.1C41  6th (in 

II Cross, Shenkarnagar, Yeeusnthaour P.O. 
angalore - 22. . PP!,. xcMirS . 1on4. I- 
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Sri P1.Nageraj, 
s1b Muiauamy, Naiu, 
aged act 60 years, 

1: 	 :Driv.er' Goods MR 436, 
'Southern Railway, Bengalo'r. City, 
(Retired), No.6p,:Kothan aremapuram, 

j. 	 '. 	Veiya1ikavl, 124 Croac, 
angalore •- 	 S  

37. Sri. C0Gbpel, 
5/0 ahgan, 
ged' eLoüt S 

iriver COo!11R 599, 
Eputhen Railway, Yes'janthpur, 
(Retired), C/a .Chak!:avoithy, 
No.421, Railway Otra. 

H 	 EaiyeppanaFSalli, 
Bangalore -. 38. 

Sri Khudus, 
5/0 HusjSe1 
aged about 6A years, 
Driye' Fass3ngaz MR 112, 
Southern Railway, Banalcre City, 
(Retlreø), No.4E9, 10th Crca, 
Mathlkere Main Roaà, 
Yeswanthapur 	g4cre-22 

Sri Mayenna, 
S/o Mayanna.Cowda, 
aged Ia6lout 71 years, 
Shunter MR 254, 
Southern Reilusy, Bangalore City, 
(Retired), No.40, 7th Cross, 
Gayathringer, S:irampuram, 
Bangalore-21 

Sri Gurusidda1ah, S. 
S/0 Siddap,a, 
,aged. about 68 éi-s, 
Driver Passenger MR 393, 
Southern Railway, Shimoga Town, 
(Retirei)., Ittr Guddekaval 
Hosur 3evgal Cost,  Rrsikere 
Taluk, 1-fassan District.., 

Sri Nohamed Hissain, 
S/o Moharned Rudensab, 
aged about 66 years, 
Shunter MR Gd, 
Southern R.ivay, Harihar, 
(Retired), A.Maravethi Post, 
Herihar Tsluk, Harihar. 

ri T.Duggan, 
Jo A.E.Dugaa.j-a, 
ged about 65 years, 
river Passenger MR 71  
outhern Railway, BangeloreCity 

• 



residing etJ':munikaleppeGardai, 
Ramswamy Palsyam, 
Khamrnanahal1i 'Main R6ad, 	 ' 

2nd Cross, Bangaloro-33. 

43, Sri"John': Rpss,S/o .Noeh,  

'aged about 62 yuars, 
DriverPasse-ngor MR .359, 	'. 

..5o;uthern.Rei1uey, 	Bangalore CS.ty, 
,:Retiré

,
d), 	No.8601 	HMT 'iavut, 

behind -Choudeswari Térupie,.: 
.Math'IIeej 	Senqblore-54..  

4416 ri E.'Hu8sey,' S/c 	iliiHusae.y, 
aged about 64 .yers, 
Driver Passenger, MR 1939- 

Southern Railucy., 	GEngeloro. Pitj, 
(Retjred) 7-t.h Cross, 
SuIedarpa.tys,. .Yeswanthepur, 
Bargalore-22. .. 

Sri' B.Jeyarem Sinh, 
5/0 Narayan ing.h, 
aged abOut 63 years, 
Driver.PessengerJ1R 611, 
Southern, R.i1LJay, Shlmoge.Thwn, 
( atjrods),*Nó.1831, III Cross, 
Rathan5.irhL.ane,'.Menci Moh31i.a. 
fiysore'..- 570 

Sirruthi,P.Hc, ' 
S/a Neelak-ant.-s Rao, 
aged about 64years, 

iv Drer Pass?ner' fIR 422, 
Southern Railway, Ban.galore City, 
(Retire)., No,2, I MaIn Road, 
Gudtj MüneeauareTempl-e 'Street, 
Mat.à'dhaheii..t, Bangalore-2.' 

Sri (4oharned-Basha, 
S/u 'hbdullà Sal, 
aged about. 67 years,  
Shunt'er.'11R 42310  Southern Railway, 
Harlhar, '.,Ret&red), No.351, 
II Crosé, Gendhinagar, 
H'ar'ihar. 

Sri..Kisten, 5/0 Govindan, 
.aned about 59 years, 	- 

ñ 	 Railw y., Bar'gelore City, 
ff' Ra Vtr 	No/2,. Suderam Reddy;  
' d1k \acks4.d'e - of' 'PInphera 1ills, 

( 	Magadi Li'a, ..Bangalor.e -. 23,. 
LLJ 

kko( 9-i MM4r/ppa, 5/a  Mutliappa, 
agbiit 72 years,, 
Drivar £cbds, Southern Railway, 

* 	- 	

*  p@Lrenthbpur,, (Retired1) * ..FPPLICNrS 
..Contd. /...-. 



51.. 

Raajinaga, 
angalore 

Sri Rangaiah, 
S/ R a engasuamy, 
aged about 68 years, 
Driver Passenger MR 160, 
Suthern Reilwy, Banqo!.or 	i&y, 
(Iet±rod) Nov27, Chic 8e.r 
Road Cross, Sh1vtj!a',: 
Bngalore-5t, 

Srj Ethirajan, S./o R.C:.1nc3i1  

,aged about-65 years, 
Southern Railway, Mysoro 
(Retire), Driver P2st.'engr2c, 
MR 378, No.1389, rII Crcss, 
Kki Ráad, fleridl 
Mysore-21. 

52. Sii A.Xevier, Sb 	tntboriy, 
aged etiout 62 yosr, 
OIiiver Passenger ItR 63, 
Southern Railway, Arsikers., 
(Retired),Nc 0 52/2/, Dchind 
5t.Marrys Churcth, rsikee-103. 

53 	SD. Linga, S/o Kerbesappe, 
agd about 67 years, 
Shunter MR 253, 
Sojthern Railway., Harihar, 
(Rtired),C/o Kurvethi L.nga, 
m'pvathi Post, Harihar. 

54. SrI Revanappa, 
S c Siddappa, aged about 53 years, 
Vieman rirst ML 1 129, 
'Southern Railway, 'riaLiha:, 
(Rtired), C/o Revanappa, 
Chi1ageri, Flallikariuia Extension, 
Arniavathi Post, Rarihar. 

55 Sri .Eth1eraj, 
S/ol Abbaiah Sunder Rat, 
aged about 73 yeaIs, 
Drjvor Mail MR 51  

Southern Railway, ana1or2 [ity, 
(Retired), C/o E.Sridhr, 
No.343, Railway itrs. (Mt) 
Banoalore 23 

56. Smt Karnaie Rai PIroji Rec Kaul'e, 
/o I 1.te 
qe about -.*5iyears, 

flr 
I

Psenger MR 4331  

Southern Railway Arsikere, 
No423, E1d Rms soad, ra1kere. I .APPLICI%NTS' 

o. Contd,/-. 
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S. 	SI 

57 &nit.R himabi
16 	

, 

itu C.Fez8lur Rahamen, 
aged about 45 years, 
ShUnter.MR 52, 	 . 	 . 

* : 	outhern Railway, Yeswahthapur,  

Nij.11, 4th Cross, Behind Yerarnma 	 . 	•. 
Klyan Mantap, MohankumAr Nagar., 	 . 
Yeswant.hapur, Bongalore-22 	. 

,. Snit.Sharadamma, 	. 	. . . 	
/o late S.Garieshan, . . 	. 	. 	. 	. 	. 

aged about .2 years, S! un tr [REi.iI?, 	... 
cuthern Railway, Yaswntur 	.. 	. 

95, X Cross, Mohakurni:rnuar, 
Yesuerithapur, BangaJ.ore.-22.  

59. 	nLt.Sufia Khalun, 	. 	 • 	... 
.Wo late Anwar, 	

•...... . 

aged about 53 years,  

iselAsst. fiF . 
Suthern.Railuty, Barc131or City)  
fo f1.rumai, No,O7/ 	Ki EXt., 	. 
th Cross, Yeswarthaur. ... 

. Eangalo'e-22. . 	 . 	. 	•• 

fl I  !int.Kenakarnlna: 	 . 	. 	.• 	0 	 • 0 

tfo late A.Subramanyp . 	. 
aged about 41 years, 	 . 
jøølAsst. ['iR 521 	 . 	. 

Suthern Railway, Bangelore City, 
0/C,I floor, Mt Rly,Ccicny, 

aangaiore-2.3. 	 . 	. .. . 

61. •'Sri Shenthakumar, •. 	 . 
,fo late Inandaraju, . 	. • 0 

aged about 25 years, 	. 	. 	 . . 
Driver Passenger, R 35B, 
Southern Railway f'rsikere, 
tu,mbedker •nagar, Holenarsipur, 

. 	asan•  01st.  

62. S t.Oevamma, 	. 	. 
/o late B.M.Venkatesh, 	. . 	• 

aged abotit 47 year-s,  
. 	. • 	iesel Asst, fR.1266, 	 . 

$nuthern Railway, Benqelore City, 
Nb.91/B, Railway Qtrs., . 	•. 	 . 	... 
near Running Room, • 	. 

: 	 .angalore-23. . 	. 	. 

Yhjalakshrni., 	. 

• 0 	 . 	 • f,c c 

/ Itge 	53 years, 	 • 	 . 
JItDiive gods, MR 474 	0 • 

South f.nReilway, No.131 	 •. 	• 	0 

- O. 	 ••. APPLItNTS. 



65 

67 

60. 

69. 

71. 

- 	 - 	- 	-- 	•- 	- 	- 	 r'- 

..  

Smt.Helen 
W/o late .1.1r18t1ern, 
aged about 50 years, 
Site No.1?, Petel Hanumaiéh'a Flet, 
Jalahàlli Post, .Bangalr-13a 

Sri £,Ramamurthy, 	 .4 Applicants in Sl.No.12 
S/o Doraiswamy, 	 to 66 in C,.No.320/92 
aged about 60 years, 
Driver Goods MR- 735, 
Yesuanthapur, No.375, lti C4o, 
III Main flod. Goku. 
lvlattikere'Layout,& r&. 
B-angslore--54. 

Sri Abdul Rahirn Khan, 
aged about 60 years, 
Driver Goods MR. 514., 
No.43, Kavika Layoo, 
Ilysore Road, 8&ngeicre-26. 

Sri S-tht. Rao S 
5/0 late S.N.iikantaieh, 
aged aoit 63 years, 
Driver Goods fiR 73, 
5aR3i1Uy-, Bengaicre 
(Retired), No.1362, 5th t1ain.Roaci, 
lind Stage, E-D)rck,- 
Rajajinagar, Bangalore-.560 010. 

Sri ,F.Henderson, 
Sb late F.1.Kenderson, 
aged about 60 years, 
Driver Goods MR 03 7  5,Railway, 
Bengalore (Retired), No.31., 
Pampanagai, Yesuanthapur, 
Bangalore-22. 

Sri Bheemaieh, 
5/0 Chennaiah, 
aged about. 60 years, 
Driver Passenger MR -10, 
S.Railway, f'lysore Division, 
(Retired), ..Colony, near 
New Railway Cry, 	- 
Shimoga Town. 

Sri Shiva, S/o VenkatasuaTny, 
agedabout 64 years., 
Shuiiter MR 307, &,ailway, 
flysore Division, (Pet.L.ted) 
No.172, t.A.Co1ony, nec' 
New Railway Colony, 

Shimoga To'n - 57-Y 201. 

71. Sri Mohamad 1bbas, 
S/o Khalender Khasim, 
aged about 62 ycar, 
Driver hail, MR 426}  APPLICMTS 

.,Cbntd./- 
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0• 	IS 

S.Railway, F'rsikere D1visior, 
(etired), Gop R 	 al- Singh QUrters, 	 : 

.H.Road, Prsikere, 	. 	. . 

72. Sri E.Natarajên, 	 .. 	. 

S/o Ekambarem-K,; 	 . 
aged about 62 years, 
Driver. Mail MR 429, 	 . 	 . 	. 	-. 
S.Railuay, brsi•kre 13ivi51ur, 	 0 

(Retired), No.291, Kumarr 	. 
Nilayern, Ilssan Road)  .. 	. 
rsikere - 573. 103. 	 . 

73.• Sri S.ukamany,. •• 	 * 	. 
S/a Uthabdi, eged about 59 yiars 
Driver Passenger, S.Reflusy, 
rsikere Division(Rstired), 

C/o isnthcny, 15i1, Rai1iay tuertcars, 
!rsikere. 	 . 	. 

74. Sri R.Purushothm, . . 	- • . 
S/c B,Rarrechandra Ncidu 
aged. . about 63 years, 
Driver P3sse nyar MR 715 
S.Railway, Arcikre Divi1- , 
(Retired),. C/ R.9haskar, 

. 	No.121/8, HUCO Colony, 
. Bhadravcth5. 	577 301. 

75.: Sri E.eter, 	 . 
51° 'JJsnthony, 	. 	. 	. 	. 	

0• 
. 	 agoá.  about 64 years, 

Dri,erMaij, IIR• 139, 
S,Railuay, rsikere Division, 

. 	(Retired), I Cross, Hessan Road, 
U!erLirie, rsikere.. 

76PI Sri Kanakaraj, 	. 

5/0 VJnthony,-11ajor, 
DrIver Passenger MR 106, 	. 
S,Railuay, Arsikex Divis..o.n, . 
.(Retired)C/o R.nthony, 
Crane Driver, .No.°4, Railway Quarters, . 	

0 

Arsikere. 	• 

77, SrjBhéemsen, • 	 - 	 . 	,••. 

S:/o  H.Mahadev, . 	. 	.. 
aged about 62 years, 
Dive-r Passenger M.E59, 

, 	 Frsikere D*ivisiun, 
Muthilammc Temple Road, 

(( (5hC?s\\Road, Near Wat.er Tank, 
7hanthiir, Doddaba1iejr, 

fl•z 	. 	• 	c 
&R,Liçsfpninarayana, 

aged q.WotJ.' 6 years,. MR 

	

-PPUIff_-d Driver.,tpt/412 • 	 • .,...APPLICANTS... 

. 	. 	 .• 	 0 
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1Jo ..z6,AttirneramrnaTernple Streot, 
cl othnpet .Bengaiote-.53. 

79 •  Sri. N.Channappe, 
/o Narasimhaieh, 
ged about 66 years, 

Driver Goods MR 571., 
Raiiwey, .rsiker Di.1ior, 

4Retird), A.011halli 111ce, 
.n'front of Railway Statir, 

	

Sulekroe Poat, Ars1ker' 	l. 

80. Ubi K.Surarnaniyarn, 
/o KattamarI, 

aged sdut 59 years, 
shunter MR 801, 
S 1Railway, fréikere Diviio:i, 
Retired), III Croes, 

Upperlin, Hassan Roed, 
*rsikere-573 103, 

81. Sr-1 JanI, 5/o 	Khadei., 
ged about 62 years, 
river Mail MR 1021  S,Rai1'uiy, 
rs1kere DivisionCRetired), 
hol1ur P.C., Thiruthalli, 

Arsiker-- 

82. ri M.Velayudam, 
S/o Muthan, 
aged about 61 years, 
Shunter MR 507, S.Reiluvm 
lrsikere Division (Retired), 
tC),2/2, Srlrarnapuram, III Cross, 
Hassan Road, Arsikere, 

83. 	ri G,Indra Singh, 
S/o B.Gopel Singh, 
ged about 66 years, 

Driver Mail MR.101. S.Railway, 
F&sikere Division, 
0.194/A, Railway Quarters, 

irsikere.. 

34. Sri N.Krishnaiah, S/c F'.fluniya, 
4qed about 66 years, 
9river Passenger MR 4081  

Southern Railway,, Irsikere Division., 
Retired), Cfo N.K.Nanohr, 
No.49/F, Railway Quarters, 
rsi.kere. 

85, 5ri Kempa, S/a Munlyappa, 
ged.about 63 years, 
hunter MR 243, S.Railwey, 
irur Division, (Retired) 
elary Camp, Near Plaque—mma Teriple, 

, irur. 

-.--••.... 

. ,PPLICFINTS 
aContd./— 
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BE. Si Kenchi, S/oaredait, 
'aged about 64 years, 
Driver Passenger MR 108 
S.Rcilwey, 	rsiker.e Division, 
(Retired), 	No.221, 9th •Cioss, 
Right Side Hessen Road, 
Arsikere. 

87. Sri P.Narayanaswa'ny, 	- 
• 

Sb o Ponnusuamy, 	aged abusit 66 ytcVS 
Driver Passenger MR 43 0  
S.Rai1wy, 	Herihr Djvj. Ci .c,t, 

• (Retired), 	Hasn Rà9c, 	Liun LIn 
1rsikere. 

.AS. Sri C.uaminathan, S/,. 
• .ged about  58 years, 

Shu6tp1R 104, 	Rci1uay 
Irsikore Division (Fe tired) 

Rod, Dour L1n, 
• ••::•• Arsikero., 

69. Sri Rama, S/o Beilary UeayaipPa, 
aged about 66 years, 
Driver Pessene, 	MR.. 148, 

• S,iaiiw&y, Cflkjaju.ivisin, 
(Ret IF  od),:: Bellery Camp, 
Near P1agU 	mnic1 TemplE, 	Nrut. 

90.. 
• 

Sri Fè). 	].i Baig, 
S/ 	ilirzen 8aig- 
aed 	bout 66 years, 

• 
D1Iver Passenger MR 382, 
Siluay, Shimoga Division, 

:{Retired),. Tank Mohalle, 
.6thCross, Shirnoga Town — 577 201 

91.. Sri Bheema Neik, 
S/a Henump Naik, 
aged about 68 years, 
Driver Pass3ger fiR 3631  
S.Reilwey, trsikere. Division, 
(Retired), C/a 	td. P.Basavanne Gowda, 

• P.C., Badavana M'eragere 
Davenagere-3. 

V.Bàbu, S/a Venkatappa, 
92. 0god about 51 years, 

Shunter MR 630, S,Rai1w, 
Division,(R.tie), 

STR47ov'ind asw amy, Ex.'t nicip .•:!i 
-Pcient, K.PlsRoad, Kadi;, 

fl i .( 	CI 	rnag611ur Distric1. 

(SrfLCo.rdunethan, S/a Thangveiu,. 
L age alout 67 years, 

MR 252, 
S,.-ail'Way, Bang1ore City, 

	

\'--'-R 	red), No.103/3, 1st Lrbs, 
#Byapanahe1ii, Bangalore-3. a. • PPLICANT5. 

.. .Contd,/- 

I 
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94. 
Sri K.Surarnany, 

/o Kumaresuamy, 
aged abut 62 years, 
Shunter MR 779, 
S.R5ilway, Bangalore City, 
(Retired), No.23/53, 12th Cross, 
Megadi Road, Bangalore-23. 

Sri J.Daniei S/c Joseph, 
g; aged about 6 years, 

Shunter 
 

MR 577. S.reiit, 
Bangaicre City' (Retired); 
No.5/I, tEl Street, mfl€h Ir'&, 
f'lagadi Road, Bangaloro.-23. 

Sri AIdu.j. Khaleel, 
96. 	/° ShajkRshm, 

aged about 68 ycais, 
Driver Passenger MR 216 
S.Railway, Banqa1oe CIty, 
(Retired), No,19, 	 r'd 
Magadl Rojd, Bangalore-23. 

Sri M.Uenugcp1, Sb iari. 
97 	aged about 63 years, 

Driver PHssenger 1R 815, 
S.Rajluay. 8aneloro City. 
(Retired), 0.12/r, I flin 
3rd Cross, Hanumanthapürarn 
Srirampuram1  Bege1re-21  

Sri Shdk Ariee 
S/o 1id.5alar, 
aged about 66 years, 
Driver. Passenger MR 470, 
5.Railuay, Bangalore City, 
(Retired), No.786, 6th Crcss, 
*nnepalya, Bangalore - 30. 

,Ganga Hanuma, Sf0 Gangathudu, 
99 *  aged about 66 years, 

Driver I'lail MR 31, 
S.Railuay, Bangalore City, 
(Retired), No.4/4, III Cro', 
Dayananganagar, Srirarnpureri', 
Bangalore-22. 

Sri Basheer 1hmed, 
S/c Azeem Mohidett, 

100. aged about 62 ye3rs, 
Shunter MR 2211  S.ReI1WE!v, 
Bangalore City, (Retired) 
No.3, 5BM Colony, 
Brindavananagar, 5th Cross, 
tiathikere P40., Bangalore-54. 

MR 

APPLICPf'ITS. 

.Contd.f- 
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nfl. Sri LNenjiah, .. 
S/a Lingaiah, 
aged about .62 years, 
Driver GooØ&.R 69$1  
S.Rei1uay,...Yèswanthapur Division, 
(Retired)m t-/o 1I.rumei, 
No.1075/a, K.N,Extensioñ, 5th Cross, 
Yesuanthapur, Bengalore-22. 

1, 'Sri K.Dapappa, S/o Krisnppa1 
coed ahcut 66 yeers, 
Driver Sp , FIR 3 77,. 
.ei1uay, Yesuch.p.a IJi1%J11Cn, 

(Retired), C/a P.nanda, 	. 
1.B.Export, 6th Main, Inchstiai 
Su-Urb Peeny.a1 Be1gciorE- 

icE Sri ILD.Itnto, $/o 8.D.nto 
aged ebout 64 years, 	. 
Driver Pas8engBr 11 217 
S.Railuay, Beng'.1or 	ity, 
(Retired), No.1091, Pir1ne, 
III CrosTs. Yeswanthepu, 
Bang al oro-22 

104. Sri Syec4  1-{ameed, 	. . 
,S/o Gulam Jilani, 
aged sbcut 65 yars,. 
Shunter MR 759 0  S.ftailL'ey, 
esuanthpur Division 

(Retired), C/a P.T.Sto 	, 
Cpp.to RBiluay Station, 
esuanthapur, Bangaiure-2. 

Sri 	.Yesudas, .S/o A .rokyaswemy, 
ics. 	aged about.. 65 years1  

Driver Passenger, MR 510, 
S.,Railuay, Bangalore C5.ty, 

ttired), No.267, 4th Square, 
phy Town/I-Ioysalaflagar, 

Ulsoor P.O., Banga1ore-S6C 008. 

10g. Sri M.Veera.Raghavan, 
S/a Munisw.amy, aged about 66 years, 
Driver Passenger MR 5029' 
S.Railwey, Bengalore City., 
(Rettred), No.11, Brindavannagar, 

--'tsion Near SO feet. Ród 
P.O., Bn'g1ort3-1. 

(.K 
6.) 

(4ver 

RetipE 
'.\ 	Rail'W'a 

\am a n -4 yam,, 
ni, aged about 65 yearb, 

:a se.nger.:M 304, 
vj Benoalore City, 
*. C/oNtaraj,  
uertevs, Yesuanthapur, 
e-22 

k 

'.b\ .ppNTS.. 
VIbC.Oi:td./ 
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Sri M.Nagaraj, 
S/o L.Flurucjesh, 
aged about 62 years, 
Driver Passenger MR 428, 
S.Rai1wey, Bengaloro City, 
(Fetired), No.33/20  New No.111/2, 
9th Main Road, Sriramepuram, 

1.', anga1ore-21. 

Sri M.Muniswamy, S/o Murçh, 
agedSiccut 62 ver, 
Driver Passenger MR €5, 
r5outhern Railway 	 [.j 
(Retired), No.9/L, 
i: Cross, Hanumanthepurn!, 
Sriraniapuram, 	ng1oi:".1. 

Sri A.F'rulnathan, 
S/o A.Arokyaswamy, 
aged about 65 yeac, 
Driver PSeflQeI MR 
S.ai1Uay, Bangaicre £!.i;y, 
(Retired), C/o iames, 
,No.139/U, Ri].wy flu2rter )  
Yeswahthapur, Bsnqe1or--22, 

11 L Sri TJ.Krishnamurthy, 

aged about 63 years, 
'Shunter MR 62, S.Rai1iay, 
.Yeswanthapur(Retired), 
.Sth flat, 4th Cross, 
Mohankumernegar, 'fesuarithiiur 
f1atthikere, t3arga1ore. 

11. Sri H.Honnaiah, 
/o. Marigouda, 

: iigd abut 61 years, 
1rivertoods MR 6101  

"Tziily, Yesuarithepur 
Rëtired)Nod2, II Fialn 1od, 
rd qross, 6.K.Nagar, 

Yeswathapur, Bangelore-22. 

S Lhrumai, 
S/'o. MannarSJamy, 
.:eged about 62 years, 
LlJriver Passenger MR 682, 
S.Railuay, Bengaloro UJty. 
tRetlred), No.1075/6, 
K.N.Extension, 5th Crcs, 
'Yesuanthpur, t3ancelor2-22. 

 

 

Sri N.Doreiswamy, 
5/0 V.Narasimhulu Nridu, 
aged about 75 years, 
Shunter MR 213, 5,Ri1uay, 
Bangalore Contonqiertt(ietireci), 
No ,52—H/*, Lakshminaraar1ajura, 
Srirampuram, Banj.alr a-21. ... APPLICPNTS. 

. .Contd./— 
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- Sri K.Hariumeia, 

115w  S/o Thimmarsyappa, 
aged about 66 years, 
Driver,'.Mail MR 	33,'  
S.Reilway,.Bangaidre CLby'r--'.,  
(Retired), 	No.iZ;9F ..:N.tojony, 

• floed, 	•YesunLhapur, 
Bengalore - 22., 	. 

Sri 11thew) 	S/o Kri811af, 
1110  aged about 63 years, . 	. 

Die 	Coods MR 661,  
S.Railway, Yeswanthspur.  
(Retired), 'No.11, II Mein 
III Cross, 	B.KNaçjar, 	. 

Yewanthapur,. Bengalo:c-22. 

Sri A.Peruma]. 	. 
i-li. 	fo a4prumugem., 

aged about -64 years, 
5hunter MR 447, 

- S,Railway, Yeswenthepu', 
(Retired), No.69/C, 
Railway Qartcrs, YswHn, pLr. 
Bangalore-22. 

Sri Shanmugrn, 
5/a  3aSuhiarir.ya udLia:3  
aged about 63 years, 
0river Pssengar, MR 772, 	- 
Bangalore City, S.Rei1wey ; 
(rietired), No.586/I, 5th fIain 
Basavanagar, Vibuthipuram xtension, 
Bangalore - 37. 

. fbdu1 G,afl'oor, 

11! 	Sfo Ballary kbdul Khadar, 
aged about 62 years, 	 '• S  
river Passenger, MR 387., 

S.Reilway, Shimoga Town, 
No105, •6th Cross, 	 . 	applicants 
Basavanagudi, Shimoga Town - 577 201. 67 to 119 

Sri B..Thyagarajan, 	
298/92. 

1200 . S/o Anarithereju Pilley, 
aged about 73 years, - 
'Driver Mail, S.Railuey 
Bangalore City., C/o S..A.aáan,Resjdjnq  at 
No.29, Old No,5, CKC Le'rdc?n 
Lalbagh Cr6ss Road,' 
pga1ore - 560 027. 

in 51.-No, 
in 0J4.No, 

  

	

,:: (. 	• 9L a 

	

( 	Wnte 
( 	gaZj 

:Uh 

	

\. 	'-" 
"VGLO, 

q7O years 
R1343, S.Roilways, 
pity, C/o Phillip Moses, 
RIi1way fuartes,' 

Chitradurga Ciist,ict. ... APPLrNTS. 
.. 
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1:22. Rangaiah, 
/o Thirumelieiah, 

aged about 69 years, 
Shunter, S.Railwey, 
Shirnoga Town, 
f1osahalli, Amruthut, 
Hobli, 	Holagunda Post,. 
Kunigel Teluk, Turnkur District, 

 K.Raju,S/o Kuppan, 
ged about 51 	years, 

FiIrst Fireman NL 1141. 
.Railuay, 	BangeJoa 	iy, 

Gb 	Station L1aste. 
f\yandehaIli Railway Stt inn, 
angelore-39 4  

 d..rieury, 	5/o J.L.Fleury, 
aged about 64 ye era, 
Mail Driver MR 58 1  

.Rai1way, Hriher. 
No.161  Ramelah Leynut, 
St.Thomas Totiri Post, 
I'hammonahei1i, 	Bangalors-84.  

125 Naga, 5/0 Siddwppa, 
aged about 68 years, 
Shunter MR 2821  S.Railuay,  
Chicjaju 	Korehra Dolocy, 
Cicjajur-577 523, 

 %Jradaraj, 5/0 Kuppusuemy, 
eed about 62 years, 
Driver: Passenger MR 4951  

S.Railwey, Bangalore City, 
No.24/16, 12th Cross, 
Mgad 	Road, 	Bangelore-23. 

 Snt,Ppp•amma, 
aØ:.bout 51 	years, 
W/.ôlate S.Nage, 
Dbiver Passenger MR 133, 
'Si,Railway, 	f'rsikere. 
$hind S€.11arrys Church, 
1sikere-573 103. 

K.R.Seetheramaiah, 
S/o K,Ramaauamy Shastri, 
aged about 73 years, 
Shunter MR .587, S.Reiluey, 

sore, No.921., Asoka Easterus35, 
HJ.lethkerai, Plysoro. 

K Srinivasalu, Sb V,Kihtssi.iny, 
a ad about 62 years, 
0 iver Goads MR 747, S.R5ilay, 
8epenahalli, No.8, tst Street, 
P1rkham Road, Cross, 

: A?hoknagar, 8angalor3-23. a., *PPLICANTS 

,Contd,/— 
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Smt.Noreen Fletcher, 
ed about 62 years, 

- P0  late.. V. Fletcher,  Mail t r.ivèr, '.S,Rai].way, 
 

Bangelore City, No.1,  
Dwkar Rod, .9th [lain, 	 - . - 	 . 	. 	--•... 

Plathikere, Bangelore-560 054,.  

Smt.Lekshrnemrna,  
ped about 42 years,  

o late K.Siddeieh,  Driver Goods. $,Raj.1.uav, 
Harihar, C/a £.Revanna,  
Piflt8men Subramaryc 1od, 	 .. - 

. 	. Railway Station, Nettana Pus-c,  
I - 	 Puthur Taluk, South Knarc.'  

• 132, Sint.Shartharnrna, 	 - 	- 	- 
:ped about 43 years, •- 	 - 	. 	, 

fo late Th1ppasw,my, 	 - 
First Fireman ML 12471  

S.Railuay, Chicjjur,  
• •enethaCàloriy, Hoseneqara,  

Chijajur-.577 523.  

133g. St.S.R,Ss5.18 Bat,  

P
ed about -54 years, 	 - 

	

o late S.Rema Reo, 	 . 
- 	 Diesel Actistant Mq '231  

S.Railuay, Yesuanthapur,  
Gb SJaii, No.73/3  
R.eiluay Quarters, Yesuantnapur, 	•. 

Bangalore-22.  
134. -Sit,-1iaràdamme,  

e9ed about 63 years,  
1ate R.Rcmoo, 	 . - 	 • 	. 	 . . . 
ver Goods MR 456

S.
, •. 	- 

,Ra.i1uay, Mysore, 	 - 	 .• 	 . 
46.2055, 1kbar Road, 	 - 
1nd1 Ilohella, Mysore, 	 . 

135. 	Smt,Kanth-amma, 	. 	 . 	 .. 	. - 
e9ed -about 51 yea's,  

- 	 f:- late .;Rajamaniekain,  
-Driver Goods fIR, S.Railuey, 	 • 
.Rikere. No.9012 31  
LachaNaik, Quarter, 

-. Hàssen Road, Arsikere, 

6  - years, - 	- 	- 	 - 	. 	- 

((.( 	 - 	

. ... APPLICANTS 

	

- - 	 . • 
	...Contd./- 

H -., 	.• 	.• 	 - 
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137. 

138, 

b.Shiveppa fleo, 
S/o HJnentha Reo, 
aged about 63 years, 
Driver Passenger Mfl 47, 
S.Reilway, .rsikere. 
No..496, Bunny (lantap, 

Layout, Shivorathri Esuaranagar, 
Ilysore, 

Smt.Debbie Rezoric, 
aged about 44 veErs, 
fo late P,Re2orlo. 

Driver Passenger 	46i, 
5,Railuay, Bangalore City, 
No.932/31  0pp.Kirn Builci1g, 
2nd (lain, 5th Cross, 
K.N.Extenion, Yeauorthapur, 
Bangalore-22. 

139i 'mt.B.S,Sushce1amm, 
ged about 50 yes, 

ttfo late .Shankár 
Driver Goads hR 4920  
S,Railuay, hrsikere, 
C/o V.S.Lexmi amana, cDw32/L, 
Railway ¶uartcrs, Arsikaro. 

140. Smt.S.Srthmma, 
aged about 58 years, 

142 

W/O iate P.R. rinivasa ;'dU 

Driver Goods MR 7.1:31  
S.Reilway, Yesuanthapur, 
Ban9eJ<.pFr0 No. ?541A, 9tt C::1s, 

l(,N,Xension, Triveni iod, 
snthapur, Bangalore-22. 

rnl. Hansabal, 
ed about 55 years, 

W:/o  late G.R.Srinivasamurthy, 
Goods Driver hR 7601  
S.Railway, Frsikae, No.731J, 
New Railway Quarters, 
Yesuanthapur, Bangalore-22. 

Smt.P.Savithri, 
aged about 52 years, 
W/o late P.M..Panduranga, 
Driver Goods fIR 712,. 
S.Rsiluay; Yesuanthepr 
Bengalore—'22. 

143. Smt.hasten Di, 
aged about 60 years, 
tJ/o late F'lohamed 5herjf? 
Driver Passenger fIR 4199  
&.Railuay, Shimoga Town, 
Near Anjaneya Temple, Hasaan Road, 
rsikere. ., PPLICNT$ 
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SrI Prasad Kiren, 

ped about 24 years, 
c late. Covindaswan.y, 	; 

Shunter T1 386, S.,Rail'ey, 
Arsikere, C/c. 5rinivasan, 
Railway Ticket Collector, 	 . : 
Near Railway Undor Bridge, 
Hessen Road, Arsikere. 

-Smt,Rachei OtMonte 
aged .eboit 58 kPeer.s, 
W/o .late H.R.fl licrite, 
Driver flail MR .2, 
S.Reiluay, Bángelcro, 
No.220, VST Road, 
Qpp.Banastadi Railway tc'tO.I, 
Bangelore-84. 	0 

1.46. Smt,Nishejen 
aged about 58 yirs, 
U/c late Syed Abiul 	ez 
fssiat2nt Guard, S.Pi1y, 
Bangelore City, 
C/o Syod Chouse Pasha, 
No.304/I, RailwayQiisitcr, 
M.G.Colcny, Baigalcre-23. 

Srnt,hiIyean, 
aged about 60 years, 
.1:/o late Tajpeeran, 
Pesserer Ocivei 	i 7'•, 
5.171.eiiwey,.Mysore. No.6, 
R.V.Lsyoit, Seshacrip!rrr;:, 
Benge.iore-2O. 

Smt.Fnnamary, • 	
y

ed ebout 43 years, 
o late A.Chendran, 

Shunter MR 3591  S,Railway, 
Bangalore Cantonment, 
Muthamma Garden (hinneppe Gerth:.), 
Nunireddyp.alya, E3engalore. 

Smt,Iybthilakshmi, 
aged about.50 years, 
fo late Chinnavenkata R.ernanee, 

Diesel Assistant MR 567, 
5.Railwey, Rrsikere, C/o aeyappe, 
retired postman, I Crosa, 
Down Line,. Hassan Road, 

Tre 	ngh S.A. 	
•• 

0 

f(i1 	

0 	

APPLICANTS 



152, 

ioots Jriver,t'W 680, 
R.L'1way, Stirnoga Town,. 

i.AJolony, 1eer Railway S.ttiuhI 
Shimoga TounE77 201., 

H.S.Sethya 	ayan 
5/0 H.Srtniraaaiah,-
aged abi1.it  F3 yt3'rsj  
Shuntei"tR 797, 
Bangelop 6 City, S.R6i1iay, 
No.171  Remakrishnaiah St-raet, 
Seshadripram, 
Barigaloro-550 020, 

153 Kousalya Bd, 
aqed 52 years, 
ttfo late K.Keroji Ro, 

r1ver.çoods MR 63 2  
S.ReL1way tiysore, 

Lococoionv, 

Yadaieri Poet, 

154. 1 Prari4le bai, 

ar
d about 50 years, 
late J.Safhyaqray, 

hunter MR 748, 
anga City, .flailway 
o,3800radevaru Gudi, 

Fan's.nghpet 4 t h Cross, 
¶an9a 	City. 

155, .hamurwijsa, 

ped about 43 years, 
o late Yusuff Sheriff, 

hunter MR .835, S.nailway, 
angelore Cantonment, No.99, 

0/0 5ajjad Sheriff, 
adidasnagar, 3rd Cráss, 

1.JsHa1li, Bangelore-45 

8.N.Nagaraja Rao, 
z/o 8.N.Iloorthy Rao, 
rirst Fireman IlL 15250  
S.R1l8y, Ilysore, N.112, 
Kenaka9iri, Municipal Farm Pond, 
Vidyaranyapuram, 
My50re-70 008. 

Aiokya mary, 
abed about 60 years, 
bt'o late fl.Chinnaswamy, 
Diver Passenger MR 82, 
SRailway, Irrsikere •• APPLICANTS 

.. .Contd,f.- 
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' 	NI 152/7 
'Belvethagrama, 	 - 

mt,ø,,_'7fl nic 	- 	 - 	 - - 	 - 

	

'- 	 - -. 	 •. 	- '- 	 • 	 .- 	- 	•--.• .- .-' 

158, VJ.Se1verangam, 
5/0 V.BJppaiah fude1iar, 	 ' 

aged about 53 years, 
Driver Passenger tIP 489 
$.Railwey, Bangelore City,  
No.63,.'Pjllen.na Carden, 	• 	 - 	 ---• 

III .Stege Rai1iay -Leycut,  
Bengalciro-56,0 U4,- 	 ' 

159. F.rok' a bess, 
-5/0 fl.Francia (late). 	 -• ' 	 ' 	 " 

aged about 24 year-s, 	•. 	 . 	 - 	 ' 

Driver 'Passanger tIR 234, 
S.Ráiluey, 'Harihcr, I-Cross, 	 ' 

Old rlaur, •Guthuor Posts 
Harihar — 577 603. 

160. N.Sundare, 
9ged about 55 years, 
tP/o late G.Eth'irajui.0 ti', 
'Driver Passenger 1'lR 911 	 ' 

S,Reiiw.e-y' Eiangicre City, 
• No.20ICQi0fly, Fhite?ieid Road, 

tIadhavpuPo€t., 
Ban,g1ore-560 -O4B. 

5aroj, 
aged about 54 year8, 
fô late D,rumugam, 	 ' 

rirst rireman, 5.Rsiluey, 
Bangelore City, No.U/41, 
Selvanagar,. Okalipuram,' 
Srirempuram P.O., Bang1ore-2'1. 

162. Shànthamma,, 
aged about 60 year's, 
igfo : ,'te Sunder 	 - 

Driver eood hR 705, 
S.Railway, Harihar, 	 - 

No.79, lid Arlapurs 
Hatihar. 

1nthoniamme, 
'aqed -'about.,.45 years, 
i70' late B.Sandi92, 
S'hunter (v1F 9059 S.Rai1uay 

.rsikere, harlan Villa,' 
. -- _J t.i_ fyi 	• T. 	rL. - 

flu. 	itaiiy - 	 LIIW. '-4 

I' 
( 
1!Ph 

~ ( 4 	ag)dc 
Lna, 
bout 57 years, 

e C.bnthon.y, 
MR 537, 	,aIiay2 . 

re Behind t-(arxv,. 
, Arsjjerc. 

a:.'. 
PPLICNTS 

. Contd./— 



aLL8tfl LIary, 
aged about 58 years, 
Wfp late.Prokye. Sxamy, 
Shunter 1R 2191  
S.Railuay, Harihr, 
C/o Thomas, TXR's Office., 
S.Railuey, Biru.r.. 

166 	P,Dhanalexmi, 
aQed about 49 yer. -  
W'/o late P.(unis'iamy, 
Driver Goods hR 683, 
S.Railuay, H8rihar, 
c/o late Sunder Gs- 1tai, 
No,79, Old Arlapur t  

F4arihar, 

16.74 1 Kamakshiamma, 
aged about 58 ya:s, 
J/o late Chokkalingor, 
Shunter hR 227, 	y S.Rniiva, 
Vésuanthepur, No.48)  
Selvanagar, Behind Dvi 7lki6, 
Srirampuram, Bançalc..ro-21, 

C Fle'tchar, 
s70 A.Fletoher, 
aged about 62 years, 
Driver Passengar hR 3, 
S.Railuay, hysore, 
No.58/59, Kennedy Nest, 
Pushpagi'i, hljsore. 

Razia Khanum, 
aged about 28 years, 
Dfo late Abdul Hameed, 
Shunter hR S.Railuay, 
Arsikere, /o hld.Abbas, 
Go.p4 5inh Quarters, 
B.HRoad, Arsikere. 

Plazbool Jan, 
aed'about 49 years 
W'/o late Phmed Baig, 
Shunter ,11R 521, 5.Railway, 
Bangalore City, C/n R?rozd Saig, 
No.99, 3rd Cross Road, 
ladidas -Ngar, D.J.Halli, 
Bangaloré-45. 

171e KV.Surapa, 
S/o \Ienkatanarayeriappa, 
aged about 72 years, 
-Passenger Guard EhE3 87, 
S,Railway, Hassa, No.813, 
9th ham, 4th Block. 
-Jayanagar, 8galcr-1. 	 .. 	PPUcNS 

.,Contd. 



- 
/ 	 - 

I  
- 

172. R.Srinijaeen, 
S/c tamesuemy, 
aged about 64 years, 

.. 	Driver 'Goods 	R 755 	'• 	. , 	 '.' 

S.Railuay, Bangalore Cit,, 
No.62,III'Cross, •. 	 . ., 	. 	. 
K.N.Extension, Yeswanthapur, 	. . 	 - 	. 	 - 	•-- 

Bangalore -a. 22. 	 - 

S.R.Sarasuathi, 
aged about 50 years, 
W/o 	 Fc. 
Driver Goods PIR 737.,.. 
Yeawanthapur, S.flaiiay 
No.28, Anajana Nilaya, 
It'Main Road, .K.Naar, 
Yeat1enthepur, Banga1ore-20 

Farlda Ganu, 
8oed about 35 ye 
W!70  late Syed Nissar'5  
Diesel Assistant ML 
S.Railuay, Arsik6ke,  
soke Wst-  Cross-20. 
MyEore. 

175. C.N.Sareeranga, 
S/a C.NarasirnhachRr, 
aged about 59 year;;  
ssistant Guard £{V1T  726, 
S,RHi1iay r31kr. 
No.46/21  ld ff15 Road, 
rsikerc. 

176.. • E.Chandra Bal, 
aged about 54 years, 
U/o late Y.Ekambaram, 
Driver Goods MR 379, 
S-.Railuay, Yesuanthapur, 
No.4371, 3rd Cross, 
13th main; Subraninyanaçcr, 
Bangalore21.. 

177. Philomiia, 

ped about 58 years, 
o late T.rakyasWamy2  

Driver mail MR IS, 
&.Railway, Bangalore City, 
No.21, Hanumantheppe. Road, 
Kammanahalli, Ramasuenty Plya, 
Bangalore-33. 

TPcnkaj a 
years, 

( 	
WJ/O\ 1a 	K.Krishna Iyenga 
a.sg'r Guard EMB 371, 
Railu4', Bangalore City, 

ilk Cntre, 
ryse-57C • 008. ..-. RPPLICFNtS. 

. Contd.:/— 



it 

.., 26.. 

	

179.. 	13.Jayamrne, 
eged about 57 years.., 
WI/o late N.Basavarj, 
Driver Passenger MR 79, 
S.Railuay, Arsikere, 
C/o. B.JasanthakUmar, 
No.6/C, Railway Quarters., 
Near Children's Park, 
Bangrpets 

180. Zailunnia, 
aged about 69 yerF, 
J;/o Syed Yaseem (lrt6)., 

Driver Goods MR 4!, 
S.Railway, Mysore to,259Y, 
5th Cross, Mouse D1ver, Khan Fnac, 
Mandi Mohalla, Nysore. 

A.Rahimen Knan, 
S/u IrnKha, 
aged eout 69 ycnr3 
Shunter MR 300, 
5.Railway, Harihar, 
No.452, I Cross, Cendhinagr, 
Harihar. 

Prapullakshi, 
aged ehojt ii years, 
ti/o lets Chrisupber Aridrius, 
Driver goods, MR 570, 

.Rai1ueY iIysra (3KL.), 
k.94f13, Logo Colony, 
Railua Quarters,  
Flysore-20. 

183k tayatri Shaninugarn, 

m
d about 38 years, 
lete 50 5hanmugam, 

Driver Passenger MR 205, 
Railway, Mysore, 

No.910  VRC Railway Quarters, 
Mysore-2O. 

184. NNarayaflaSUamy, 
S/o NarasapPa, 
aged about 62 years 
Shunter MR 440, S.Railuay, 
Veawanthaput, No.5/6/47.,. 
Laxmipuram, Near Ri1wy Statio 
Hindupur. 

	

18 	N.Mohiyudciifl Khai, 
5/0 M,hdul Nahikhan, 	 .. 
aged about 63 years, 
Guard Passenger E1IT 461, 
S,RsilUay,'MyBore, No.2244, 
Sawday Road, Laskhkar Mohalla,  
Meene Bazaar, rysore, 	 ... PPLICNTS 

•.Contd./— 



t '. 	 - 

- 	. 

Applicants in, S1.No.120 t 
186 ee applicants in 
t.4.377/92. 

S/ó Uoseph, 
aged about 67 years, 
Shunter hR 3160. 
S.Railuay, 'Bang elore City, 
C/o EC.Nathan, No,2, 
huktha Garden, 
Spur Tank Road, Chetpet, 
Madras - 00 031. 

187b K.KJajarath1e.ii, 
5/oK.. Raghavafl, 
retired river 	Grade, 
Staff No.P.5521, 
(tR ajeneeshhhpl Shoranur. 

184' 	K.Vei 	S/o Unn'ri, 

: 	Retjted. GuBr d •D' 
5,No .631.4, evaki 5arn, 
Nedungat.hoor, 5hcrar1 	•1. 

19. K.Kesavan,S/o Kithy, 
Retired Guard 
Si, No, 6056 
S'iethi' 3hava, 
Veloor. . S  

P.Pararnäsuarafl Nair, 
S/a K1sh6an Neir, 
Retired •uerd UI1 Spec&al Grade, 
S,Jo.071, Pedi.nchare Chonel House, 
S.horenuD-1. 

V.C.Sankuni,i Nair, 
5/0 Achuthan Nair, 
Retired Guard "' 
Special Gem.001  S,N0q6172 
Ayikkara House, Kevalappara, 
Shoranur. 

P.Sundaresen, 
S/a Kurihikoran, 
Retired 1)rjver ft61 

S.No.P 64390  
Vanajs, 4/7), 
iposite Providence High School, 

dhi Road, Calicut. 

Samy piliai, 

IrAp 

••\ ; 	

/1 

ppflcantS in S1.Nu. 
187 to 193 are 
aç,pli'cants in 0.F.44/93. 

,... PPLtCPsTS. 



- 	-..:. 

19. :R Remgr, Netr, 	- 	-: 
S/a X.Naraynan NeIr, 
Retired Driver 	Steff 

2314, 
RJaviyarkandth House, 
Chuduvalathour, Shcrenur - 1. 

195, E1K.Ramankütty Nair, 
Kenr.an Nair, 

Retired Guard Special Gr&e, 
SNc.5O96, rnundenath H.us, 
heruthuruthy Post, 

Trichur District. 

196a fiKrishna Naidu, 
S/o Ramakunhan Nsi&, 
Retired Driver t1,.  
S,j..i 6445, 
Malltsseryparambi). House, 
M.idaliar Street, 
S,oreriur - 1. 

197. L.Menikam Iudaly, 
./o C.Lakshmàimn ludaly, 
Retired Driver 't 
5.No.P 4026, Mnickanivaa, 
k.G.Riad, Shoranur-3. 

19$. TV.Sreeman Pilisi, 
S/u T.V.*oin Pillai, 
Retired Driver 1O Grade, 
S q Nm wP 1794, 
unil Vihr, taneshgi:i, 
horanur-1 

19. E.Perarneawaran, 
/. P.N.Sahrssaname Iyer, 
Retir 	It  Speciul Crae Guard, 5 
.N.1495. Devi Nivas, 
Nedung.tur, Shoranur-1. 

200. T.Sankunny Nair 5/. i.P.chu'than Nair, 
Retired Guard 	S.N..6459, 
hiadmalayarn House, Paruthipra, 
Sh.rariur. 

201. 

V 

Balakrishnan, 
/0 T.Sankaran Nëir, 
etired Driver te.t. 
taff No, P 502, 
rishna Vihar, Vellethsnl Nag br, 
.0 .Cheruthuru thy, 
ricur District. 

applicants in Sl.No. 
194 to 201 are 
applicantS in C..45/93. 

e. • - 	_4. 
... /APPLICMiTS . 

S 

ç: 

, 	--- 



nuuo, '..s'J "-Iv.I. 	 p 	 - 

P 4Remankutty Nair, 
S/c .K.S,ankaren N&ir, 
Retired Guard 'A' 
Special Grade, Staff Na, 
E 14671, Pulicorni Ho..ièo 
Chuduve.iathUi Shoreiur--s 

P,Narayane Pilisi, 
S/c P.krishnan, Retired 
Driver tCt, Staff N.P 35(jà 

Poovathingal House, 
KizhketF-1, Pannthipra, 
Shoranur-1. 

	

215. S.Raman Nair, S/a, Kr 	rtar; 
1 	Retired Driver ttfl 

Staff N.,P 7065i,, StamLicol 
Cbennthu6'9thi P.,.t, 
Trichur District. 

 V.Narayaflan Ezhuthachen, 
S/a D1'Je1u Eihjhpche.;: 
Retired. L.cs5hunter, 
5.N.i 	p 8117, Devasarnperatnbii House, 
Nannariur.POSt, 	vie. i<evizpa:a. 

 K.Chellan, 5/0 T.KarpPsr., 
Retired Driver ttctt, 	S.N..U3, 
Fluthukurssi, 	Kunnath House, 
Geriashgiri Pst, Shoranur. 

20a, X.P.Gopalan, S/u K.Narayanan Nambilerp 

Retired Guard 	B"m S.M. 7525, 
'Leela Sedantt, 
Railway Booking Cfie Rccd,, 
Shoranur. 

.M.Kesavan, 5/.Perugan, 
I.F.E1an 	'B', 

5.N6.PQ 10026, 
ThetSathil House, 
ço1akulam, Shoranur. 

21 	karenarayafl3rt, 
- 	 indan Nair K. 

river 	Specil, 
No' 	911, 'Rarra Nivas' 
ng 6e. 11aj3ke"i, 
oreri 41  

\. 	 '-•----'--' 	/ 
4 V3 a 

APPLICANTS. 

... Contd,/— 

.1. 



Sl.Nos. 20 t.•  
216 are applicants 
in 0.I46/93. 

.1 .APPLICANT5 

.C,ontd./— 

. 30 .. 

21.1. K.Fchuthen Nair, 
S/o Achuthan Neir, 
Retired Locr Shunter, 
S.,,No. B 6054, Kadamt How3e, 
Plundaniukam Amsom, 
Post Ganéshgiri, 
Shota nur-3. 

212. C.1animuthu, S/c Chambaka 
Pludallar, Retired Driver 
S,Nn,P 7492, Nambenthodi riouäe, 
No.179, Nude1iar Stret, 
S6oranur-1. 

K.P.Govindankutty, 
Since deceased by Leqel Rep:sent2tive 
Snt.Su1ochane Anìma, H.Nn./311, 
Ninban Thodi, !1uda1iar street, 
Shore nur-1. 

.E,Balesubramanie (lenon, 
S/c ['ledhava Reo, Retired, 
Driver "B" grade, S.Nrj. V 6 9  
ILGeetha .NivastL, Ponnern.nqali 4ou S, 

Shranur. 

K,Sankaran, S/a Mahavan K., 
Retired, Driver 	S.No..4059  
Kayanathuthodi House, Kallipadern P.O. 
Shoranur - 2. 

V.K.Veluk'tty, S/ô Kelu N1r K., 
Retired Driver "I', SNo.9730, 
Kerthika, Kanalappara, 
S h or a nu r. 

M,Velu, S/n Velu, 
.Rej!jred Driver "B"i Grade, 
Staff No. P 7936, 
Nalkankunnathu Veedu, 
Kovaippara P.O. 

P.P.Velukkutty, /o Shanku, 
Retired Driver IBIL, 

5.Nn. P 7192, Padincharvettil House, 
Karakkad, P.O.Kavelappere. 

P.T.Ouseph, S/n Thoman, Retired., 
Guak'd RBt* Grade, S.No, 9431, 
a,''appilly House, Vappalessery P.O., 

Angamali, Erpakulem. 

P.Kishnan, 5/0 Imbichyadl, 
Retired, Driver ILfl  Grades 
S.Nd. P 5730, Krishneqhr, 
NedJ,ngathur, Shoranur-6 	17., 

220. 

V 



M.P.Kesavan Nair, 
S/c P.K.Chandu Nir, Retired., 
Fireman 	SNc.9461, 
ChemmanasserY Padinhari 
Kottool P.-O,, CaliCUf 

P.K.RamapaniCker, 
S/c Chamy Penicker, 
Retired., 	 rad6, 
S.N.8284, Navaratna, 
p .0. Kunniampuram, 
Ottcpalafli-4. 

Sl.Nt..217to 223 are 
applicants in: O..47/93. 

K.Balakrishfla Menon, 
S/c P.Madhave Meri3n, 
Retired Driver tAt 
Specicl Grade, Stafl' N.P 243?, 
Krandathil Hcuee (grnc4 a*;hfl 	ne, 
Trichur - 1, 

It.P.Chinnan Menon, 
,S/n P.5ankwmy f1ertr, 
Retired Guard 	' 
Srecil Grade, S.No.93331  

Alongot Ushas, P.0.PulaKud, 
UiE,Che],akara, Trichur. 

.r.Gpa1aPish8rti, 
S/o C.4P,Rahava Pishareti, 
Retired Guard Special Grade, 
Priima Manjakkad, 
Shranur-679 121. 

227, C.Chandrasekharafl, 
S/n M..K.Mennn, 
Retired, Special Grade Guard, 
5,Ne.7618, Gckult , 

F%shk Nagar, Kamboni Road, 
yyanthnle, Trichur-3. 

228. V.M.Abdul Kadir, 
S/a U.iLMchamed Haji, 
R.ptired, Guard 1A 1  Sp;cli.t! 'rHc, 

Nk826, 20/1 63, h1THtJpa.i;l1il, 
Trichur. 

5/c 0.S.Paan, 
iirc (dods Guard, S.14J 191,30, 
.Iayampi.th House, P.O. 

tary, Via, Trichur, 
:pjn.&680./OO7. 

Sl.No.224 to 229 are 
epplicants in OJ.48/93. 

APPLtANTS 
.. C.ntd.f- 



. 32 ,t 

P1jNerayanen, 
Sb 	S ankaran, Retired, 
Secial Grade Guard, 
SNe.EE 86, Ushas, 
Ryaroth. Paamb, P.0.Paral, 
Tllicherry-670 671. 

'VL.Sankaran Nair, 
5YD T.Narayanen Neir, 
Rtired ., Guard 	Sç..ecl, 
51Nh.127461  Ashirvad f  Plel, 

Koo Lhuperafl"De, 
Pn-670 643. 

C.H.Balan Nambiar, 
SVo KwihikrishrP Adiodl 
Rtir.ed Guard, 	' 
S,No.997, Usha Bhavan, 
P,0.Kottayampuil, Via, Tel1irry. 

.1.Padmanabhen Na5, 	- 
S/c A.V.KrLshna ferori, REt1Ted, 
0river 1 P Special, S.N. P 5T'54, 
avi Niv, Kottarathumpe, 
R.O.Azh--,'kode.V  Cenrtanor3. 

234. •1,K.Sushee1e,U/S. Late 
VC.Pnand9n. Retired., DJjer [j', 

j,2E5, Anand Vihar, Jlavil, 
IannUr - 670 008. 

i,Nrayani, li/o Late K.P1Narevanan 
Retired. Gua'd IC', 

,No19O3, fadthil House, 
1.,Othirakkei, Cennanore— 670 011. 

44<unhambo., S/n Appu, Retired., 
hunter 1 B', S.N..P.5331, 
eckkedam House, 
.0.Trikkripur, Kazhargod.. 

237. k,IlsVanajakshy, /o Late C.H.G.palan, 

E
e
ar * Railway 

tired uard At Special, 
Nô'9498, Chettiyam Veettil, 

B, Cabin, Badagara, I 
238. 	K.John, 5/. .J.Kurian, 

etired., Guard 
Rriyathu Paini.1 

House, Pa1ln.P.0., 
Kottayern - 7. 

239, I.Merappen t  s/s Rama Gowndar., 
Retired D*iver, 'C' 
Staff No.,P.27189  ED—lie 0. 
ailuay C.l.ny P.O., 

erode - 638 002, 

Sl,Nu.230 t. 238 are 
applicants in 0.I.49/93. 

.. APPLICNTS. 

. .Contd./— 
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240. K.C.Nelleppr, 
S/a S.Chinnappe G.under, 
Retired Driver A Special, 
S,Ne. P 2946,' Door IT o4, 
Parvathi Krishnan Street, 
K61lemPeley8rn, 
Erode - 2. 

241, P.Karuppannan, S/n Prrq'ic 	r.cr" 
Retired,, Driver 'A' 
S.io, p 3583, 
Korakattu Valasil, 
Door Icio.5229/A 14, Càevr)' ..., 
£rode-7. 

242. M.KandasaEy, s,I. 1rappa Ccwrid, 
Retired Drijr tCl  &,Ná.P 24I, 
9t.N"oe, rede.-38.3O2. 

243.,'  Muthusarry, Sb Paia!li £.ft'ndr, 
RetireDriver'C', S,!,P, 3tCC, 
Raghavand& Nagar,  

A.Rainasamy'S/o 4y6Iubriu-':. 
Retired. 8á*tRr'1 ', S.Nr-.2336, 
Pudhupalyam, Door 246,' 
tlarnpaleyam P.O., Erode-8. 

SIKa'ndsamy, S/a Sengadan, 
Retired. Driver 'C',' 
Staff No.P 4103, Ragsvanaidar 
Neger' Door No. PAB 18,-  (avery R,S., 
Erode-?. 

C.Kmarasemy, 5/0 Chellappa Gounder,.: 
Retired., Fireman t6T, S.No.P '7885, 
Door No. PPI.283, Pudupalcyam, 
Allàmpalayarn Post, Erodn-8. 

247., T..31Peerakhan, 5/0 T,D.Jamallutheen, 
Retired,' 'Drier b, 
S.No,V,8,D.No.94, Railway COlony-
Post, Erode. 

248. VelappaGounder, K, 
Sj- Kolénde Gotinder, 
Retired, Shunter tB', 

..:-S."Jo. P 370, 
LPfitpa1ayam, .Kettoor, 

am Post, 

/-.,' ( • 4 -\ 

i. 	'rup1n,. 
Pa]piiGouPdan, 

1re.,,unter .B', 
IL)

-40 	Door No.197, 
\ 'Pudupe1?a4m Akkarkam, 

'rod -. ... APPLICANTS. 

. ..00i1td./- - 



.. 34 a. 

1. Nallasamy,. 
S/o .4'-Gounder, 
Rde ,'Driver 'B', 
S.No, PT3 102371  

D,No.280, Puthupalayeni, 
tlampalayani P.O., 
Erode—O. 

251. N.Kaliannan, 
S/o Nellaownder, 	- 
'Retired. Diesel FiEs?stant 
S.No. P 4011 Sastrj Neq-. 
D.No.55, Near 	re 13ni, 
Erode 638 002. 

252, K..Ramasamy, 
5/o Kalianna Goundan, 
Retired. Shunter !Bt, 
SNo,P 3958, UJJ0,82, 
Lidappalli 	Pr6t, 
Cavery, Erde-7. 

- P.SenQoda Gounder, 
S/n Palani Pounder, 
Retired,, Shunter B. 
S,Nr,, F 4429,- D.N.569  
086pall5. Jillt3gO, 	- 
Peppaalayam, Cavery R.S., 

P,Iiuthusamy, 
S%o -Pj.1 r u rfC f, 

Fetjred.1  Shunter 
._Np_,P 5O, Pudhupelcyrn, 

D,No,263, graharam, 
Alampaleyam P.O., Erode-8. 

V.Sengodan, 
S/ø Velappa Gounder, 
Retired, ShuntertB t , 
S.N.5133, O.N.2/601  

Ottapalli, PlIlayer V.11 Street. 
Cavery, Erde-7. 

256, K.Chinn-appan, 
S/e Komara Samy Gr,under, - 
Retired, Driver Ict, 

- 	5,N',P 3531, Pvakathu, 
- 	Cavery ?.O., Colony Road, 

Erüae-7, 

257. P,Venkkatachiam, 
S/e Perum-a Gounder, 
Retired., Shunter '0' 
S.N. p 40971. d 1/11. A 
Karuthuveli Thottam, 
Odappalli, Cavery R.S. 
rnde-7. PPLICANT.5. 

.4ontd./— 



- ..- ... 	. . 	
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-I,  

II 	 P.M.Sreenivasan, 

I 	

274, 	S/c P.Govindari, Retired. 
Guard Special Grade, 
5.No.12054, .*Smrithi t , 
Post Vengeri, 1'lethoth Perarnba, 
Cljcut. 

P. Krishnen, 
K.Per'irrial NaJ.du, 

Retired., Driver 'A' 
S,No.P 4360, 3/2759  
Upp. Spares Lacd, 
tladekkañchery, 
Trichur-.680 528. 

A.Bhaskaran, 5/a  Pppu, 
Retired., Djiyer IV. GiadF. 
S,No. p 43019  

yyanatu Pararnbu House, 
Ayyappankavu Road, 
Kochi-18. 

K.Chryikutty Kahnoli, 
271. S/a Kandan, Retired., 

Driver tCl, S.N. P 940, 
Kennoli House, Kecheri Amsorn, 
Desom, P.O.Calicut-673 011. 

0 	 C.Madhavi, U/s Lat 
C,K.Krihnan Retired., 
Driver IC', s..,p. 3737 9  
Krishna Nivas, Poolayil Paremba, 
P.O.Kallayi, Calicut-673 JG3. 

T.Kesavan Neir, 	 . 	S1.No.269 to 279 are 
5/0 N.Govjndn Neir, 	. 	applicants in O.fi.52/93. 
Retired., Guard TB', 
SN..4956, Santha Sedan, 
Chuduvalthur, 
Sh.ranur-67 121, 

f9.Elias Aron Rej, 
280. 5/. S.Mariadsss, 

Retired A Special Driver, 
S.No. P 3702, ED 196 E, 
Railway Colony P.O., 

38 002. 

d' S/ 	.Ctunppen, Retirid 
SIiuiter, 	p 3631, 

gI 	 P.O. 
LU 

AppLIcNTS. 

..,Contd./- 
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j1.Kasjmjr Lauis, 
.282. 	S./o K.Maria Louis, 

Retired,, Guard A SpeciAl, 
S.No.12110, Annadurai Street, 

£rod.63I1 002. 

K.Nuthusamy, S/s Ksiandal 
283 	Gtunder, Retired., Guarà •8', 

S.No,12011,1 Rmacncor;ny 
Street, Kollampelayam, 
EroJe-3c 002, 

KSundaresan, 
284 N.Kalyanasundara i1L'da1iar, 

Driver A Grsd, SN.. r 
N6.48, Lenin Street, 
Eride Railway Ci1criyPst, 
Eroje-2. 

K.R.Lekshmanan, 
285 M.Renasarny Ksr:a, 

' 	Retired., Driver !At  
Starr No.P 4467, 
'orth Ede Straet. 

'Bheema Naat, 
TiruchirepDelly, 
Pjn-620fl01, 

K.Subrarnaniam, 
205 	5/c S.KrishnasaTIy, 	tird. 

Driver 'A' Special Grade, 
.S.NO..P 17$1  43, Lenir. Str4, 
Rai1uy Cnlbny Post, 
Erodè-638 O02. 

R.ethurama, 
2871. $/c Rethinam, Retired., 

Driver 'A' Special, 
S.No. P:2888, 
Ilemathi 111am, 
106, Bharathi Palayam, 
11o.1a5palayam P.fl., 
Erade-2. 

M.Chinnappan, 
288. 5/. C.Irskkn, Retired., 

DieI Shunter, 
S.Nn'. P 7785, 7/6 
Rai1uy Colcny, 
Erode-.2, 

M.fvlarappan, 
289 	S/s M.f'lathan, Retired. 

Driver 'A' Special, 
S,Ni, ' 3779, 107, 
Kemalegam, Bar athy Paleyani 
Stree, Mulepalayem P4, 

4' Eride-2. 	 ,•.• APPLICANTS 
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25841 N.Velappan, 	 Sl.Nu.239- to 258 are 
in 0.i50/93. S/a NalleGiunder, 	 eppliantS 

• Retired,, 	Shunter 	1E3, 
S,No, 	P 2647 
D.N..1/20, 	Odapalli, 
Cavery R.S., E:rode-7. 

 T.P.Ccvidan, 
S/o 	P,Kunhambu, 
Retired Guard Special 
Grade, 	Staff No.11159, 
Prasanne Niv€s, 	P0)  
Chirekkel, • 
Cannanore - 670 01i. 

 K.Sreedharan, 	S  
S/o B.Achuthan, 
S.Nn. 	P.3180 

'Thenaj House 
0pp 	Railway Station, 
Chirekkal P.O., 
Cannapor. 

 M.Balakr5shnan, 
S/a Nambi,kutty, 
Retired., 	Guardi'.A', 
S.No, 	1570, 
f1antjksth House, 
Good Shed Road, 
Tellicherry, 

P.K,Raman Nair, 
S/o - P.Kurthambu Nair 
Retired., Driver 'A' Special 
Grade, S.Nö. P 6446, 
Kav1nchalil, P.O., 
zhikode, Cnflanore-67O 009. 

V,M.Karthiyani Arnma, 
aJ/o Late K.P.Jenerdhenan Nair 
Retired., Special Grade Guard, 
S.No.9650, Pshok Bhevan, 
Thámarakuzhi, falap1-iurem, 
Piri-676 505. 

 

( 	 P.O.Jlavll, 

( 	Cienore'j 

"A )•' CK-tThhikrji 
I 	 C 

AzhathuAi4 

In, S/o Rarn2n, 
ard, S.Ne.1554. 

til House, 
or II card, 
t, Pin-670 663. 

A. 

000 	 APPLICANTS. 

Contd,/— 



266. 

267 

268, 

2691 

270 

271 

272 

273 

N.Vasu,' .S/o Rernpothy1  

Retired., Shunter '0', 
S..No, p 5024, 
Kottlyath House, 
P. D.Muzhappilangod, 
Pin.- 670 663, Cannanore. 

PuKaKannail Neir, 
S/i Appu4'ir,.. Retired., 
Shunter 'B', S.Nc.P.7794, 
Verkulathu Vayil, 
Near Akliyath Terr.pl, 
P0.Azhikcde, 
Cannanore.-670 009. 

P.P.Rthini, iL/o LateK.C'iendi., 	Sl.No.259 to 268 are 
Retired Shunter 	 applicants in 0.A.51/3. 
S. n , p 7173 1  

Chambakachalil House, 
.0.tluzhapi1enged, 

Cannanore District. 

-t.K.Chandan, 
S/oArnbadi, Retired Shunt.er'0' 
S.N..,P1.8223, Kqna"i ouso 
Ekkchi, P.0.Peliode, 
Via., Trikkaripur, Kazhargod. 

1'..Narayanl W/c Late K.Krishnenj  
Retired.. hunter, S.No.P 74909  

ach1pPurrT Houe, 
P.O.Cheruvathur, Kszargod1 

P.N.Hmavathy 
b,t... Late 
Retired !.-- A Special, Guard, 

tcj, 	rI* 1cil 	Schosi, 
Cennanore. 

T.P.Leelavethy AmmR, 
Ulo Late P.V.Kesavan Nambiar, 
Retired. Driver A Special, 
S.I•.:,4654, Kesava Nivas, 
Near Elayat.or Temple, 
P.0.Mundayad, Cennancra4 

V.X.Balekrishnan, 
S/a V.Demodarari, Retl:ed., 
Driver 	Special, 
..No.•P 4361, 
8/9, Reshmi, .N.Nager, 
P.0.Thotteda, Canrsnore-7. 	 ... 	APPLICANTS. 

.Lontd./- 



c-.:: 	: 	: 	::: 	.:.: 	 .. 	•. 	. 	.. 

• ) 	G.Samuel,  S/i Gnnamuthu, 290w Retjred.,,.trjv&r •4A' 	 . . 
Speófa, 	No,P  .224, 	. 	. 	 . 	.. 	. 	.. 
403—C; 	RailwayCelofly, 	. 	. 	. .,. 	.. 	

. 

ILLingappan, S/n S.Gyyavo., 	 . 	• 0 

291 . 	
' 

Retired.., 

	

A'• Sebjp 	. . 

Driver, 	S.No.P. 1714, 	19, 
- 	. Kth.jkereri Street., 

Kp)lernpalayern, 	Erode-2. 	.. 

S.Srinivisan, 	. 

292 
. 

. . S/o'R.Suaminather.. 
: Retire..á, Driver 	'A' 	SpecieiJ. 

4339b 	35 . 	.. 
Railway Quertcrs, Ra

.
ilway  

H rode-638 002. 	. .: 

P.Namaaivayam, 5/, 
293 Retired,, 	Dr.ivet 	'A' 	FIpci1, 

S.N1, P 5511, 	L 	1e 9  
Housi6g Unit, 	Periar fger, 
Erode-639 001., 	Ternilau 	. 	. 

K.Munir8j,S/tK,f1unu.awrr,y. 
 Retired., :Die eel 	ssistant 

'S.N..PTJ 102121  .  

Menickkavasagar .treet, 
Sastri Nagar, 
Rjlj.j" 	Cg3.',' P.0, 

• L.honi %yamy, 
 Sf. Lourdu Swam!sPiilej, 

S,w. 	B 1419. 41/A . 

Railwy Colany, 	 . Ii Erode-631 002. 

M..BLiathy, 	/d 	.P.Mooka 	. 	 .. 	 •0 

 Gounder, Retired. Driver 
'B' 	Grade, 	S.N.. 	p 	.' 	. . 
17/F Cid Railway Colony,. 
ED.de-2, 	 0 

III 

V.Balaraman, &/iilenkkatasuamy 
297. 

	

	Naidu, Retired,•Oriver 18t 
Grade, S,io, P 9420, 

- 	Rai1y, C.loy, Ers.de-24  

5/o :perUmal fJr,idu, 
29ty/'Refi1?e1; 	BGra!e, 

amayamteet, o4e-2. 

Nathan, 
299.\Rei 	0 Grade, 

,o ci 414 /rj \ ..'—•_•.;_d 
  

S1.No,280 to 299 are 
applicants in 0J.53/93. 

,• "APPLICANTS. 
.Cottd./— 



APPLICANTS 

-' ,,Cotd./— 

- 	.. 40 ., 

'.Pangunni Menon, 
5/. T.C.K.Neir 

3P0. Retired Guard A Special, 
S.N.. 15200, Pournamit 
Nangappa Negar; P.O. 
Olavakkot, Pin-67$ 002. 

11,Krishnen Nair, 
301. 5/. Kunchu Nair, Retired.. 

Ori'jer, A Special, 
S.Ni P ii444, SrshU8m, 
P,0,0lvkkt, 

V.Sreedharan NaiL, 
S,.o 1.R.Krishnà Pillai, 

3020 Retiied, Guard A Speria3. 
S,Nc,.15202, Thuruthel, 
Aymenam P.O., Kcttaya. 

P.A.Ra:jain, S/n P.5.Rppu, 
303. Retired Guard .4 Sec.ici, 

S.!io.16144,. Hous N..615116, 
flReshmil*, Nee P.A.ti'sny, 
OChfll$, 

. C.Kutty Nrayeneri 
S/n V.CNereyenan Nair, 
Retired, Guard A Special4  
5.No.762, Chernbra House, 
Shorenur - 679 121. 

'P.K,Knsty, S/c P.K.Koshy, 
Retired Gucrd, S.fUr,15206 . 
Vazhakalayil, Gñgadikal P.O. 
Chengannur, Pin-689 122,, 

K.L.Kuxian, 
306. 5/n K.P,Lonappen, 

Retired Guard P Special7  
5.½, 15216, 'Char,dir.i", 
Hiir5thôol Road, 
PIifl..Pereppur, .iia. Trichui 

552. 

NRame<rishnan Nembidi, 
7. S/p Chttan  ahattathiriad, 

Retired. GüAt, 
S.Nç.1.404, "Karthika', 
Ramarmpiram, Trichur.8fl 631. 

V.N.aiijanJ., 
308. t/o Late ARenj-e'i, Ret.A.rd. 

Orve A pecial, 
S.T.o.,P 4367, Sree Rarigrn, 
Punt-p E:flgifle  Road, 
ri aik'ki t- 678 $02, 

V 



S.Ingamuthu, - 
316. S/c V.SitIa Naickex, 

Rstired., -Driver "6', 
S.N., 8 13C5 2F  D,No.411 D, 

Coic,ny.P.0.1, 

117 --!-%ire 

u. 	ocldaL 
LL 	'i 

	

S/s: Ve11irm, 	- 

35421  relcbhonu N egar., 	

APPLICNT$ 

	

m P.O., Erode, 	• 	- 	

Cntd/. 

•-- 	-. 	•.-•'--'---• 	- 	- 	-•.--•. - 	,•••; 	. 	- 	- 	 . ( 	•- 	- .-_ 	. 	- 	-_ 	_ 	___r-y- 	- 	•- 	- 	-' - 	- 	--- 	 - 	- 

- 	- 	- 	- 
-,- 	- 	- 

- 	- 	 - 	.- 

- 
- - 	 - 	--  psm 

 
- 4_ 	 ' - 	- 

r.r1.pama6handren, 
- 	

•1 	4 	 - 

30g. 	S/bc 	. tj 
BiMannadjer,ejj 	- 

44 
- 

Guard LZ,, 	SN.. 	15210, 
- 

Pariikketh House, 
Kellengode, Palght - 678 506. 

-V.t'dhavan,  u• 
S/n Ve1uchernt, iRetiredby  

- 	-Driver A .- 
-:- 	- 	- S,Nc, 	--P 	213,  

allath HoLce, - 

Kuthup:amba, Ecjclhara 	3 6 
Peighat, 	P1.r.-678 611. 

.-.Nos.O0to'-11 	.are 
fl.. - eplicents.in',0J. 54/93 

Ret1ed., 	CUB.d.-. IC', 	. 
S.No-, 	633, 	Cheridath IILUE.,  
Kuttamassery, R1uay.e-e3 10:. 

1-2 	'A..Nerayan8fl,Sfo  
ieUreci Drive-j Csois,  
S.1J.,PTJ 10505, 	1o,  
Jeevanar.thrn Street,  

- 	Poonthur-aj;Riarj, 	E,th2, - 	.- 

C.Krnarasamy, '5/0 Chinnpp 
-' 	Gounder, Retirad., Diive ' 

1B 1 , •S.No• 	P .4206, 	U.1\o.6ô, - 
Shol'eprUVas,.Suther.re Pirr, 	' 

.3f. 	.T.S.R 	-ar.arthy,  
. 	S/-&T*K.S.rdarajalu,  

- 	ReU 	 Fitred., Driver 	' 	Special, 
S.N..P 3540, '15, 	Sunderam 
Street, Erode-2. 

T%.Abdul Jaffar, • • 	. .- 
315. 

	

	/, Abdtil Kader, Reti,'ed., 
Driver, Gsods, S,N,V 442  
235 Kalyanasundaram Street, 
Er.de- 638 002, 	- 



.. 

K,Chinnaeiyen, 
318. S /o Anuman Retired., 

Shunter 
S.N.P 7458, 76L.G.G.S. 
Colony. V.O.C. Street, 
Vollampalayam, Erde. 

fl.KrishnanS/c Munusamy, 
319, Retired,, hunt2r,  

S.N,10072, PTJ, 
Railway Colony, Ernd. 

R.Thiaoarjan, 
320. 3/. Rarnesuamy, Rtid., 

Guard 1 P' S,N.14332, 
Thangapattalaikarr LBE, 

Pdnthurai Road, 
Erode. 

421j A.Chinnaiyan, 
S/s Arumugam, Reti.eti.. 
Drivei 'A S.No. 	15 
N9,:131 A, Railway Ccr:','. 
Eridp, 

P.Subramenan, S/C  A  .Pr'1nI, 
322, Retired Guard At, 

Staff No.7448, 112. 
Vinayger Ki1 
Sastri Nagar, Er.de—E38 12. 

S.Kanriimuthu, 
Sb Subba Thevar, Retir9d. 
Guard W. S.No.16060 9  
Sunderammal 111am, 11/8 
Kill, Nanjappa Leut, 
Sulur, Coimbatsre-641 402. 

0 

51.Ni,312 to 321 are 
EppU.cants in 9,No.55/93 

R,Anganna Pillal, 
324, /. Rangasuamy Plllai, 

Retired. 	Guard, 
S.No. 	15271, 	20 	Nsrtn Chinne 
1ariamman Koil Street, 
Karungaipalayam, 	Ercde-3, 
Perryar District, 

• V.flari, 	S/s 	'Jenketesari, 
Retired Guard, 	S,No.12563, 
No.111, 	Thera 	Ii1am, 

• Kurikaranpalayem, 
Mulapalayam P.st, 
Erodeo21 	Periyer 0isrct. 

V.Lakshmanan, 	S/i 	S. 	Vadi\jElL' 
• Retired 	Guard. 	1Nw.1'o. 

8harathipl3ysm Street, 
Kurikaran pelayam, 
(lulapalayam Post, Erode-2. 
Per iyar District. ... AP'LIcNTS. 

. .Contd./— 



I .  
..43 I. 

V.K.Shunrnughasundaram, 

377 	5 / 0 t.S.Karuppenasemy, 
RstirGd., Special grade Guard, 
S.Nti.J/T 35, 194 E, 
Railuay Colony, Near Reiluay 
Colony Post Office, Erode, 

V.K.Unni Nair, 

328 	S/ ti K.Rarnan Nair, 
Retired., Ass1stat ruar 
S.No.1902, Contchery Str, 
Ebde. 	- 

- 	R.Lakshmanen S/r: rnas;1v, 
329 	Retired 'A' 4eci1 GuarzL 

S.No.7210, D.No.1%3, 
Sestri Nagar, Sadayamçc1yc 
Road, Ercde. 	2 4  

\I.Suarnyappah, 
330. Sbo G.\Jisuvasam, Retired. 

Guard, S.Nr,, 141011  
5 Karuppanaswamy i(oil Iii SttEa., 
Surampatti Road, £rode-66 CG 

- 	Periyar Dist3ct. 

R.Veeraraghevan, 
331, s/o V,RErna Iyer, Retired 

Guard, S.1'c,15231  
Tayumanevar Street, 
Pundural Read, Erode_e538 002. 

K.Ramalingarn, 
332. 5/ti V.Kandasamy, Retired., 

Driver P.', S.N. PTJ 10052, 
Door. No.16, East P'ttakarr, 
Street, re-635 002. 

SJ .N.322 to 332 are 
applicants, in 0..56/93. 

I 

	

-. 	G.R.Samuel Raj, 

	

333 	S/n G,N.Anandhem Pillai, 
Retired. Driver 	Special, 
-SN 4  P 2836, 23 ;, 
Panchayet Union Street, 
Nanthpe, Podanur, 
Coimbatere-23. 

Petirei., 
J rOf .Soecial, 

168 Ian ftii c r, 

, 
- 	r'irirnujt;in4 5/0 Nanjapa 

33 Rr,/..R&tirod., Driver 'To, 
4 95/11 ArthiI1lam, 

P.danur-23, - 
	..•. PPLICANT5. 

.Contd./- 
•. 
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S.Velusuemy Pillal, 

336. 	
S/:s:c,A.Sankaraijngam P11LeI, 

I Retired Driver '8.' 5N..,6437, 
D,N..360, Selvapurarn, . 
North Peru, Main Read, ' 
Cojmbetsre-641 p26,1 

K.Rangasuamy, 

337 	S/c Kuppusuamy Naidu. 
Retired,, Dr&ver, '.A 
Spec1aL S.N,.P 9464, 
u.N..24; 1in  Road, 
PodBnur-23, .Tamli NedU, 

K,Ahamed $heri'f, 
338. 	S/s A.Kader Batch, R.rtd, ?  

Driver i-A' Spccial, 
S.N,P 434, Main Read. 
P4anur-23, iami.1 Ndu 

Nahjappa 
339. S/\Jenketasuamy Naidu, 

Retired Driver 
.Ns. P 3498, EjanI Kcvti 

Street, PdanL'r-23, 
Tamil Nadu. 

K.Pg.laniappar, 
Sf... Kuruppanna GounUer, 

3 	Retired.. flv-IJI 

S,N. P.. 433, N..$R, 
Vilangattur, K.Jachena1].ur, 
Erude - 10. 

M.Palaniappan, 

341 	Plarappa G.jndei, 
Retitred, I Fireman TB?, 
S.N.. p 4312, 

I 
Vellaikattur, 
Kadachaai1U P.O., 
Thiruchengedu Taluk, 

1'l,Chellappan, 
342. S/n Mareppa 6ounder, 

Retired. Shunter, 
S. N..9454, P.1ampa1a'am, 
Pellipalayam, Er.de-6. 

P.Paleriiappan, 
343, S/s Athathappa Gsuder, 

Retired., 	ter;  
S.N..,,P7465, N..304 
Velankatsor, 
Kadachanailul, Eroe-10  

Sl,Nn.333 to 339 are 
pp1icents in t.f.57/3. 

.... PPL.INTS 

.Contd. I— 

41 
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4 • 

I .., 

P..Gu.ruserny, 
S/ti Palaniappe Gounde, 

344 0  Retired.. Orjve 	'' .: 
S,Nn. r 71609 	N164 
L.G.6.S.Col6n, 
Kellempalayem, t:0de-2.: 

H 	 R.Kurnaiasamy, 	.• 
S/c Remasemy Gounder, 345. Retired., 	Shunter 	Loc.o, 
S.No.P 	63159  
Covindanca1ayar, 
Alampalayam P.fl. 
Vi8.,EVOde. S  

G.Sarnuel Durai Se;y, 
Sb 	Gnenadurei, 

J*LI IT Retired., Drijer 	• 	, 
Spi. S.No. 	r.  3107, 	32 
Up8tair 4th Crcs 	Roac, 
Peramasivapurarn,.Li1qtidi.—i 	ELI:, 

%J,Sengodan, 
3/r7 	S/n.11elappa 	Go'jtier, 

- 	'. 	Retired., 	Shuntar/Luco, 
S.No. 	P 	3510, 	Vilan1<attu, 
D1'e,54 	Pulapalaysm r'.o., • 

Kadachanur (Vj!la9e), 

 - 

c Che1.latpa Gnurie, 5/
C.Nachlmuthu,

348. 
Retired., Shunter, 
S.No.P 4384, 	Pnc1aia1evn Psf;  
Kadachanellur, 	Palipalayni, 
Erode-6. 

T.S.Alimoideen, 51.No.340 to 349-are 

34 	5/0 T.JiShir'uddin, 	• applicants in 0.A.5811  ,3, 
Rc3tred.., Driver 
Spl. 	S.No. 	p 3260, 
47. T.-J.Shirfuddin Street, 
Sestri Nagar, 
Near Railway C.lony, 
€rode-2. 	 ... 	•. 	S  

iamankutty Nair, 
arayanan Nair, 

rRttt9 	,Oriver 
I 	 310, 	Fuehp1ayR, 	S 	•• 

f! ( ' 	.No YC5 8 7 	C.11ege 	koe, 
lght, in 678 COl. 	• 

S 	LZ 	!l1T 	evan, 	• 
34: 	S10.A1. 	Narayena lyor, 	• 

• 
10429N../780,. 

idya, Single Street,; 
Old 	Kalpathy 	P,fls, 	•• 
.Kalpathy, 	Palghet 

.. 	PP(.IC.ANTS 
Contd./— -. 	 .. 



354.1 

46 .. 	.. 

I : C.Chathu, S'o APPIR  
retiro,, Driver ••, 

352. 	So. P 5287, 
Kurungad HQuse, 
Piaruthe Toad, Pight. 

T Krishnn, 
5/o A.Arumughan,..Retired., 
Driver 	 p 9449 9  
Chungath Hcu, Kvi1pd 
P.O...?  Paighat-i7, 

P.Sukumar,n Neir,  
S/c P.Senkere Mp.noo, 
Retired., Psst. 5i9 
S.No.15394, Palakkott Hous'i, 
Thenur via. Potli, 
Palghat-67e 616. 

P.Govindar., 

355 	S/c P.Sarkara 
Retired., Guard EP, 
S.No2024 Srive1rarn, 
H.Nc.1'1./33, Indire:ia'. 
Ka11p'i11y, Pa1cjht-5. 

R.Naryaan, 
356, 	s/ \J.Raman, Retired., 

Driver tP:I,  S..Na. P 5847, 
Chendx'ikB Jiiayam, 
Kárathodi, 
KL'k".atkurni, 
Palghat-678 005. 

1 N.Ve1ukutty, 

357. '5-/b Narayanaswamy 
Retired., Driver 31, 

1 	S. N. PTJ 1 011 3, 
mba1aperambu, 

I Near fladrassa, 
Kavilpad, Palghat-17, 

T.Uelayudhan, 
S/ô Theethy, Retired., 
GuardtC', S.N.. 16223, 
Devi 8adan, Pottakulam, 
Kavilpad P.O., Pa1çjhat 

V.Viswana.hen, 

359 	S/C Kuhhna,i, Retired-, 
Loco Shunter. 
S.fc. P 5184 2  
Vallankad, K'i1pad, 
Pa1ght-17. 

I U.Vasu, S/o 'Jeleyudhan, 
360 	Retired., Driver '', 

S.Nc. p 3164, Chandrasoudham, 
j,.Tannissery. Palçjhat. 

4 	 • 

- 	_• 	 •-, 	- 

1 • 
	 .••_ - 

t-_-•-• 	- 

...• PLICANTS. 



b,No.ItJ 1UU7, 
Vellaler Street, 
Ilunicipel Colony Read, 
Erode-4. 

rrokiaseny, 

	

378. 	S/c J.Arulatandam, 
•R?tireci.,,. Guard tAt 
'5.Nn,.'6253, 12, 
Kamarajar Street, 
Nader -fledu, 
Vineyakar Koil, Er.de-2. 

f1fleriqeaamy, 
S/u C.11uniei, Retired.-. 
Drijer tAt,  ipl. 
SEND. PTJ 1344q, 21, 
Golden Street 
Thengavil èlias 	 kod, 
Dhar'r3purt-636 702. 

K.Munusemy Neidu, 

	

380. 	S/,%C.Ktishnaseniy Naidu, 
Retired., Driver tc? 

.AEG. 'B' 	.N... r, 
D 5, Kallyanna Gounder Thtttam, 
7erundurai Riad, ErcJe. 

P.Deniel JAyerel, 
381. S/. Peul Pillay, Retired., 

0riv'r 1.61,  S.NriJ 6441, 
No.400 B Railuaj Coisny, 
E:ode. 

.I1enickam, 

	

382. 	s/ce f1.Angamuthu Naicker, 
Retired., Driver 	Spl. 
S.No. P 2901, 22/26, 
Chinnd 11erimman Koil Street, 
KarungaiPaiayam, Er.de—P, 

R.Pongiannen, 

	

33 	S/c Ramasamy G.under, 
Retired., Shunte, 

I) • N.. 3/69 
Cavery 

,E'iode683'007. 
, (  

'f .3hns:y, 
34j Sm0.1ut0my, P.ell L:ed., 

Dr'jvr Act JS.N,Pi5J, 
. ZR 	1J'v1h, 4/309  

'-8harat4. Naar, 
aiayern, Salem. 

5,!Nc.373 to 383 :are 
applicants in 0.14.60/93. 

.. APPLICANTS. 
.Coritd, 1— 



,. 50 , 

G.Kenni'n, 
s/. GacinatCjElU NiidL', 

385. Retired., rivr ' 

S14 	.Ni. F 3042 1  
N6.420 K, iThilway C1ny, 
Erode-2. 

R,Rengasamy, 

	

3E6. 	S/i Rmaserny, Retired, 
Driver tCt, 
S..Ni. PT1 10238 9  
K1ing9riyEfl P:leyErr, 
rudur Bh/2fli cost, 
vie Erode-638 301, 

K.G.vindan, 

	

387. 	S/c' Kandhe Gojnder, Rei.Je;  

Driver TB, S.Nc. 
N.,102 C Type Reiy  
Era Ue — . 

6. NarayaflSemY, 

3.I
Gainderjdly 

Retiei., Shunting Driver, 
S.N.PTJ 1950, 3R1. 
Nadar11diJ, Pr.ondu:ai 
Erjde-2. 

K. 	VedIejefl, 
S/m 	Kruppan, 	Retired., 

38 Uuard 	'' 	5.N,,2122, 

ThirurnurUgan Streetp 

estri Neier, 	ude 

lJ • rjun2fl, 

39oJ 
Venketachalam, Retired., 

Guard 	S,N,.12438, 
38, 	Narne  siVaYefli 	tree', 
Ksllempelayam, Erode-2. 

1.Muniswamy, S/o 	iuthu, 
351, Retired., Driver Specie1, 

S.No, 	P 9389 9 	fl/52, 
E.V,R.Periyar Nagar, 
Eride, 

3J1
5/p 
N. Mu thu samy, 

$ella7pe 
Reired, 	D:5.ver 	let , 
S,No,80859 	1/113 
Gd d pp alli, 	CeuverV R.S. 
Erode, 

P.Visuanethan, 
SIR S,Palaivelu, Rutivad., 
Guard 	'A', 	Spi. 
5,Nc,7620 9 	324 
Old Ri1uay C.lcny, 
Rai1uy Col.ny Pct, 
Ercde-2, 

.. APV,LICANTS. 
• 



. 47 .. 

V.MUhevan, 
361 	S7. Velayudhan, 

Retired., Driver 1 81, 
S.Ni.. P 94, Rahendra 
Sadenarn, Melepurem, 
lavekkct, pin 679 002, 

Paighat. 

T• V. Velayudhan, 
S/c P.\Jearan, Reir 4 ., 
Guard 'B'. S.No.6B5, 
Thuraka1 House, P.O. 
Perun.j.ttukur issi 
Paighat. 

V.Sivararan Nair 
SJo K.Kesavan Nair, 
Retired., Guird '', 
S.No,5852, 72/, 
Instrumentation 1on ship 
P.O. Kanjkode Uest, 
Palqhat. 

5 , Veer er gh av an, 
S/.P.Sincjarm RiTc 4 ., 
Cuerd W. S'1Ne.14522, 
H N.. H-2, Housing Unit, 
Karamadai Road, 
Mettupa yar, 
Pin-641 301, Tamil Nad. 

rL,Narayanan Nair, 
365, 	Thsit.ta I1'er 

Retired., £iieel Mast, 
S. No.P 9444, 
llu)lakkara Hnuse, 
Puduppariyaram P.J,, 
Palghat-67$ 733. 

K.K.Su4ramania Iyer, 
3 	'5/. K.S.Kuthna Iyer, 
' Retired., Guard e' 

S.N.11149, N..3/1261  

L.N.Purarn Village, 
Paighat, 

lakrishnan, 
Ukkande Uarier, 
., 'ei1 Guard, 

7 	 Nim 	67, Harivas, 
ngare, 
67$ 009. 

t% 	 an - 
. 5/'T.: .ippukuttan 

4'-- 	 DrIver t  

othuangal House, Melepurern, 
P.O. Clvakko.., 
?alghat-2. S .. AIP  

. .Cont, / 



.Paramesiva 11enon, 

369 S/ 	M,N,Raman Ilenon , 
0  Retired., 	Drijar 	Spi., 

S.Nc. 	r 	4684, 
Shfvesilam liadathil 	Ho'js, 
"enpakkare P.O., 
N..rani, 	PalghEt-4. 

P,Thenkaraj, 
"r S 

S.Ponnan, 	Retired., 
Driver A 	Spi.., 
S.Ne. 	P 2?60, 	76 	N, 
Behird Ram Theatre, 
P.0.Suamanga1am, 
Salem 	636 005. 

,Ramakrishnan, 
5/0.ppU, 	Retired., 

3 GUerd'A' 	Spi., 

Ramanchenath Rouse, 
19 /360, 	10.,est Vakkeia, 
Paighat - 67e 001. 

• C.Gopa1aKr..ahncir1 	Na.ir, 
5/.'V.I1adhavar 

1..Nc 5 350 to 	72 	are 
37 • 

Retired, Driver 	'At 	Spi. 
poIicants in o.I.59/93. 

• S.NQ. 	p 6440, 
Cherirkara i<rishr.6 	N1i3, 
P.J.Rannacii, 	Peighat, 
Pin - 6 7t 71 

SSeurirajen, 
33 5/c T.K.Sundararejalu, 

Retired., Driver 	'A' 
Special, 	S.No. 	p 2327, 
233/iinayakarkoiI Street, 
Nadarmedu, Errde-638 002. 

K. r andur3 ng an, 
374 Sb 	1'1Kasthuri Naidu, 

Retired., Driver 	'A' 	Spi. 
S,No.P 2902, 	17/4, 
Ammamandjam Roed, 
Srirangarn-620 006. 

'J.G.Veerasamy, 
3  5/. C'ovinriaaamy Pilisi. V., .•. 

Retired, 	Driver 	'A', 
S,N.. 	P 18411 	48/2, 
Subbalah Street, 
Sangliardapuran, 
Tjruchj-620 001. 

V.Sithang.  
3  S/a 	\Jaiadt'ri, 	Retirea., 

Driver 	tAt, 	5,Nc.P 	/775, 
D.Nr..24, 	Jeevanda Street, . 	• 

Poondurci Ried, Erde-2, ..e 	APPLICANTS 



- 

, 	51 	• 
• R.Jenkataeuamy, 	. 	. 	 • 

394• S/o I R.Rem2kriehfla. Neidu, 
Ret 4 rpL, Driver- 'A 
Sp1...Nô. 	P 28'2, 
126, 0 Railway CQlony, 

• Erode-2.  

I1.Chinneppan, 	 . . 

S/r,  11uthusamy Go'JndEt, 
Retited., 	Shun -er,. 
S.No". 	P 69659  
Od.appalii, 	1 11JiC1 	

317 
Cauvery R1&.-, 	Eirr.7,  

• K.Chennimalai, 	. 	 . 	 . 	. 

3g °' 
S/ 	Kuppnnan, 	Reti.rcr'. 
Sh'inter 	tEIt, 	S.N.. 	P. 	344, 
Nethaji 	tieet, 
K1ethpalayem, 

. 	

. 

) 

K4S.Abd.ul Satha', 

37, S/p 	.Khder 'Sharief'f, 
-Retired., Driver 	. 
S.No, 	220?, 	74, 
Ambedker.  Streat, 
SRstri Nagar, •E.ode-2. 

(%Chinna Govthan, 

79I 
riuthusamy, Retired, 

Guard 	tAt Spi., 
• S.No.672, .8 46, 

Hcusiñq UnIt, Sarnpath NaQar, 
Erode-li. 

: 	H.Kenne, S/c R.A,Harnmantha Gounder, 
Retired., Driver 'A'  
S.No. B 118, 
Khadei tahideen Sahib Street, 
Erode-2, 	-. 

N.Ramasarny Sfo N811a Gotricicr, 
Retired,, shunter, 
S.No. ! 4230, No.1/56, 
Puduppalayar, Kattur, 
1amp818yam Posts  

R.K,Subrarner)iarn, 
5/.--.-R .Kennlah Naidu 
Retjrd,J. DrIver 41 •5) 

5509 Ns.€I, 

çatre
vi  t, 

roa . 

Se ngoan 
jChin 

t1ted,,. , 

ai.  
... APPLICANTS. 
.. .C.ptd.f-. 

400. 

W. 

24L.R 
a Geunder, 
ver, 
.273 

Sukkan Thotarn, 



403 

404 

405, 

,. 52 ,. 

P,Palenieppan, 
S/c, Pongia Gounder, 
Retired., Shunter, 
S.No.4019, 85, Govindampalayam, 
Al8mpalayam P.O., Erode. 

K.Nallathamhi, 	 S1,Nc,384 to 404 are 
5/. V.Kurriarasamy, Retired.., 	applicents in fl.F.61/93 
Guard 5.No.15721, 
1/2 E.st Street, A1ernoa.i\1'i, 
Erode-P. 

P.5.Krishnan, 
S/a Subramania Iyer, 
Retired., Guard 'Ct, 

'S,No.11723, 1/500, 
Chethapurem P.O., 
Kalpathy, Palçha4..-678 605. 

I,. 

4074 

406. 

405, 

410, 

A.raghavan SI. .Appra, 
Retired,, river cCi.  
.No4105, 1argo.ie Iou3 
Olavakkot, Pa1ght-61fl 002.. 

vdney t)t 

/. H.V.D.'ei1., 
Retired., Driver $31, 

tN.. Pr1 103611  
Careviri.- R.binsnn Head, 
Palghet-678 014, 

V. Arumughan, 
S/s Ayyapoan, Retiri.. 
Driver tat,  S.N..21361 
Prasanth, Sree Sathya S8J. 
Naar, Kallekulanqare P.O., 
Palqhat-678 009, 

R .Palanisppan, 
S/c Rangasuamy, Retired Guard 
'C' S.N.,1791,. 
Shajnj Nivas House N.,36/664/1 
1angsd6, Olavekkot, 
Dalghet_578 002. 

P.Krishnankutty, 
5/0 Cheriathu, Retired., 
Guard 'C', S.Nc.6093, 
Peoinjakkr House, 
P.C. A!a1ur, vie..Lakk.di 

- 679 302. 

K. V .Ramansthan, 
S/s K.V.Visuanatha Iyer, 
Retired., Guard 'A'm 
S.Nr.1351;2, 2/137, 
New Kalpathy P.O., 
Kalpathv, Paighat-678 003. 	 ,.. APPLICANT S 

...Contd. - 
f 



T.P.Baiekrihnan Neir, 
413. 	S/u C.Sekharen Nair, 

Retired, Giierd 
5.No.1052.5, Mocithet 
fenkurissi P.O., 	ie•, 
Markarai, Paighat-67C67 

K.P1,Kunchu, 
414 	5/. Flanicken, Retired., 

Driver 'B', 
S.Ns. P 446i, 
Kai.Llnqai House, 
Paruthjr5u11. P.O... 
Paighat-678 573, 

P.Reghaverkutty, 
415, 	5/0 V.Pedrna,ahh'fl fait, 

Retired., Driver Al SpJ., 
S,Nü. P6977, 
Sarayl,Pudusser.y P.O., 
Paight-679 007, 

- V.K.P.meiis- r1ii, 

S/o K,Sankarsn Nair, 
Retired,, r)rive.,.  'A', 

.Na.P 7791, Arupuzhe 
Cheruva€hur House, Peril °.O. 
Peighet-678 612. 

KP.Krishnan, 
Sf0 Sankaran Nair, Retired,, 
Guard SB', S.No.6766, 
Venkatesuare Ii).ein; ' 
P.0.Pamp8di, Via. TiruviinaTh, 
Trichur Distrjct-690 597, 

K. Vasu, S/c .Kunjunny, 
41. 

	

	Rtired,, té.r$hur,ter tBt, 
5.N., p 5301, !Jenkaiathodi, 
Meie.purm,O1ev.kkot P.O., 
Peighat-67 002.. 

L 

,\NRI Kcp)n, 
fr1 p ' (( 	S.No. 

\kkarr 

	

2 ( 	4Ie'kkandi 
C'd11ege, 

63q r 

	

\ 	 I 

Sf0 Reman, 
river 
a t  
pnath Hous€, 
.0., N1S.S.Ençg, 
aigh.at-678 008, -APPLICANTS. 

.Contd, I-. 

I— 

: 	..- 	. 	... 	,. 	.. 
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K.Balakrishnan Neir, 
420, 	S/c, T,Govinden Nair, Driu2r 

S.No.P 749, 
Thekkumcherod P.O., 
'Jadakkurn niangaleni, 
v1a 	ttappalem, Paighat Dist. 

A.K.Ramachandran, S/c Kannar, 
421. Retired,, Guard tAT 

S.No, 7192, Alangod House;  
Olavakkot, Palghat-67 0: 

K.8ala.,, Sb Kanr,er, 

	

422 	Retired., Guard ',U 
S.ri.6121, Sri Narayenji 
Nilayem, Alangod, 
Olavakkot P.O., Paighaf - 

678 002, 

C.Krishnan, S/o Chupri, 

	

423 	Ret ired Ast, Guard, 
S.No,5333, Kalathi1Hoo 
Alt,g3dé, Olavakkot P.O., 
Palghat578 002. 

R.Krishnan, .No.6757, 
424. Fst, Guard,, Ranician, 

Krishna Nivas, Alanqod, 
OlVakkcf-  P.O., Pelghaf. 

C.J.Coelho, S/c F.Coelho, 

	

425 	Retjrs, Guard !A! SpI. 
S.Nc.14493, Chinnmrnal Street, 
Noorabad, lodanur-641 023, 
Coimbatore Djst. 

K,Dhashu, 
S/u K.11iK.Gangaiya, Retired 
Driver 'A' S.No,P 68041  

147/n Anthonipuram P.O 
Suramangelam_635 005 
Salem. 

K.Mayan,' 9/o Kandu, 	 Sl.No.405 to 427 are 
Retired-, Guard(S), 	 applicants in 0.i.62/93, 
S.No,1218, Kozhenottji HoLse, 
Atirkad, P.O,tandhjsoa Sadan, 
Perur, Pelthat. 

R.Laxrnaian, S/c 
1\aidu, Retired., Shunter 

	

42e. 	iese1, S,No,954 
No.5,Kberikera Streat 7  
Ercde....1. 	

.. APPLICANTS V 	

..Cotd./_ 



LJI L. 

.. 	 S. 5 •' 

N.SenQodan, 
429. S/c Nenjeppa Gounder, 

Retired. Shunter, 
Loco, S.No. F 5250, 
East ThotUpalsyam, 
Door No.431,Kàdachanur Uillagr3 
Pallipelayarn-C. 

\J.Perumal I. 

430 	Venkatasamy Nidu, 
Retired, Goods Driver )  
S,Nu. V 12. D.No.91 C, 
Leighbazear, SrémangaIm 
ham Road, Salern-'i4 

'J.Kumarasamy, S/a Je1app 

431. 	Gounder, Retired, Shunt:3r31 , 
S.No. P 4433, No.1i 
lampalayim Post, Frodc--G. 

•5.Veiappan,S/o Serinodo 

432. 	Gounder, Retired, Shir!/ 
Locc, S.N. P4292, 7/_1u, 
Puliarriarathu House, 
Gsvir.dahpaieyam, 
laiipalayam P.C., 

P.Kolandai G,dunder, 
5/o Palani fctiridr, Retircd., 
Fireman a, 3.No.P 5E62 9 . 

Nadáriudu, ,:_r0d132. 

.Sengoda Gounder, 
5/c Ilarimuthu Gounder, 
Retired., Fireman P, 
S.No.P 5041 9  Alempalayemp 
PudUpalayem, Pariakdu, 
Pallipalayem, Erode-6. 

S.Veredharaja hudaliar, 
435k 	5/0 Sundar Mudaliar, 

Retired., ssistant!Diesel, 
S.No. PTJ 10158, 104/0. 
Railway Colony, Erocie-2. 

K.enqoda Goünder, 
436. 	/c Karuppana Gounder, 

Retired., Driver 
S.No. P 47781  NoZ16 C Ty 

Ramaany flaidu, 

Stet, 
a .. PPLICNTS 
. . .Cnntd./- 



.. 56 .. 
	 0 

P..Balekrjshnan Neir, 

43 	/o Reman Piila., Retired., Guard, .No.6966, 
Mengeleth House, 
Nedungottor, Shorenur, 
Pji-679 121. 

K. Narayenan, 
439 	S/o,  K.Unnaman, Retired., 

Driver 'A, S.No.925, 
Keramenna Hjse 
Vedanamkurussi, P.O.., 
Vadenam Purussi, via.. 
Shoranur-1. 

M.Chinnan, S/c Reman, 
440, 	Re.tired.,sst. Guard, 

S.No.7040, Menichithàdl HoLRe, 
Nedungotur, Sh.renur-i. 

T.tlelukutty, S/c 7.Nerayanan,  
441 	'Retired., Driver'B', 

S.Ni.P E77, Thut'vakkettii. 
House, Nêdungottc'r,  
Shorenur-1, Palghet Gistric.. 

K.V..Gopinethan, S/c Kuniaran, 	51.No.428 to 442 are 
Retired., Ftst. Guerc, 	 eppliceilts in 0d.63/93 4  
S.No.15447, Kallozhi Vattathcdi 
House, Peuthipr, Shorar'ir - 

679 121. 

R.8alaraman, 
5/o K.Rejarnannar Neldu, 
Retired., Driver 1A' Special, 
S.No.P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode, 

V.chuthan, 
5/c Venketaraman, Retired., 
Driver II.T  S.No8221, 
Reilwey Cniony, Erode. 

C.T.Hewett, S/c A,Pi.4euett, 
/ 	Retired., Driver tAt Special, 

S.No, P 2942, 278-H-T'pe, 
Railway Colony, Erode-. 

63& 002. 

N..Chellappan, 
44, 	S/c •Muthusam' Gounder, 

Retired, DrivertBt 
S.No.P 5774, 31, 
Thiruchengandu Road, 

- Pallipalaysm, Erode, 	 ... APPLICANTS. 
. Co ntd. /- 
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D.D.Rozarje. 	. 	 . 
S/0 -P.DRozrio 

447. . Retired., Driv4 '' 
Speci&!,, S,Ncj,P 3029, 
30 A p  Sastri Nager, 
Erode, 

K.farimuthu, 
S/c Keruppanne Gourider, 
R'tired,.Driver 'P' , 
S.Nc. p 53-33. No.36 19  
Ka1-pa1,yarn, 
Annadural Street, Erocit. 

K,Palaniappan, 
44 	S/a Karuppannan, 1etired, 

Assistant Guard, 5,No.'?5, 
9 Sadayan Plyarn Road, 
Sasthri Nagar, Erode. 

V.Rernesarny, 

450. 	S/a Veleppa Gthurdar, 
Retired., .Loca Shnter,  
S.No.4919, Pallipalayani, 
Alampalajam,P.O., E'de, 

P. Ka rid a Earn y, 

451-0 	5/3 Pararnasi'Ja Gounder, 
Retireu., Shunter 
S.No.P 9405, N.422 2  
Alarnpalyarn, .Pellipaieyarn, 
Erode, 

C.Paleniappafl, 
452. 	Chinnathambi, Retired., 

Shunter, S.No,4379, 
East Thollipalayarn, 
S.P.6.flill Colony, 
Erode. 

rl.Dakshinarnoorthy, 
453, 	5/0 Ilanickarn, Reti:td., 

Driver is'., s.0. p 9511, 
Kurnararnanpelem P.O., 
Thuthiputtu Pin.-635 B'ul. 
Ambur (N...A.Dist). 

N.Balakrishnan, 
45• 	S/a I1.Narasinhan, Retired., 

GLard 	S.No.12E19 
54/1 TNH6 Flat 
Karnaraj Nagar, 	P.ver'je, 
Tiruvanriiiyur, Iladras-.600 Ct41, 

apnan, 
,1r'-kt,G -elan. Retired.,. 

57peci.i 	lard;  S.No,173, 
ng,  Street, 

Rail;1ja,' Co3.ory 
'E$bde. 

L 	
jr 

.I PPLICNTS 
. .Contd./— 



456, 

.. 58 •, 

P.S.Sanjeeve Rao, 
5/o P.N.Sârvothme Ra•, 
Retired, Guard 'A' Speciel, 
5.No.125229  8.309  
Housing Unit, Periyar Nagar, 
Erode-638 001. 

 

N.Sengodan, S/o NalIa Gounder, 
Retired., Shunter, S.No. P 5295, 
East Tholiiye Palcyam, 
Kadachanallur Post, 
Erode-6. 

V 

457, 

 

 

 

 

 

I.SJbdul Jabbar, 
Since deceased by Legal Reprisentetive, 
Smt.Heerajan, 67, 
Kovelam Street, Teachers Cr'r'y. 
ERODE - 11. 

R. Narasirnhr,  
5/0 N.Rengasamy NriJu, 
Retired., Driver 
S.. P 69789  Shestri Neqar, 
Kameraj Street, Erode. 

R .Thangavelu, 
S/o P.Rengcserny, RetiiiL, 
Guard 'I', S,No.1918. 
498, Pgrahara Street;  
Erode-638 001. 

K. Palniscpen, 
S/c' Kandappa Gounder, 
Retired., Driver 
S.No. PTJ 10070, Or.No.10/f'1. 
KR-PD Ro-id, Karunkarn Ilecli;, 
Pallipalayem, Eroue--638 006. 

n.Jarnei, 	J,Arn! asu',' i11i 
Retired., Driver 'I' Spl. 
S.No. P 2819, 0/13, Joe' 
Rangarñ Palayem Post, 
Erode-638 009. 

A, Karuppannan, 
S/n Appbji Gounder, Retired., 
Shunter, S.No. P 5121, 
0dapplli, Pallipelayem, 
Erode-6. 

51.Nos.443 to 463 are 
applicants in O.A.64/93 

... kPPLICANTS 



C,Gangadharafl Nair, 
466., 	S/O K.Kunhan Nembiar, 

Retired.., ssistani Guari, 
S.No.1864, Lekshmi N1'J, 
P.O.PuthiperiY1r8m, 
Peighat, Pin-.67 ?33. 

G,ParasureflBfl. 
467. . 5/a  P,Gopai Pj11i, 

Rjtited., Driver tB*, 
5,No,P 3067, 
Rayappen Street., P. 
Thahemefl991em, laighat- 

678 102. 

C. Nareyeflefl, 
S/c A,Chcncu, Retired.., 

	

468. 	Driver 	', S.N.P '1479, 
'Léela Nivas', P.O. 
PuduppriYat8m, 
Palghat-678 7318 	. 

.K,RaghaVafl, 
S/a M.Krishnafl, 

lAt 

	

469. 	Retired., Driver 
Spil, S.No. P 24001  

Mullarithodi House,  
Karimgode, P.O. 
(Kottayi, Paighat671 572). 

P.K.Sivasenikarefl, 

	

47r. 	5/o P.C.Krishnafl, Retired., 
Guard, S.No.14108, 

a, 

J 	TNe)Pa House, P.O., 

(( 52C}fiadam' Erl 

4h 	Sb:SRbej 
Ré:t:i.red.,) 

Kr). 
Triôhy94 

'Pi11ei, 

X 
rd S.No.14117, 

La1pet P.C., 
1, Tamil Nedi, 
a I.. 

PPLICANTS 
...Cotd. t- 

f 



T.R.Unnikrishnen Nambie, 
472, S/ Reman Nembier, Retired., 

Guerd IBtm  &.Ns,9791, 
Abhilsh, Ravipuram ' 
Koohi—li, 

K.V.Saraswathi Amme, 
473. 

 Retired. 
U/o Late K.Balakrishna Menon, 

, Driver,  
S•No,P 3512, Kallazhi House, 
Pudussery, Cheruthuruth.. 

A,Kunhikrishnn 	
,No,464 to 474 	ere 

S/c P.K.Sankaren 	
i.p1icat in 0..65/93. 

474. 
Retired., 'A 1  Grads 
.N..96i5, Krishrv3 \Jiiai P.O.)  
Paruthlp'jlli, Palqh8t1 

475] 
S/a M.Pngamuthu Naic.k, 

S,No,. P 3574, 1091  
Retired, 'A' Spi., 

Dhanalakshrni Illai, 
Kumaren Street, 
Kavungal Paiayam, E'odo-3. 

476 1. t1,Natcsan, 
5/0 Iluthusamy Gounder 
Retired, Diivar. 
S.Ns. P 4369 1  P.1. 1612, 
I.C.Poltce Quarters, 
DhallcJdndhiri 
Pondicherry. 

477L G.KJbdul Sathat, 
S/c G.Khader Badshe Sahib, 
Retired Guard 'P"' Spi. 
S.N.. 11766, 17 Syed 
Jalal Khan Street, Fort, 
Salem, Pin 636 001. 

478, R,Ramasamy, 
S/.ChinnakesaVafl, Retired., 
Driver IFO 5,No, JiM 1297, 
176, Mend.aps Veethi, 
Erode—I. 

479. M.Ibrahim Khan, 
S/c E. Mchamed Khan 
Retir'd., DrIver 'A1 , 

S.Ns. P 3028 9  L 249, 
Shemahad ManzS..i, Perear Naar, 
Er.de-1, 	APPLiCANTS 

.. cont'i./ 



C 
.. t1 ,• 

4t10, L.Marudappan 
5/c L:kshmanin, Retired., 
Dierel Shunter SNo.V185, 
93, ThirU U.K.Street, 
Kollampalayam,. Ercde-2. 

C.Dav!d, S/ri D.Gabriel, 
Retired., Driver IA I  grade, 
SNo. P 229, 223, 
Sasthri Nagar, Seda/en 
Pelayam Road, Erode--i. 

C.Subrananian, 
5/0 P Cninrreppen 
Retired., Guard 
Spi,, S.No, 12327, Plot 31. 
16th Avepue, Banü Nagr, 
Ambathur, Madra-60O 05. 

C.Arckiasarny, 
5/0 P,Chinnappan, Petird. 
Dpjvr tAt  S,Nc. P 295 
D.No.77, New Street, 
Eroe-1. 

}<.Palaniappar, 
S/e Kappa Cunie.r, 
Retired., Driver 'Al, 
S.Nr. P 7682. 
leva Gounder Kdu, 

11anienir, Salerm-lO. 

C.Rengasamy, 
S/e R.Ch!nriasarny 
Retired., Driver A' Spi. 
S.N,. P 28319  32, 
Ghosethottam, Udumalpet, 
Pjn-642 126. 

S,Abdul Kareern, 
S/o Shaik Jamaludeen, 
Retired., Driver tAt  Spi. 
5,No. P 2825, 30 Burrah 
Sehile'Street, Mount Road, 
Madras-2. 

487. R.N.Govindarajalu, 	 l,No.475 to 487 are 
8/o R.Narayanesemy Naidu, 	applicants in 0.1.66/93. 
Retired., Driver 'A' Spl. 

P 4661, 51 Nrrt.h St;-eol., 
Kumbakor.am, 

If- 

/ 4Ee. 	Rajafi 

t$Lred.), 
\t) ..zi5NTh)31 

5asthr,i1  N 

%KaMy 

.Anthonysamy, 

r i/er 1E3 
, D.No.6, 

gar;  Pillayer Koil 
ode. ... APPLICPNTS. 

...Ccntd. !—. 
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Kannri1, 
Wr 	¼e KSingodan, 
Retired., Driver V1 Spi. 
S.No, p 6826, 
i1ligai Netesen Stores, 
Nader Iledu, PoonthL'rai Road, 
Erode. 

A.Cpyalakshmi, 
U,'o Late P.ngamuthu, 
Retired., DrIvef '!', 
S.No.P 2904, Nc.??. 
Pilliyar Koil StreEt, 
Sangliandepuram, 
Tiruchiieppalii. 

G.hilandam, 
U/o Late T.Gojdo, 
Driver 'P I Spi,, 	.t.IoP 46E5, 
No74, Uandikttnth0ttBfli3  
Kol3ampalayam, Eio0-2. 

R.aya, Win Late V. 
Ramalinarn, Retired., 
Driver tMt  Spi., 
S.N. p 3789, ED 2E 
'H' Type, Railway Colony, 
Erode. 

Dhanalakshmi, 
W/n Ltc 
Retired., Driver 
Spi. S.No,P 2895, 
ED 352 8, Railway Colony 
Erode. 

494, Parvathi Sakthivel, 
W/o Late M. Sakthivel, Retired., 
Diesel Assistont, 
S,No. /M 648, 422 H 
Railway Colony, Erode. 

495. Nallanimal, 
d/o Late C,Tholasiappen, 
Retired., Driver tot, 

H 	 S.No, p 6579, 29 3  
Kumaran Street, 
Kollampaleysm, Erode, 

496, K,Lakahrni, 
W/n Late K.Raje, Retired, 
Driver 

I  c1t 

1 
S.No. 'I 22, 

212 V Railway Colony, 	
APPLICANTS. Erode, 	 - 

S 



.• 	
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497, Sampoornam, 
u/t, Late P.Arumughani, 
Retired,, Driver 1A', 
•5l. P. 

.5 .j, JIM 818, 
ED 194 D. Railway Colon1, 
Erode. 

498. S.Geeja Bai, 
W'/o Late M.(anesan, 
Driver 

• 	S.No. P 2894, D.N.16, 
Lenin Stre€t Church f'Ier, 
Railway Colony P.O., 
Erode, 

499, Pappa, 	 1Nc,488 to 499 are WI. Late K.Krjshnan, 	 pLc&nt in 0.A.67/93. 
• 	 ReLired., Driver 

S.No, p 945, 
• 	Mooppaner Street, 

Old Fi6ramangalrin, 
Sqlem-636 005. 

500. P.M.Afokiasemy, 
5/c R.Nuthu, Retired,, 
Driver *4! Spi., 
S.No, p 17180  No.752, 
5th Main, 8ti Cross, 
M.C.Layout, VijayenaQar, 
Bangalnre-40, 

501. .N.1'larappa Dasery, 
S/c Nar'en' Dsary 
Petired., Driver *8!, 

- S:No,P 003, '!3/48 9  
• 	• Perla Vcagampatti, 

Vie., Danishpet R.S. 
0maur T,K,, Salem District. 

502. Pushpavalli, 
WIo Late V.R.Ve1umv; Retired., 
Diesel Assistant, 
S.No, J/M 12420  D.No.641  

Vavooce Street, 
Kollampalayem, Erode.-2. 	 • 

503. M.Kannian, 
S/o K.S.Madheleimu-t.hu,. 
J DrivertB* 

an Colony. 
ia T 

Rei.ired., 

\g0 I
15212, 

Coony, 
\* 	 nds, 

• 	6 016. 	 APPLICANTS 
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505. .Krishnasuamy Neidu, 
5/ N.Arumanatha Nldu, 
Ref-±red., 6pl. Grade Guard, 

2o.1431U, Kandarnpethy Pct, 
em-636 005. 

506 P.KSu1achene, 
W/8 K.M.Paramesw&ran, 
Re1ired., 
S,NOaP 

Driver 	'C', 
4800, ED 397 B, 

Ra1ilty Colony P.O., 
Erbde-2, 

 P.k,Raman, 
5/ A.Paththcrane 1y, 
ReFtired., Guard 
S. c.15243, DhanalakshmL 	11t:n, 
Up tairs, 	Near Temple 
Su ramania Nagar, 	•e1eri5, 

 K. 
5/c 

5,George, 
K,Simpson, 	Retirpri. 

Pesenger Guard, 
S.No.13413, Plot 	Nij.421  
douse. Na..157 A, 
.Th'ru')akavardanur, 
Saiem-.636 005. 

 R,Venkatewrag1, 
S/o N.RRmMnirtheril, 	Retirid, 
Guard !k', 	S,No, 	1.5850, 

5/1137, ArJhk  
JagirIkmmapalayam P.O., 
Slem-5, 

51$. C.Pongia Gounder, 
S'/o Chinrtappa Gounder, 
Retired., L.cc Shunter, 
SJNU. P 43743, 	Perle Ilottur, 
JgirAmmspa1ayam P.O., 
Slem-2.. 

 K.S.Somasundaram, 
K.K.Subha Rathinam Iyer, 

.Rtired (uard 	Spi, 
SN..67111  No,759  
Vineyakar Koil 3rd Street, 
Molapalayam, Erode-2. ...,.. 

 Julie,W/o Late S.Baggye8amy, . 	. 

Rtjred. Driver 	1A 
S t'..P 3261, 	311 	South UL4el&m)  
C imbatore, 

 K Kandasamy, Sb 	KarL!ppar;nar, 
R tired., Psistent Guard, 
S Nc,1610 3, Odaiklriethuputhur., . 	... 
R madevam P.O,,, Ramadevan Village, 
v a,Kandanpalaysm, Namakkal Taluk, 
5 lem District, ...,I 	APPLICANTS 



5140 S.Kcselai Chandre, 
U/n T.S.SW3mIfl8thefl (iflto), 
Retired.,.Guard 'A' Spi., 
S.No,7619, ED 353 A, 
Railuy Colony P.O., 
Erode-2. 

.P.lamelu, 
i'o Late 11.P8lant8ppefl, 

Retired., Driver 
Spi. S.No,P 28939  B 1R 
JeevaNcçr, Rengampea'alr 
Erode-a. 

CV.Narayanan, 
S/c C.V.Krishnan, Retired., 
Guard IAI S,No.3283, 
Ilythri, South Sezar, 
Payyanrur, 

sallo.600 to 517 are 
Smt. R .K.Parvthi, 	 p:..ints in 0.A.66/93 
U/c Late K.S.Rangas& 
Retired., Guard 'A' SpL 
S,No, EA 1124 9  Elayo 
Subramen.ic Nqer, Siem 

$1. V.Regupathy, 
S/cS.VT ravel, Retired,, 

	

Driver 	Spi,, C14 
Kannan Negar, V.O.C.NaQcr 
Post, Th1.hjavir-613 007. 

R.1ehabookhan, 
.5/c A.Rahimankhan, Re'cite'i., 
Driver '' Spi., 
S.No,P 3053, No.821  
Rengarag8r, Surarnangalam, 
Salem-5, 

M.Chinnu, 5/0 i.f1echery, 
Retired., Driver 'A 1  
S,Nci. P2815, D..No.261  
.6th Dharma Nsger, 
Surem8ngalarn, Salem-S. 

AAbdu1 Waheb, 
S...1q.Abdul Azeez, 

cRet.irDriver tAs Spl 
No.101, 

Hiohystar Road, 
IITqe 	Salem, 

	

' 	)7n_636 05. 

K.Yusu 
I1ohicken, Retired., 
5.N0.P 2115, 

'-21fu Street, Old 
uramanga1am, Selem-66 905, 

ALL 

.. . .APPLICAISTS 



• .No.P 	5256,5/89;' 
rina Nagar, 	Jagir Arnmapaieyam 

Salern636 30. 

525. ~.Govindeseny, 
/o Kendasarny Nicker, 

Retired., 	Loco 	Shur'.'.er, 
?\6t, 	S.No,P 9477, 
D\1 Nu.21, Dhermancrr 
3ir'd Street, 	Saiem-. 

526.. KRarnekriEhnan, 	5/G PKupp, 
'Rtired., Dr1er 	tAt 	Spi., 

SNö,P 2164, 	6/85, 
Ukshumi Iliam, Ji 
rrnapalayam 	P.O.,  

H 

i,1Annarnali, 	/o 	P. 	M'it:hU., 
Re \ti9d., Driver 	? 

H 52" 10 S.No. 	P 	5192, 	1.N.'4, 
Pe'iyatSt.ree.t, 	Old' 
Sumenije1arn 	Se'eri'-5 

Periannan S., 

528 • 

	

S:er3ryar, Rct 	c 
Fiist Firerran, 	S.No 	P 	74E', 
15, 	Ilar±Iarnnan 	trt1 
Solam Pallem, 	Salern-5. 

P,S bramani, 
Vo Pleni Gounder, Retired., 

529. Lob 	S1iunter 	tBI 
S 	P 7455, 	14111r Street, 

• Solmpellarn, Salem-S, 

MRrumugam, S/ 	Narappe Goiider, 
'B!, Retired., Shunter 530 

• S.No\. 	P 8078, 	A/65 Keel Street, 
Ariygouhder.Patti, 

• Suranenqa1am. P.O., 	SaIen.75, 

N.Chilakannu,. 
531. S/n Iunusamy, Retired., 

Loco\Shunter 	1 Bt, 
S.No,P 79461 	8 	39; 	bk cif 
the R\atr The3te, 
Surarrnqaiarn, 
Sa1ern_5. 

y 

Fi 
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I1.Ramesarny, 
Sto Munusamy Retired., 
Shunter(Loco), S.Ns.PTJ 10196, 
D.No.122. PervRr 	•f. Dirt 

Suramengelarn,Selern_.5. 

K.Pelani, S/o Kolendei, 
Retjred.r L.eo Shiinfpi 



67 .. 
P.Jaganathan, 

	

- 532 	,c R.D.Ponniya, Retired 
Driver tA', S.Nr,,5551, 
0.No.50, Muniappan Stret, 
Kichipel.eyem P.O., 
Selern-5. 

A.Perurnel, 

	

533 	S/o B.Hanurnan Retired. 
Loco Shunter 
S,Ns, P 80791  131 A, 
R 9iiwy Colony, 
Sale rn—S. 

R .Arnrrasi, 

	

534. 	S/c K.Rarnen, RetStc1. 2  
Driver 'A'p1. 
S.No, .PTJ 10057, D,No.B1, 
A Masque Street, 
OldSuramanqalain, Saler 
Pjri-636 005. 

V. Kandasuarny, 

	

535, 	5/c Vellalys Gourider,  
Reti"ed., Asstt. tuerd;  
S.'Jo.7246, Thjrrjmaga! Sret, 
D.No.13, Bcdinaick3n Ptt, 
Salern-5. 

Yesoda, 

	

536. 	We LacE T.5.Srjpjvspr, 
Retired. Driver 'A 2  Sp]. 
5.No. P 846, 10 Nehru Street, 
Old SuraangiIrn, Seicm-.i. 

Janaki Thailarnrnal, 

	

537 	td/o Late A brjunen, Retired., 
Driver '82 ,,S,No.P 3080, 
4/248 A, Bharathi Nagar, 
iagir Arnmapalayarn P.O., 
Slern-2. 

P.V.Pacharnuthu, 

	

538, 	S/o P.Velusarny1, Rctired., 
Guard 'A' Spi., S.N..12239  
386, Sakthy Vinayagar IKoil 
Streót, P.onthurai Road, 

Erjde.-2, 

noly, 

	

539 	.St&It.S. lho.ly, Retired, 

Alaapr3rn, 

Uj .Ven*ts , , 

••• 

jN • Er18 to 537 are 
applicants in OJ. 
No.69/93. 

- Retired., 

• Iladras-53. 
'I, 



541.: 

542, 

 

R,Thjrurnalej, 
Re7reseflted by Lokaneyaki 
as Guard iøri, 
S/o R.Rengasamy Naidu, 
Retired., Driver tAt Spi. 
SN.. p 2864, 2 A North 
'Jellalai street, 
Pandemargalam, Woriver, 
T.iruchy-620 003. 

N,Rnthonv, 
S/s L.fiethaiaimutrnj 
Retired., Driver 'A

, 
 

Spi. S,No.3030, NL, 510, 
Netaji Road, Marapalam, 
Erode-21 

S.avarinayaqarn L, 
/n Arokiam Re jred. 
ks8i6taflt Guard, 
S.Nr). 7122, West 
1arianathapurarn, 
Dindigel-6. 

L.'o,53S to 543 are applicants 
in U.A.Nu.70/93. 

~V/s 
Achuthar Nair, 
P.Nar&yenan air, 

et'ired Guard 	Special, 
S.No07628 ; 5/1584 tP4nugr9ht, 
Rsokapurarr., Celiit-673 CL1, 

1, Kunhtrsrpn. 
/s Narayenan Nambiar, 

54• 	Retired., Guard 'B. 
i,N.1 6302, Kuttiyil'House, 
.0.l1e1ad1_573 522. 

- m.viswanathan, 
546. 	/o K.Bclakrishnari Nair, 

Retired., Guard tAt Spi. 
&0No.15164, H.No.1/4599, 
it Asuathitt East Nadakavu, 
Calicut-6. 

1T0P.Padmanabhan Nair, 
547• S/b T.V.Appu Nair, Retired, 

Guard SAt, S.No.19377 
Lisha IVlatSdir, P.O.1ankavu, 
Caljcut-673 007. 

S4. 

V 

.Krishnankutty Nair, 
/0 Unnichathan Nair, 
etired,, Guard 
q NS.1502, Vadakkeyil 
.0. .I.E.KunrIamanc1bm, 
alicut4 



V.Raghevan Nair, 

549. 	
5'G Ginden Nair, 
Retired., Brakesmar., 
S.Nc,3024, Ra9hava Nivas, 
ChiramanQa1rn, P.O.Neduva, 
Parappanangadi, Malabar. 

U.K. Bheskaran, 
/o U.K.'Jelu, Recired., 

55h1 	Guard 'A' Spi., S.No.'?62 7 , 

Urpakandy House, P.C.T3flu 
—66 302. 

K.C.G"vinderi Nair, 
S/s ;C,Raman Nair, Retred. 
Driver 'B', S.N.. 7186, 
Edavath House, 
P.O.Tha1ku1athur, 
Calicut - 673 317. 

K. r.h and uku tty, 
S/o K.Chekku Retrec, 
Asst.Guard, .Ns 4 16ii, 
Koylmakandy House, * 
P.O.E1athur L'CJ.iLU.- 

573 3U. 

r.suhrrrrian, 
5/0 P.1udan, RetIred., 
Guard 'A' S.N. GP '.688, 
Manickan Houc, 
Near Water Tank, 
P.C.PuLhiyaia, aiicjt-. 

673 C04. 

LI 

K,K.Pararneswaran Nai, 
S/o P. K. Ejwaran NLr, 
Retirea., Brakesman, 
S.Nn.1460, Ku1eng8a, 
P.O.Lakkidl, Pa1gh. 

A.huthan, 
S/r N.Koudan Nair, 
Retired., Guard I hf p.  
5.Nc. V 144, Sreve1sam, 

nkar P.O., Pe.ghat - 
671 613 

c 	\\ 

G5Q 	I:/ Late\CQ1.mcn, Rcire1., 
Fireman, VvN5.,P E819 

% 	D.(fs.37, 
ç 	ampath5JT9M1l Rce0, 

i'- ..,' 	-, 
... PPLEANTS. 
* .Contd.f— 

Si.No.544 to 555 are 
applicants in O.f.71/93. 
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557 

558, 

55g. 

560 * 

'. K.thappen, 
S/o Kaliappa Gounder, 
Retired, Shunter 
S.No.P 94531 D No.110 
Arup'u Ileles near, 
pelpass Road, 
Poondürei Road, 
E:ole-.2. 

M.Zulekhabi, 
U/a Late S.KSy'd PtnnR 
Retired.. Driver tB 
SNo.P[J 10125, L,288, 
Periyár Nagar, H.inr 
Eroc!e-638 001. 

S.Arunachelam ~  
/o P..Subie P.dlai, 

Retired., Guard 
Spi. S.No,8995, D.Nc/7, 
New Street 
Tr.chirepelly, 	 ou.. 

N.P .Vaivolu, 
S,'.'Parmuseny, R?tL., 
Driver TB', 5.Nt,,\J/17 
Nrtchipalayem, L.Puthur(P.Oi 
Ercde-638 002, 

I C7asupethy, 

561 	.T.Chinnaamy
, 
	Desikei. 

Retired., Guard '1, 
S.No,121521 73, Kosamads Stre9t, 
Tiruvannamalci c.u., 
Tirüvannemalei, N,P..District, 
Pjn-606 601. 

M.H.Abdu1rahimen, 

562 ' 	 /' Mihammed Hussein, 
Retired., Driver 
S,No.P 2294, Mannarkulsrn, 
Near Indien Ov seas Bank, 
Tiruchirappelly-620 020. 

K, tsJatchiniuthu, 
563,. 	Sf0 Keruppari, Retired., 

ssistant Guard, 
S4Nt.71189 'Periasamy House, 
Palamapuram, Five Reo, 
Karur, Tiruchy Dist. 

M.V.Paulrej, 
Sb M.Uedhaneyejem, 

564. 	Guard 'B', (Retired), 
S,No,13856, Arul 111am, 
117, Cauvery Necar, 
Kulitalci, Tiruchy-53104. ... .RPPLICAfTS 

. . .Contd./— 
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K.M .Devanathar, 
S/o P.MeenakshisunderEim, 565. Retired., Guard 'A' Spi.., 
S.No.10438, No.222, 
Lenin Street, Rsilwey.Cclony 
P.O., Ero0e-2. 

.John 

55 	s/° .Laminetha Pilici, 
0 	fletired. )  Cuard Spi., 

S,No.14326, No.25, 
5th Cross, Paramasiapir 
Lelgudi, THcny Distt 

pin-62I 6 13. 

- 	V.Srinivasan, 
S/a R.Venkaterame IYeI. 
Retired Guere 'A' Spi. 
S.Wo9456, No,18, 
Dr,Ambedkar Road, 
Bhuvanesueri Naq'r, 
Caimbatorc. 

- 	V.Meuirnuthu, 
568. 	S/o Uenktticns1am.T., 

Retired, Driver 
S.Nn,P 	Kailikadu, 
Omalur Pest, Salem District. 

E.Periasamy, S/o Ell3ppa.ri 

569 	Retired,. As-st. Guard. 
S,No.7545, Pivinashi, 
Coimbatore District, 

K.Ragothama R 8..., 
*/ <.Kupu Rea, Retired., 
Guard 'A', S.No.10694, 
P1st No.80, Flat No.939  
Kalyan Neqer, Sanivafleddy 
Nager P.O., Hyderebad-..500 038. 

K.0 .MoharT, 
S/o P.K.Varatharajalu, 
Retired,, Driver 'P's Spi. 
S,No.PTI 10372, 19/8, 
Mariammankóil Street, 
Salem, Pin-636 005. 

570. 

571. 

Sl.No4 556 to 570 are 
applicants in 0J.72/93. 

'1.Th•angarnj, • 
572. - SLo 	tienickern, Retiier , 

A4'sI Ste nt, 
arikoil SLet, 

' Sem60b, 
I 

'( 	RMLrj8rflIT4f,L 
73 :W/u:Lai 	11g an, etiiod., 

Guri"'C).,. S.No.16321, 46, 
Anne S-tee-t, flid Suramangelam, 

••, AP1LJCANTS. 
' 	 a 



.-. 
Is ( 

,,
s_ •I 

577 

KkR.R ah.ma,  
U/. Late C.Nagasundera, 
Rbti'red Diesel Assistant 
S.No.J/M 497, 30, Nehru'tret, 
Old Sjramanalam, Salem-S. 

-18hnarnme1, - 
U/i Lptè Korithan, 
Retired, ssistant qusrd, 

1No.605, .D.No,51  fleiee 4.h 
treet, Old Surannyalet, 
alem-J. 

detaerene, 
/o Late D.K.Pcte':, 

fetired,, Driver ip.I 

peia1, S.No.P 1796, 
30 1i' FnthoniapUr8m, 

SuramanQalarn, Salcm. 

\r.pa1as6my, 
5/. tJareyasamY Rj 1  

Retired., Cuerd, 
S.No,13Ofl, HG338 F 
Hnjs1r Unit, flfla'ag' 
Trichy-620 OIS. 

N. Kuppn 
5/c Nercyana Naiker, 
Retired,, Firemen, 
S.No. 9429 9  :.2/i62, 
Sivathpuram P.O., 
Salem. Pin.636 307, 

 

 

6vindamrna1 	 5l.N.,571 to 579 are 
W/o Late K.Arumugarn, 	applicants in 0J.73/93 
Retired. 	II Fireni'n, 
S.No. PTJ 17449 9  
Ammapalayem, Salem. 	 - 

iarayee Fimmel, 
UfO  •Late R.Thangamuthu, 

flptuci- IRt [rde. 

 

- - 

S.No, p 9437 60 Z, 331 9  
S,K,C.RWad, Erode-638 C09. 

Ko us 1ya, 
\J/n Late C,Ponnusamy, 
Retired,, Guerd 
Spi. S.No,153139  30, 
LIC Nègar, Mwelapalavim P.!J.?  
Erode-2. 

 



1 

V,Subramanjan 
59j. 	S/c E..:enkatraman, 

21, Thondaman Colony,. 
fletjr Factory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
Passenoer Guard, 
.Railway, 

3.Antony, 
600. 	Sb Sovriniuthu PilIai, 

411  M115y2put'ani, 
11ein Read, Trichy—i. 
Retired., Shunter 181  

Southern Railway, 

R.Gopalan, 

601 	5/0 D.Ra1iaph3ridrar. 
125, f1riemmr Koil Siet., 
Pcnmalipatty, Io2d3n Roc', 
Trichy-4. Rettro, 
Pdssenger Guard, Southt7rn 
Railway. 

1.K.Srinivs3n, 
662 	/o T.V.Krishnsrny, 

131, East Chittra Street, 
Sirahgam P.0., Tr5chy, 
letjreci Gua:d/€cjeI 
rede,Souther.n Riiuy. 

RIagarsamy, 
5/ Rengssarnv Naidu, 
328/B, Railway Colony, 
Tuichy-20, Retired L.co 
Shunter '8' Grade, 
Southern Railway 
(Trichy Division). 

1. Issac Chellih, 
604. 	S,1anuel (late), 

Reti'ed 'Ps' GtedbCuard, 
Southern Railway, 19, 
Keela 1<isa Street, 
eemanager, Trichy-1. 

S.M.Kasim, 
605, 	S/c Sheik Ilasthan, 

39/8/17—E,, innamthar 
Thoppu; Tennur Post, 
Trichy-17, Retir'edDrive:', 
A1.ade, Southern R3i1ay. 

" 
Sbo Nara PillaL, 

c3;6'? Ge4.relazaar.Stei, 
'Tei-inurPst, Trichy-17, 
(Retired4iver,/e cec.eLU 	 ,.. 

S .. APPLICMNTh 
.Contd,/— 



E.(Abdul Rezak, 

	

607. 	
S4'o Fdi oh rned Esuf'r, 
55 2  11oolkollei Street, 
Trin'r Poet, Trichy-17, 
Rtired Shunter/B Grade, 
Suthern Railway. 

Ii.Innasimuthu, 

	

60. 	/o Inresimuthu, 
Ialkothen'jr Vllltge, 
urothavkudi Post.-621 3Y2 

/iinga Kich1Tric.hy  
Retired Driver! B 

uthern RaflIey. 

S.Ruben Gregory, 

	

605. 	Sf0 D,T.?s.Sundareri P11 
5/A, Corivnt Rjad. 
Contonement, Trirhv-i 
Retired Guard/SpecL1 Grace 1  
Southern Railway.  

S/a V..unveer 8iq, 
Np.13, Pensi3ne 	tiDEt, 

	

6W. 	

I 	

E3aig, 

Kjepet, Trich-1, 
Retired Guard/A Grade, 
outhen Railway. 

P.Arttonisarny, 
S/a S.Dorajsamj P•fl.li, 
?-B, 1st Street, ir  

THchy-1. Oetired Driver, 
B Grade, Southern Railway. 

T.R.Eth.tra.jan, 
612.1 5/. Thiruvengedethanr, 

53, North ChithreStreet, 
Srirahgam, Trichy-3, 
Retired Passenger Guard, 
Southern Re1lua., 

K..Raghavasimhen, 

	

13. 	S/o C.Annthachariar, 
1, South Devi Street, 
Rengenegar, Srirangam, 
Trichy-6, Retired Guard! 
A Grade, Southern REllwey. 

	

- P1-. 	S,Ilurugesen, 

	

614. 	S/o K,Stjbramanian, 
Plot No,Ei, Thaimeneval' Str'et, 
Iyyappa Nager, Trichy-21. 
Retired Passenger Guard, 
Si.jthern Railway. 

y 
••• PPLICANT5. 

... .Coritd./- 



- 	- 	..73.• 

E.Ramen, S/o .E.Sam.i 
Retired., Diver 'Ci, 

.52. 	5N 	P4242, Edethottethil 
House:, P.O.Kade1idi Niosram; 
11a1apurem Oistflct, 
Pin-676 312, Kérale. 

K,Ramen,:- S/s Chnu, 
53 	F'(etiröd., •First Firuman, 

5.No. p 7147, Vakeeri 
t'eethe1 House, P.0-, 
Paleth, (via)Kakkodi. 
Ph, - 673 611. 

Mrs.B.Sarojlni,tki/O  Let 	I1 K.badLechciarn, 

Cid Nidamangeia, 	 Zii.,No,580 to 584 are 
Nidamanqelam .o. 	 zpp1icants in O.F.74/93.. 

L.Vaaudevai Nair, 
-S/rn N.Gopelan Nir, 	fiti, 

G4.ierd 'b', S.Nn.7319 	- 
'Sohe1eyam', C/c 5tat3n 
Naster, Janiyam}a1ai ..i1, 
Ma1puar Oistrirt, 
Ptn - 679 339. 

11.Kutty Malu, 
S/ Lrte fi.R.enkaran, 

586, 	Retired., DiVOL 
5.No.5707, Medathil House, 
Ererns11dc Vcyal, P.O. 
rakIinar, Kozhikode, 

02.8 (Sfpff 1ui:1 2 ; '3. 

M.Schuthan Nair, 
a, 	.5/s M,Krishrian Nair, 

Retired., Guard 'A', 
Kariyatkuni House, 
Narakode, P.O.Keezhariyoor, 
Kozhikode - 673 324. 

• 	K.N.ankunni Menon, 
5fl 	5/6  V.Madhave Menon, 

Retired., Driver. 'A', 
5.Np. 6966, Rohini'iihar, 
P.P.Chottipadi, Pir,-676 319, 
ParappananQadi, Malapuram 

District. 

P.Kuttappan, 
5.89. 	5/. P,Rernen, Retired., 

Fireman 	S.Nn.P 5177, 
Pskkadavath House, 
P.OJriya11ur, 
Calicut. 

S1,No.585 to 568 are 
apjl.icents in O.I.75/93. 

.... ,PPLICNTS. 
.Cotd./— 

I 



() .1 

.174.. 

9A 
$i.M,Jan, 	 S3.,No.589 & 590 are 	epplicerlt8 

oLat.e A.M.Thenen,. 	
j  U• Retired., Lco Shunter, 	. 	. 

S.N.P 81q3, 
• tdhikerimanamel House, 

-.6? 	314. .P.0.Friyal1ur 

C.K,\Jelayudhan, 

591 
t.etired.,Shunt.er/CHT.,. S .  

. 'uzhithottu Perernbi, 
East bfCemethori FcEd, 

1 Cchin - 13. 

P.1.Kumaran, 	 S,91 	& 592 are applicants 
59' Retired., Driver, 	 in C3h.77/93. 

• 
Southern Railway, 	. 
Puzhakkei. House s  

• Mudappalore, 	(Via.s 
Alathure, 	Palghat Difrict.. 

• : M.Moses, 
• Rtjrgd 	' Gre 	/Gj'd/CL.I. 

593 Mathai College, 	. 

. 
Mamrneth Vayel 	• .. 	 : 

. Pattath3nam, 	UuiLoi. 	. 

,r5unah, 
Rotiro4,.,. Driver 	tBt/QLN 

5194.1  Karma1aycn, 	. 	. 

Pattathenam, 	Quilon. 

• 
P.tlercita 	 . 	 1,No.593 to 595 are 

Sbi'stien, . 	 . 
. J/o Late 	hri Dominic 	 appliàants in 0.F1.78/3e  

Retired,)  Driver  
Pathan Paramba, 	. . 

• Wear Transpnrt Office, 
Quilon 

N. K. Gene ash, 
S/a M.N.Kriahnemourthy, 
29, Rarnanujam Street, 
Kall'ikuzhi, Tiicy• 20, 

: 	• Retired Guar/Specie1 Gra, 
Southern Railway. 

N.S.ThangarBQem, 	 • 
2 k/4-, • 

• 597, 
S/a Niohel, 

. . First Streat, 
• nnai Nager 	f1alligaipuram 

fetired • ' Trichy-1.1 	DriVrir 
I 	• 	. Grade, Southern RailuBy. 

k. I.Vincent, 	. 

59 Sb 	1.J.Imbrwse, 	.• 
27, 	Poonthottath, 
Kemr's Town, Trichy, 	. 
Retired Guardi'Special h Grade, 	 . 	

• PPLICRNT *  
. Sjuthern Railway. 	 •.. 	, 

I 	 • 

f. 
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V.Krishnamurthy, 
S/vv C.Venugopal Raju, 
141  Kumaran Street, 
1e1ikaikendarkottai, 
Trichy-11 Retired 
Guerd/R, gouthern Railway. 

R.Amalanathan, 
s/ Rayeppa I%sariya.i, 
7.0, Krishnarnoor.thy Ngar, 
meter ractory Road, 
Trchy-21 , ReH.red 
14, Southern tai1w. 

T.1<.Rajagopalan, 
S/c T.U.Krishnasamy 1ycmq, 
2, Virst Street, K1Iukuh.i, 
Illupur Road, Trichy-20 
Retired Passenger Gua-., 
Southern Rej1iJey. 

K.Karumbairam, 
S/i SKurna1irgam iila.i, 
46-B, Ramakrishna Nagar,.  
Kallukuzhi, Trichy-20, 
Retired Driver, 5cutherr 	- 
Rai1iie. 

G,iuppusniy 

669 	s/0 Gevinda Aserv, 
6/A, Samyethep Stre 
Melakalkandharkottai Post., 
Trich'y-.11., Re-ired Driller! 
A,, Scuthern RaIlway. 

TaVaPirunachaler1,: 
5/6  T.,Venkataha1arn Piilai, 

670, 	56-4, Mudalier -tree€,•  
ri.yur Fort, richy-3., 

Retired Gurd/, 
Southern Rajiwa'!, 

to 668 are 
9ptilicants m n 0J,79/93, 

R.Kris$nasamy, 

	

671 	S,0 PI,RerEaserny yyangar, 
' 	3, Srinivasa PE1al Street 

Near 5atyanereya.Temie, 
West Mambalem, f1fisdres - 600 033 
Retired Passenge; Guard, 
Southetm Rei1ue'., 

rneserny Naic,'er, 
S7'b1\rums1  al ajcke, 

f / 	Nc7,First Street, ' 
Vadug'e\tti Vilage, 
K.SatrHjr, TriDr.y 3st'icc., 

,RetirçF,FIreman, SGther1 

.\ ,sr .i 
/ 

	

'-• 	F 

APPLICANTS. 
, Contd. I- 



::. 

2' 

t 

K.fl.Abduj. fajeeth, 
673 	S/a K.Thangeniecra Mohiduen, 

8.2491  B.H.E.L. Township, 
Raniet...632 406, North !cot 
Distrit, Retired Shunter, 
Southern Railway; 

'N.Krishnasaiiiy, 
5/. Naray.enasarny PiJlai, 

	

674. 	
27/3 Sakthi Vináyoar Si"-t, 
Crawford, Trichy-12, 
Retired Driver/A, S jtpr, 
Railway. 

G.mirthalingam, 
Sb M.Gana p athy, 

	

675, 	
Perlyar Streut, 
Kelakalkanderkcttal, 
Trichy_Il,, Rtjrd Driver/A, 
Southern Railway. 

S./%ndrew, S/c 	Smj. 
Guru 'hem 1  3rd 5Lrtet ç  

	

U( 	
E4E.Colcriy; Mahaaj-jra,, 
Viliupura,, Spjth Proof.. D.Lsrict,, Retired 

	S3efl')E 

Driver, Soutbbrr Ra11j 

677. 	5/. D.Thanavèlu Psari, 
251  Sjnderam Pillaj Thottan, 
Edanpa  .ct$ iutIiur, 
Trich,_12,., Retired Shurte, 
S.ouths REliway, 

1sG•vinderaju, 

u7 
' 

S,10 Flutrukrishna Naidu, 
Nathersapelljvasai 
5arnyaar 7hoppu, House No.37, 
TriLhy-.81  Retired Shunter, 
Southern Railway. 

A.bd1 Raiamen 

	

679 	- S/c. 6.Ibdu.. Rareem, 
6/8, Jalla Pakkiri Street, 
Nadurai Road, Trichy_g, 
Retired Dr:ver/Specj 	Grads, 
Southern Railway. 

K.Ra agoo&. 
6O  S/o 2.Kr'jL8r*nasamy JaiJu 

91, SIMCO olonv 
Edarr.alajpat-j Pjthur, 

Sundar Pi,1e TI,ottr, 
Trichy-12 9  Petired 
Southern Ra.Juay. 

.-..'- PPLICArjT5., 
c -. 4COfltd,/.... 

I' 



V R.Venkatachalam, 

651 	/sK.Ramasany ic1 cy9r. 

	

° 	117-11, Old Peinur, 	 V  

: Rarnje'e1'Jagar Post, 
TrIchy._9 Retiree 3hun4-er: 
riJer, cutherc Ra 

V .  S.So-simary, 
V 	 652, 	G.SavariiTluthu, 	V 

5/218, Pluthukijiam '1ile•as, 
•: 	 N.KE'ttupatti.Post, 	 V  

Via. •R'mie. Naar, 
V 	 Tr1chy-9. 1etrJ 21..i/ 

V 	
•, Southern Railway, 	 V 

AO.Ramenathan, 	
V 

653 
V 	

P3chaipppe Mud15. S4rt, 
Kumbak.narn, Thanjavur District 	V 

Retired Guari/A. Southern 

V 	Railway.. 

V 	 V 	K:4bdul Wahi, 	
V 

V 	 S/o Khader VS.haw  Rowther 
V 	

6540 	32, Perlyar Street, • 	 V 

5ubramniapuram, • 	 V 

V 	 Trichy-20, Retired 
V 
 hunter/ 

B. S.uthrn Railway. 	• 	 V 

V 	 S V..palan 	 •. 	 V 

V 	

655, 	S/6 R.zrinivasan, 	
V 

54.C, Reiliay Quarters., 
V 	 V 	 • 	Kumba.konam-612 001., 

V 	
Retired Guard,.  Southern 

V 	 Railway. 

V V V 

6S6' 

	

	ñ4S'1flj u thu 
V 	 V 

ret'$ h 	ost 
r 	

V 

f- 	Ji,EJ,artTã 'urichi, 

: 



I 

, $2 ,, 

JUU1JJL iU 

S 

1.Jaç3nnethan, 
\s,' A.Ark1yarn, li/A, 

avariarKoi.I atreet. 
oraiy'r Post, 

Trichy-3 Retired 
fireman/A, Seuthern RailiJey. 

S.bdu1 Kreem 
S/ Sheik Ahmed, 73, 
CentaI Bezar, Tennur 
Trichy-17 s  REtired., 
Speciul Dfro/ 
Snutriern Railu'. 	; 

.Soundararajulu, 
/o G,Rajamanner Naid, 

	

659, 	25, General 3azzar Stj:ir, 
fennijr Post, Trichy-Y7  
etired Guar d/ 

Ssutherr Rai1LV. 

,Vairaperumnal, 

	

660. 	/° Remcsarny P1JI85., 
8, Krishnapureir, 

[idd1e street, Tarari , 17 1  

1hanjavU ROEd, Trichy-1, 
Retired Drivei/C, 
Scuthnrr Ri1uay. 

t.ivasubramaniafl, 

	

661.. 	s/0 	.Ft enick; Pjc.i 
House N,,20/C-1, 

flna N3gar, 
S braméniapuraTil, 
Tichy-20, •Fetired Shunter/ 
8 Southern Railway. 

PPaámanathan, 
662 0 	S'o K,Fart.hasarethi, 

21/3, Poonnaiy !c1bny, 
Dvaraya Nager, 
Trichy-219  Retired ri8ii 

• Gul 	Southern. 
•Ri1way. 

S,Ilci,Mahboob Ali Khn, 
663, 	Co I Sher I1i Khan, 

16/5, Fourth Stree€, 
Re\nganagar. Trichy-21 
.Retired Pessenqe' t2uird;  

So\uthernRailJBY. 

S,bkshinamocrthy, 
664 • s/b K.&omasufla1 	iflei. 

17 EB.olmy, Khajcrna2-ei:  
TrLchy-23 Retired G.uard/ 

j SoLthern aiiway. - - 	 .c. APPLICNT5 
• 	• ..,çontd.,./- 



- 	632•  

70 

K.R 
No.48, Palayekauji Street, 
PaLtakkerai, Trichy 
Retired Spaciai 
Southern Rai18y 

C.ntnyamy, 

	

633 	5/, P.,Chjnnjah Udayer, 
15 Sugedo-s3 P'1and Street, 
BaL Road, Trlchy-2, 

D.Syeá Jaffer, 
Sf. Sycd •Ahnmod,. 

634. 	6, North Swankar 	tret, 
Near Babir Lad, 
Tricthy-8, Retired IJrier/ 
A,, Southern Railway, 

V. Perlyaserny, 
S/0 G.Vajthja1jnge,i 
32, Kezapettal Line, 
B'azaar Street, 
Trichy-11  'etrei Guer;' 
A, Southern Rail'ey. 

V.lagirisuamv, 

	

63 0 	5/o N.S.Veerawem., N&jd'11  
8, Doctor Isaac Lane, 
Sangil3.erdepur, 
Trichy-1, ketirsc 6CdS 
Guard, Southern Railtay. 

S.bdul Subhan, 

	

637, 	5/0 Sheik Babj, 
38, Sathyamoorthy Street, 
Se nth anne a rpur em, 
Trichy_4. Retired Guard 
A Grade, Southern Railway. 

H.Ammér Basha, 
S/r Md.Hs59, 23—a, 
Varathemasemet Street, 
Sangiliandapuram, 
Trichy._1, Retired Driven 
A., Southern Railway. 

0 .Dhanapal, 
635k 	Sfo R.Durairaju Chettiar, 

159  Kajapettaj Main Road, 
Tnichy-1, Retired Guarrl/, 
Southern Railway. 

S.Abrehain Loh, 
641. 	1/,iJ.i1.K, Colon',, 

.c-  xratii 'House Road, 
Gate, ( 

0hy-2O, et].ed Driven 
' 	A, SOUthèrn\Rai1uay. 

.. 	\ 

IV 

) / 

-. .. ,RPPLICrrS 
.., Intd,/_ 



641k 

642k 

643, 

644. 

645 

646. 

64?ft 

648. 

A •  R arnu, 
5/0 Appevu Kerukachi, 
69, New Street, 
ilkeke'ai, Contonemerit, 
Trichy-1. Retired Driver,! 
B, Southern Railway 

R.Kaliamrirthy, 
S/o K.Ramasamy, i 
Kanriagi Street, 
Suraméiiuurarn, 
Trichy-20,, Retired 
ShuntinQ Driver, 
Southern Reilway. 

F.Deraisamy, 
S/5 V.11artharnuthu. 
23-C, rna Na3Br, 
Subramniapuram, 
Trichy20. Retired 
Driver/a-, outh€rn  

R,'1azharu1 Haq, 
S/o 5.!hC1 Razck?  24, 
Syada Mohained RoLthE: Stec;. 
Biemen3ar, Tichy-1,, 
Retired Guard-A, Southern 
R a ii w y 

AJnthony LouIs, 
S/b C,rck1osrj P11.) a'., 
91, Keels Padayechi Striet, 
Near Ed8  Street, 
Palakkarai, Trichy-1 
Retired Guarl/A, Southern 
Railways 

P.Venkatesa, 
S/u C,Perurnal NaIdt, 
65, Highways Cclony, 
Subramanjapurm, Trichy-20, 
Retired Driver/A Spi, 
Southern Rai1wy, 

K.Meenakshisundaram, 
S/o ll.Kucnarasarny Pub!,: 
5i, Annernalal Street, 
Erode, Retired Guard-A, 
Southern Rii1way,  

P.rputham, 5/. A,Peter, 
47-81  Annen Illam, 
Azei Nagar, 
Suraméngalani Post, 
Salem-3, etired Driver! 
, Southern Rjl9 

''U APPLICANTS 
,,Corit.d,f- 
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R.Viswaethan, 
- S/. N.R.Redhekrishnen, 

615 	S 83th9 Street, 
Ba1ejiNiv6s

9 
Ayyeppa Nsparp 

Triciy-21., Retired Guard! 
Speciai Grade, Southern 
Railway. 

Gerald Edward flodriques, 

61g. 

 
Sle Gerald tdward, 
24/a Ardhi Bhegwcri StreoL, 
Tendral Nagar, 
K.K.Naca POst)  
Trichy-21. 

R,Rengasamy, 

617. 	S/o Rainasamy Kavander, 
62, Railway Colony, 
Bells Ground, 
Trichy-1. 9  Retired, 
Shunter B Grade t,. 
Southern Raiiu9y. 

P.Raman, S/o Pitche5, 
610. 	

118, Prjq i1elgup8rai, 
Trichy-1. P.etjr9d.., 
Fireman/h Grade, 
Southern Railway. 

C,Sethuraman, 
61. 	/o Gopalsamy Naidul  

Crawfnd Rsilway CMi'ny,  
Trichy-20, Retired 
Driver/k Grade, Soii4herr 
Railway. 

S,Thangaraj, 
5/.. M.Sebastian, 
5/24, Thirunagar, 
P.nmalei, Trichy-4. 
Retired.. 5hunter/3 Graae, 
Southern Railway. 

D,Devadoss i*lfred, 
Sb 	.P.Devasirvàtham PiliBi, 
157, lIuthuraja Street, 
1udaliar,  Chatram, Trichy-.'i. 
Retired Guard/Passenger,. 
Southern Railway. 

S,P'ntsnisamy, 
S/a Sanjoevi Njdu, 
61, /19 Thanamant Culny, 

Triciy--1. 
iii N- 

red Driver, Southern 
."'
\ .,4 

c( 	' 

i 
ø 	 f) . 

a .. APPLICANTS 
., ,Contd./— 
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623,. 

524. 

625, 

626. 

627; 

630. 

631, 

S. Krishrien, 
S/o T..E.Sarangapefli Naidu, 
61 	t.ngr.vethi Ammn Koii. Street, 
Sriranqam, Trichy-6, 
Reti'ed Guard/ 	pec1ai Grade, 
Southern Railway. 

T."J.Naganathdn, 

~

136 9 North Chithiral 
St:eet, Sriangam, 
Tichy-6 Retired. 
Guard/h lapecial Grede 
Seutherri Railway. 

~.Narayanssamyp 
87, Chitrai Street, 
r.rangam, Trichy-6 

Retired Guard/fl Grude, 
outhern allay. 

N.N.Subramaniefl, 

t

Ncrth Chjthirai Sree 
rirangam, Trichy-6 
etired Gua"d/P G':ade. 
cuthern Railway. 

..M.Rangenahan, 
/o 'T.Lachumanar ; 
71, Kandi Street, 
Srirarigai, 1r1ch- 
Fetired Guard/B Gtade, 

outhrn Railway. 

.Yamunachari, 
T .RengasWamy That acn: ie: 

-3, West Uttra Stieet, 
rirang.em, Trichy-6, 

Retired Guard/A grade, 
outIiri Railway. 

Veer app an, 
/O G.Soundarara Pills!, 

11{ 43, Main Road, 
angiliandapurarn, 
richy-1•. Retired Drivar/ 
Special, Southern Railucy. 

A.EV1.Jaseph, s/0 A.Abroe, 
Pjttakara S€reet, 

'Palekkarai, Trichy-1. 
Retired Guard/Ft 
Southern Raj1we. 

S.A.Pdajkaiasämy, 
S/a :S,Prul Pj.11ai, 
2 , Sekkai StTeet, 
P lakkerai, Trichy-1. 
R tired Guard/B, 
S. utherri Railway. .., APPLICANTS. 

.. .Contd./ 

e 



- 	

•, 	65,, 

- G.4(uppu-sarny Naicker, 

61. 
StoM.Gengat.h.ara Naicker, 
69, 	Illanqao Street, 
P$nmalaipatty, Trir;hy-4., 
Retired Shunter/B 
Southern Rilway. 

C.ndi, 	si'. 	Chir1naiy3n, 
612, N1Kuttappettu, 

Ramjee 	Nagar Post.,- 
Pmbedkar Nagar, 1-richy-9, 
Retired Shunter, 
Southern Ra t1iy, 

.(1.5ki1l, 	S/o E.-<ilI, 
- 683, 12, 	Crauford Colony, 

Crawford, Trichy-12., 
Retired -Shunter, 
Southern Raiiiay. 

S,i4bdul Kareem1  

684. Sb 	Shik Ibrahirr, 	- 	 S 

56/A4, Singarathrpp 
Trichy-8, 	Retirc. 	tun..cr 
Elriver,'B, 	So!then Rz.iliy, 

J.Issc, 	S/s 	,Jseph 	P1.y', 
65. 36, Raghavechary -Street, 

Sembi-th Post, 	Pereibur, 
Iladras-600 011, 	P.etiied 
tJiver/Sp1. 	Scut,erm Reiiwy.. 

R.-Gopalakrishnan, 
Sb 	S. 	thakrishn, 	2, 
Sethurma P1l1i 	o1ony, 

- 
- 	Trichy-20, 'Retires Shunter, 
'Southern Reilu-ey. 

- 	
. 

 

Vayaraman
6D7. 	N.KL.Narese Ayyar, 

Jarasirnme A&- ary Colnn', 
- 	' 	•' 	- Nanjikottai-Road. 	Thanjavur.-" 	; 

613 001,, 	Retired F8ss, 	Eerd, 
S 	

- Southern Railway. 	- 

	

-, - 	R,Joseph,S/o D.Paçju 

	

688. 	Chettiar, I-4, •Uecanayagum 	 - 
\ith Line, 

S 	Y ,*a 	tine-61 1 CCI, 	 S 

._•,•,( Retireriuer/A Spl. 
!(1  Scuther'ei1uay.  

S.D.9j, 
664 S/(1iKL.ricjaYe iL'd1if3_, 

V'r(Lyar Colon'j, -- 	 ' 
Je1ar RaL! 

njiur, Retired urd/ 	 . 	- 
Southern Railuay. 	 . 	 .. APPLICANTS. 

.Contd,/— 
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A.Velayutham, 
5/a  •R.A.nnamelai., 

690. 12/VI 2364 0  Pookkara 
Vesthe NewStreet, 
Thenjaiur - 613 001, 
Retired Orjver/P 
Southern Railway. 

R.Murugaiyen, 
S/o.Ramasamy Konar, 

691, 	Nehin Nagar, 
Udayamarthrndapuiam PcL., 
- 614 706, Thtru 
Teluk, Retired Gurd/C. 
Southern Railway. 

R,Gopblekrishr13n, 
5/. K.Ramanui8 •Neidu, 

692. 	Plot No,19, breharn Pidithr 
Nagar, Via Siiaj1 Ncar,  
Thenjavu - 1., e;je 
Driver/A, Southern Pjua,, 

P.S'rinivasan, 
6c3. 

 
5  C: /o Pacha,iyapa fiudeiiy, 
1121  8/4, t1u6i1yar 
Mudelir Cheth1rern, 
Tric;hy-1, Retired Guard/Pi, 
Southern Railway, 

G.Keiyenasundarm, 
694 	&/o N.Gcvindg,ami P11 

rvlrrnppanar  Street, 
f'1nnia6petei, Vediopu:en 7c -
P1- 613 205, Thanjavur 
District, Retired Guard/A, 
Southern Railway, 

K.Senniyasi, 
695, 	S/o Kesava P.adeyachi, 

18, Karnper Street, 
Senthaneerpuram, Tri.chy... 
Retired Driver/C, 
Southern Railway.. 

K.&ankaranarayariari, 

6 	S/o .V.Lnethan, 
C,99 /A North East Extension, 
7th Cross, Thill6l Nagar, 
Trichy-18, Retired 1u ja rtiSpl, 
Scuthern Railway, 

- 	S,P-eriyaserny, 5/0 Sanyili, 
Docr No.59/9, Iludsilyar 
Chetrarn, £uneeé- aran <oil 
Street, T3.ichy-t., Retircd 
Drivcr, Southern Railuay. .•..• APPLICANTS 

:.,..,ntd./_ 



• 

. 

K.Nendegopal,'' 
S/c . . Krishr.asamy, 

698.431  
 

Brindaven Street, 
Indira Nagar, LIC Colony, 
Trichy-21..9  Drivr/,Spj, 
Retired, Southern Railway, 

T.R.Balesubramanjan, 
S/c Rethinam, 16, 
North Street, 
Tiruvaiyaru 613 204 
Retired Drver/P 
Southern Rai1ey, 

S11asthan,' 

00 	S/o R. 'Babu Seh.ib, 
Retired Passenger t)!ver, 

. 	Southern Railway, 
Meenkai'a Street, Ternrjr, 

. 	Trichy-'17, 

P, Gowi' isu ndar am 
,. 	Sb S.Periasarny,. 106-4, 7ui•. 	

Menickapurern Nadu'Street, 
Melapucur, Tiichy-1.. 
Retired Cuerd/, 
Southurn Railway. 

702 	S/'o M.Thangavelu, 5-• 
BharêthiDasn Stret;: 
Ri1rumpakkarn, 
Villupurain. 	605 '602,... 
Retired Driver/B, 
Southern Railway. s 

Gnear1,' 
"03 

2/2?1ehik'of'jc Road, 
ThirUthuraioodj 614 7131  

Retired Driver/h, 
Southern Railw.y, 

V.Arumuga*i, • S/o"\iaiyapuri, 
Pal8njyafldaVar Koil Street,. 

704 'kbt.ethu, Trichy. Dist.' jot, 
c 4ed 'hunter, Southern 

Railway'. 
• 

U ( -N'Nazjr, hcrnei, 
S/o)Ft'di Gfor ahib,' 

7 •  •374 Ffra Ofrice' '•.ji 	) 	F 	- 

'.• iMnhur)ST/r1chy-17,. 	. . 
tP'Diver/5pl,, 

'SoUeK Railway, 
.4., APPLICANTS 
, . .Coritd,/.- 

IL 



APPLICANTS 
....•. Contd,/- 

r - 

7d 7 

708, 

709 

710,4  

711 

712 

744 •: 

.4: e 

V. Velu., 
S/c \Jeiyapuri, 
rrethiyur, iniyanurRod, 
House No.339  Trichy-91  

Retired Shunter, 
Southern Railway. 

; 5.Merimuthu, 
S/s 1v1.Singara Paay,achi, 

a 51wt3y Colony, 
i<aliukuzhi, :Trichy-20, 
Retired Shunter, 
Southern Railway, 

P,i1amurdy, 
5/c Palaniyandi, 42.-A, 
1udukkupatt1, 
tkidukoltai Rpd, 
Trichy-20, Ratired Shijn, 
5euthern Railway. 

T.Innesirnuthu, 
:Slv S.Thorna's, 13 
West 1riyanathau'an!, 
Dindigul, Retired htet 
Sbuthsrn Railway. 	. 

,Saar irnuthL, 
S/oru1epen, 9/5, 
Nfl.CnIiny 6th Crb.ss, 
Trichy.C',;Retiied hur,ti. 
Zouthern Railway. 

fv1uthusrny, 
.S/o'P..'T-hriar!kevander. i. 
PtB.S.C'.o1'ny, Piiriukáttai 

:Rd, .Tr-ichy-2fl,..Rtired 
Shunter, Southern Railway. 

-S.P81anIy8ndi, 
.10 Satäiyen, 31/3, 

P.alabiyandavar Koil Street, 
Iinarnkolthur :Tricty DistriL 
Retired Shunter, Southern 

Railway. 

K.iI.rumuharn, 
5/c Kuthianelia 1io16y9di; 
4/93, --Peleiiiyandaver Koil 
Street, Innamkolathur, 
Ttichy,•Refired Shuntet, 
Southern Railu€iy, 

SKaridasaflp, 
'S;SUbbaraja Gevinrer, 
Kadechanallur Pcc, 
42 East Thottipelayarn, 
Erbde-6, sRetiédShUntinç 
river, Southern Railway. 

...... 



1• 
715. V.Thieen1  

5/0 Veetf'ithn, 
1361  R.N.S.C1ony, 
Nneekotti Rod, 
Trichy - 6, Retired DrivrA 
.peciei, Southern Ri1ury, 

116. AaGsRouse, S./O Smue1 Rouso, 
359  KenediStreet, 

re. 
Trichy - 0,Retired Shunted 
Southern Ri1wy. 

717., R.V.Ponneiyan, 
S!O R.Vadijeltj, 14—, 
Seirit Intony's thurch Lci, 
Nq?pttinem - 61 001 
Retired Driver/, 
Southern ReiIwy.. 	 ; 

SNos 669 to 718 	'e 8, 	.;eJemen±ckdm, 
sb Nereynsemy 	 eppllcents in 0,-.,. 80/9:3 

180  Netheji. Street, 
KamPr?jPpurFm, 
Rejak.Ipekkern Pt, 

:drps - 600073 
Retired_Driver, 
SoOthern R5iwy, 

By 	c.vcete Shr 1 .K.Subb R;j, ,tn 	 395 to 403/91, 
51/90,416/90, 320/92, 290/92 and 377/92, 

By idvocteShri R.Bhrsk?rfl in 0.4..Nos, 44/93 to 76/939, 

By iuvocpte 4firi Psliivr L1ij in Uj.Nos, 77/93 & 78/93, 

By I-dvocete. Shri Vi ynr1 ir 6..No6, 79/93 &80/93 

VersuB 

Cheirmen, 	 Respondent - I in 0,I.Nos. 
R'I1uy.Bord, 	 395 to 403/91,19/93 & 80/93 
Rril3hvn, 	

Reuoriitt - 2 in 0...NQs. 57/90, New ejhj. 	
4i6/O,32o/92,298/9,37i/92 efd 
44 to 76/93.' 

.Jhe Union or India 	 Resndent - 1 in OJ.No. 57/90, 
by thn 	 41 /90,320/92,.29B/92,377/92 and 

44 to 76/93 

h1tof R, 	 and Respondent - 4 in 0J.NoB. 

'f 	
\New D'ih 

R::p:nde:ts. 



 

 

 

7,  

8. 

.9. 

..-. -.----. - - ------ 	- .--..----- - 	-i --.--. - .5- - - 	-.- - _-5-_--- 	 -5.---- 

- 	..9o... . 	. 	 .,. 	. 	. 

Union of Indie Respondent - I 	in 0..hNos 
t:hrough . the Gcneri 77/93 -end 78/93 
ereqer,Southern R hue ys, Respondent. - 2 	in 0.IA . Nos. 

395 to 403/919 79/93 &80/93.. Perk 	Thun, fvhdres_3 
Respondent .- 3 	in. 0,9-.Nos. 
57/0,416/90.,320/92,298/92, 
377/92 .nd 44/93 to 76/93. 

The Chief Personnel Officér,ReSpo.ndent - 2 jnO.P.Nos. 
Southern Reilusy, 	 .77/93 pnd78/93 	. 
,PprkTojn, 	1iedrs - 	3 	. . 	. 	. 

.Diiisional Riluey 9oscrv3ent —3 	in 0.t1'Nos. 

lie fleger,oL'thern Reiluej, 3 	t.i 	iO3/91.. 
Ilysore. 	 . Rnr:ic'de.nt 	- 	4 	in 	0..Nos. 

. 7/9r,416/90,32U/92,-298/92 
EO 377/92 

Senior Divisionel 	. . Reepnnt - 	3 	in 0.-..No.77/93 
I, c c' 	,- . 	. 

o'jtnern Reiluey, 
Psighet 

The Divisionel Personrl 
Officer,Southern Pe.1u;ey, 
liedurei Division, 
Fledurci. 

The Divisionel 
Supeintedert, 

Southern Reilucy, 
D,isinrip1 0iWe. Peichet.. '--5. 	

_ - --- 7 	.- 	. -- 	. 

The  Di.'isionl Reilwey 	Resjondent - 5 in OJ.Nos, 
i'ienager, 	. 	. 	. 	20/92,298/92 and 377/92. 

Southern ReilwFly 	 . 

Bpnqiore. 	 •,... Respondents.. 

(By dvocetth Shri K.R.D.Kerent for. Shri I.N.Venugopele 
Gowde, Reilucy Fdvocte for rsporidents in :all the 

	

epplicetions). 	. 	.. 	. 	- 

- 3 in O.i.No. 78/93 

eappr.der1t - 4 in 0..t'JoS. 
44/Ya. tz 76/93 

... 
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Shri Justice V.S. Malimath, thairnan: 

These cases have been plated before the Full Bench as per 

the directions made by the thairwan by his order dated 23 • 10 • 1992 

in exercise of the powers conferred by Section 5(4) [d] of the 

dministratjve Tribenals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and -clubbing them with the 

cases of the Bangalore Bench. The reascn for the reference is 

the conflicting views taken by differen t. benches, one view having 

been taken by the Ernakularn Bench in its order made in application 

K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-

pal Bench and the AhrEedabad Bench in O.A. No. 1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as - follows: 	 - 

2. 	The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant them pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc- 

for computing retirement benefits to those who have retired 
' 	

bi 
	

1.4 • 1979 and not exceeding 55% of the running allowance 

for 

	

	
retiring after 1.4.1979. To appreciate the rival con- 

it is necessary to advert to the re1evmnt nrnri i t-

g the applicants conditioxof service in regard to pension 

other retirement benefits. 
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3. in pursuance of the recatimendations of  the Third Pay Catmi- 

ssion the pay scales of the employees of the Indian Railways 

including those of the runnIng staff were revised with effect 

from 1 .1 .1973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [fiereinafter referred to as the 'Revision 

of Pay Scale Rules'] made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was considerable 

increase in the substantive pay of all the members of the running 

staff. So far as the grant and quantum of pension is concerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benef its depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average emolument for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

came into force on 1 .1 • 1 973 are extracted as follows: 

"2544. [C.S .R. 4861 - toluments and Average Eroluments 	The 
term "Fnoluments", used in these Rules, means the emoluments 
which the Officer was receiving ininediately before his retirement 
and includes:- 

Pay other than that drawn in tenure post; 

Personal allowance, which is granted [i] in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii] with the specific sanction of the 
Government of India, for any other personal considerations. 

Note: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other personal considerations shall 
not be treated as personal allowance unless otbrwise directed 
by the President. 
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[c) fees or comiiission if they are the authorized emoluments 
of an appointment, and are in addition to pay • In this case 
"fliDuirents" means the average earnings for the last six months 
of service; 

acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office terrporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

deputation [duty) allowances; 

ff3 duty allowances [special pay); and 

[g][i) For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 759,4. of the other emolu-
ments reckoned in terms of [a) to [f 3 above. 

[ii] For the purpose of gratuity and/or death-cum-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty intiediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a) to ff3 above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another. appointment or holds a temporary 
appointment, "Eoluments" means: 

the emoluments which would be taken into account under 
this Rule in respect of the appointmnt in which he officiates 
or of the temporary appointments, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B 
[C.S.R. 86-B]..  In respect of Officers retiring from service 
on or after the 1st November, 1959, . the term "emoluments" means 
t 	. emoluments which the officer was receiving irimediately before 

ement and includes : - 
2? 	'\', ''• 'Vi- 	\ 

jal 

\& 
(Jtb] 

8AN 

tant.ive pay in respect of a permarnt post, other 

1- 
a tenure post, held in a substantive capacity; 

al allowance which is granted in lieu of loss 
bstantive pay in respect of a permenent post, 
than a tenure post; 

ecial pay attached to a post other than a tenure 
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substantive capacity; 
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[d] [1]For the purpose of calculation of average emoluments: 
With effect from 1St September, 1962,   save as otherwise provided 
in Rule 2544-B [C.S.R. 486-B] one-half of: 

the difference between the total emoluments referred to 
in items [a],  [b] and [c] above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [C] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b] above; 

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointrnent[s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment [s 1,  does not qualify for 
the grant of a special additional pension. 

[2] For the pirpose of emoluments for [ordinary] gratuity and/or 
death-cum-retirement gratuity. The difference between the average 
emoluments in respect of items [a] to [d][1 I above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above. 

[e][1] For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of 75% of other emoluments reckoned in terms 
of [a] to [c] and [d][1] above. 

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [c) and [dJ[2] 
above drawn during the same period. 

Note[1]: If immediately before his retirement or death, an officer 
has been absent from duty on leave, with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum-retiret gratuity should be taken at what they would 
have been had he not been absent from duty. 

Provided that the art unt of gratuity is not increased on 
accaint of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have ntinued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave., 

Note [2]: In case where a temporary officer who quits service 
after canpleting three years' service is appointed substantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after canpletion of three 
years' service during the period he was not holding a periranent 
post shall be treated as if drawn in, a permanent tpost held in 
substantive capacity. 

'7 
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2544-B [C.S.R. 486-B).[11: If an officer holding a permanent 
post in substantive capacity:.- 

(a) officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post (other than a tenure 
post) borne on a cadre which includes permanent post on 
the same time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A: [C.S..R. 486-A) as if he 
held in substantive, capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st september 1962]. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay"  as defined in Rule 2003(21), which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Eath-cum-retirernent gratuity will be given only if such 
pay was/would have . been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the average  
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary)/Gra-
tuity 1ath-cum-retirement gratuity will also include the monthly 
.average of running allowance drawn during the 365 days of running 

late preceding the date of quitting service limited 
ç) . ,t75<LØfthe emoluments as defined above. For the purpose of 
i ,ciculai\of average emoluments the actual amount of the running 
( àllowanck 'di'àwn during the month limited to a maximum of 75% 

of other' emoluments as defined above shall also be taken into 
''- I. 

	

I. 	account. 	II, 

Note [1 1,:' Tffa Railway servant, irrnediately before his retirement 

	

\ 	'er thth ,/etc., has been absent from duty or on leave with allo- 
''LVG 
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es [inbiuding leave preparatory to retirement] or on foreign 
rice or having been suspended but reinstated without forfeiture 
qualifying service, his emoluments should be taken at what 
r would have been had he not been on such leave or foreign 
rice or suspension. 

Provided that the emoluments shall not be increased on acc-
= of increase in pay, not actually drawn and that benefit 
higIr officiating or teitqorary pay is given only if it is 
:ified that he would have continued to hold the higher off icia- 

or temporary appointment but for his proceeding on leave. 

[2) Pay drawn in tenure appointments will count for persons 
ied by the Railway Pension Rules, 1950. 

is clear from Rule 2544[g] that one of the canpornts that 

tutes average emoluments is the actual amount of running 

allowance drawn by the Railways servant during the nonth limited 

L a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of / [a] to [f] of the said rules. The expression'emoluments' 

used in the rules includes pay and some other allowances. 	When 

the revision of pay scale rules were promulgated and brought 

into force with effect from 1.1 .1973 in the light of the recorrinen-

dations of the Third Pay Corrmnission,no steps were simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay an5 the actual amount of running 
previous 	 - 

allowance drawn during the /month limited to a maximum of 75% 

of the emoluments which included the enhanced revised pay. on 

21.1.1974 	the 	Railway Board by their letter No. 	PC 111/73/PA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the introduction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 

rs 

0 
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[i] Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Author ised 
Scales of Pay may be allowed to continue. 

(ii) Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as a1ve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear fran this order that pending decision to revise the 

rules regulating grant of pension,. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75 

prescribed by Rule 2544[g.)[i] was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1.10973  has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The -order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu-

tory prescriptiorL regulating computation of emoluments and average 

, tFth€si)

th 

ned in Rule 2544 for the purpose of grant of 

eime!) ,I/'JrJtirt 	 \w ts. Any decision to modify the same uld have 

(effect onlythe relevant statutory rules are amended in

àh law. But what the Railway Board did was to 

the statutory rules by an executive order made 

on 23T976 bearing No.PC 11/75/RAIl paragraphs 1 to5 of which 

read as follows: 



"The question of revision of rules regarding treatnent of 
Running Allowance as pay for certain purposes consequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case of Running 
staff drawing pay in revised pay scales: 

Pay for the xirposes of passes and PIJs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect fran 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The alove has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of enolu-

ments for quantifying pension was reduced f ran 75% to 45%. The 

statutory rules prescribing the rraximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board.' S order dated 22.3.1976 in the High Court 

of tlhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1 985 

the said case stood transferred to the Principal Bench of the 



0 

Tribunal where it was renumbered as T 1,1o.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6 • 8 • 1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

paynnt beyond 31 .3.1 976 all retirement berf its in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until rrodified in accordance with law. 

We should advert, at this stage, to arother order ziude by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect fran 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, tiref ore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasari and 23 others filed an application 

on 4.5.1988 before the Ernakulam Bench of the Tribunal in O.A. 

2i9/8 or a direction to grant them pension by adding 

2fig 	 to  a maxirrum of 75% of their pay for computation 

z. ( of eir peni in accordance with the judgment of the Principal 
UIA II? 

ZffirirN).'4)6/85.. During the perñency of the said application 

;\ 	 I 

rule 2544 was amended by the President in exercise 
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bf the power conferred by Article 309 of the Constitution. By 

the said amendment said rule g[i) and g[ii] of Rule 2544 were 

LnEnded firstly with effect from 1.1 .1973 reducing the limit 

J)f rumiing allowance for the purpose of calcuJating the average 

emoluments from 75% to 45%. On the same day, a further amendment 

was made with effect from 1 .4.1979 increasing the maxinurn from 

45% to 55%. Whereas the first amendment was given retrospective 

effect from 1 .1 .1973 the second amendment was given retrospective 

effect f ran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

'Subject: Arnendrrent to Indian Railway Establislment Code- 
Volume I& II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
lirect that Rule 1302, 1309, 1502 and 2544 of Indian Railway 

tablishment Code, Volue I & II [First reprint and. Fifth reprint 
spectively] be amended as in the Advance Correction Slips 

p.428, 429 & 430 R.I. and 405 R. 	enclosed as Annexures 
'C' and 'D'. 

The amendment will be effective from 1.1.1973. 

This issues with the concurrence of the Finance Directorete 
of the Ministry of Railways. 

Hindi version is attached. 

:As alove 

.,E[P&AJII-86/Rs-1 5 

Sd/-[K.Venkatesan] 
Director, Establishment (P&AJ 

Railway Baird. 

New Delhi, dated17.12.1987" 

"ANNEXURE 'D' 

ADVANCE CORRECTIaN SLIP NO.405 R.iI 

2544 

Sub-rule g[i] and g[ ii] may be substituted by the following: 
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/ 

gEl) 	'For the 'purpose of cálcu]aticrt of averaae enolunEnts- 

servant during the nonth limited to a maximwit of 45% 
of pay, in the revised scales of pay". 

g[ ii] 	'!For the purpose of 
gratuity: the ITcnthly average - of running allcnces 
drawn during the 365 days of running duty imnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the sane period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RA/1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.19761. 

PLAN1TION: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint) has been nodified through administrative 
instructions issted with the President 's approval effective fran 
1.1.1973. These instructions were necessitated by the intrôduc-
t.ton' of the revised scales of pay recanmsnded by the Third Central 
Pay Corrwission. The purpose of this amendment is to give state-
tory force to the administrative instructions with effect fran 
the sane date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whan these rules apply. 

Sd!- [K .VEKAThSAN] 
Director, Establishment [P&A] 

- 	Railway Board." 

"Subject: Amendnent to Indian Railway Establishment Code-Vol.I&II. 

In exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishnent Code, Volume I & II [First reprint and Fifth reprint 
respectively] be airirxed as in the Advarce Correction slip No.437, 
438,. 439 R.I and 407 R.II, enclosed as Aunexures 'A', 'B', *( 
and 'D' respectively. 

2. 	The airendnent will be effective from 1.4.1979. 

3.:' This issues with the corurrerice of the Finance Directorate 
of-,, te Ministry of Railways. 

Sion is attached. 

	

!/(7 _\\\ 	 Sd/-[K.VEKSAN] 
3. •. 	 Director, Establislinent [.P&R] 
D! 

 

	

abovo J) 	. 	
Railway !ard. 

, 	 5 	 New DeThi, dated 17.12.87" 

I- 
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'D' 

ADVANCE C)RRExrION SLIP NO.407 R.II 

RULE 2544 

Sub-Rule g[i) and g[ii] may be substituted by the follcMing: 

gui 	"For the purpose of calculaticii of average errolurnents:- 
550-. of hasic average pay, in the revised scales of 
pay, drawn during the period;" 

g [ii 3 	"For the purpose of gratuity and/or death-cum-retirerrient 
gratuity: 55% of hsic average pay, in the revised 
scales of pay, drawn during the period.: 

AORI:[Ministry of Railway's letter No.E[P&A]II-80/_ 
RS-10 dated 17.7.1981] 

EXPLANATION: 

The Rule 2544 of Indian Railway Establishment Ode, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from. 1.4.1979. 
These instructions were necessitated by the Government's decision 
on the recoai-iendatjons of 'Running Allaiance Committee [1 9(130]'. 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any employee, to whi these rules apply. 

Sd!- [ .VESAN] 
Director, Establishment [P&Ai 

Railway Bard." 

The amendment to the statutory rules having been effected during 

the pendency of the OA the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights 	to receive pension 	in acoDrdance 

with the rules in force on the dates on which they retiredand 

that those rights of theirsannot be taken away by the subsequent 

amendments made to rules on 	5.12.1988 	by giving retrospective 

effect to the sa. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

the (Institution of India. The Errakulani Bench consisting of I 
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the anend-

ment to the rules were given retrospective effect and issic3 

a conseqintial direction to the respondents to grant or ref ix 

pension and other retirenEnt berf its to the applicants as if 

the airendrrent to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a rraxirrnm of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the Ernakulain Bench in O.A. No.K- 

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order trade on 25.7.1990 

Shri C.L. Mallick and others in O.A.' No.1572/88 and connected 

applications challenged the Railway Board's order dated 22.3.1976 

and the amendments to Rule 2544 before the Principal Bench of 

the CAT at New Delhi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

Board dated 21 .1 .1974. That application was opposed by the res- 

in viz., Union of India represented through the 

way Board an the General Manager, Northern Railway. 

ing that these respondents did not bring to the 

Principal Bench that the validity of the amendment 

C. 

I 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1 990 striking down the arnnd-

rnent to the extent they gave retrospective effect. On the date 

on which the alicants presented their applications before the 

/ Principal Bench, the Ernakulain Bench had not yet rendered its 

decision. But the Ernakularn Bench had rendered its decision 

long before the Principal Bench decided the cases on 23.10.1 991. 

The applicants were obviously unware of the decisicn. That may 

be the reason for their not bringing the decision of the Ernalkulaii 

Bench to the notice of the Principal Bench. But the condixt 

of the respidents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulam Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakularn Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were diSnLiSSed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total anDunt of pension and 

retirement benefits they would have received before the ainendrnent 

we not reduced by the arrended rules. Following this decision  

of the Principal Bench auplications No.351 to 423/88 filed by 

similarly situated persons before the Abmdabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the respondents before the ,Ahrnedbad Bench did 

not bring to the notice of the said Bench the decision of the 

Erriakulam Bench in O.A. !<-269/88 to which it was a party. 
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It is for the first time after all these cases were referred 

to th2 Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakularn Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also informed us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Errku1am Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer consideration of all these cases 

and await the authoritative pronouncement of the Suprane Court 

where they had challenged the decision of the Ernakulam Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS 

V. ANR7IAL MANIBAI PATJ AND OTHERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to apprch the Supreme Court as similar matters 

were pending there. It is in these circumstances that the Supreme 

Court observed that the course adopted by the High Court was 

.not correct and that if the High Court thought that the point 

V ,- 

 

by the appellants was the sane as was penaing in the Su-,..?-

do it it ought to have stayed the hearing of the writ peti- 
( 

tion Lil the Supreme Court disposed of the other matters. 
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These observations, it is obvious, were 	made having regard 

~ to the context and the circumstances of the case. What binds 

the Tribunal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the sane provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circumstances of each case. In the present hatch of cases 

we are concerned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1 990 

and the oeration of the order of the Ernakulani Bench has not 

been stayed0 Even than the applicants herein have not been given 

the benefit of the decision of the Ernakulam Bench in regard 

to cQrnputation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is conteided that we should 
the 

dispose of these cases in the light of the .dcision of/Ernakulam 

Bench which has struck down the arnen±lent to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondents ç hówéver, it 

is maintained that the Principal Bench and the Ahmedd Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide; AIR 1989 SC 1933 UNION OF INDIA 

AD ArOTiiER v. RAGHUBIR SINGH AND OTHERS wherein it is observed: 

T We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
constitution bench of the Court." 

if only the respondents hau fairly placed tne decision of the 

Ernakulam Bench before the Principal Bench and the Ahmedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions,, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. The respondents are now trying to take advantage 

of tne failure on their part of performing their duty of placing 

the decision of the Ernakulani Bench when similar cases came 

up for consideration before the Principal Bench and Ahnedabad 

Bencn. If the respondents had acted fairly and diligently, 

2 MjôIto.f decisions would have been avoided. 

. 	 . & ( 	3 	e. 	all now exa'nine the contention of the respondents JL 

0 	 ti'e )drs of the Principal Bench and the Ahmedabad Bench 
~n~ A's ( 

that 
ha19ef c.t, of declaring/the impugned amendment to the Rules 

(tent that they give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties Iving been dismissed by 	the 	Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulam Bench which struck 

down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench 

has acid that under the proviso to Article 309 of the Constitu- 

tion the President has power to promulgate rules with retrospec- 

tive effect. 	It, however, struck 	down the 	amendment 	of 	the 

rules to tne extent the y gave retrospective effect on the ground 

tnat it is arbitrary anu violative of Article 14 of the Constitu- 

tion to deprive 	the pensioners 	of the 	rights 	which vested 	in 

them as on the dates on which tney retired ,by amending the rules 

subsequently witn retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti- 

tution the 	lel 	effect is 	that 	the impugned amendments were 

voin ab initlo vide DEEP CFIAND v. STATE OF UTTAR PRADESt reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

rovision as void as offending the fundamental rignts conferred 

by Article 14 of the Constitution that decision binds every 

ne and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulain Bench is that the ainen(lments 

giving retrospective effect was not in existence from its incep-

Lion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rein is:- 

"An adjuuication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority. 

1 Halsoury's Law of England, 4th Edition, Vol.16 the meaning 

o "Judgment in Rein" is given at para 1522 as below:- 

1522. 	Meaning of "Judgment in rem". A judgment in rein 
may be defined as the judgment of a Court of tompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party' to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res",' in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer t . 
(&nphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is .a Judgment in rem. 

14. 	As on the date on which the Principal Bench and the 

Ahmedabad Bench disposed of the applications before them 'the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike down the statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench. disiiissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench, When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect such a provision' is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGrfUIR SINGU AND 

OTHERS - 

statute is declared invalid in India it cannot 
ed unless constitutional sanction is obtained 
\a 'constitutional amendment or an appropriately 

ion of the statute is enacted which accords 
4itional prescription't. 

not disputed that the Ernakulam Bench of the 

etent to declare the impugned statutory provi- 

sion void as offending Article 14 of the Constitution. The 

statutory provisions declared void have not been shown to have 
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been resurr€cLed either by an appropriate amendment to the Cons- 

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica- 

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulain Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

L
have no hesitation in holding that the order of the Principal 

nch and the Ahmedabad Bench do not have the legal effect of 

Lurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna- 

kuam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Ahmedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

reqi\liring resolution of the conflict. 

15.Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent\ binding in subsequent cases. It is obvious that the Prin- 

cipal Bench and the Ahmedabad Bench have rendered their decisions 

witno\ut noticing the earlier decision of the Ernakulam Bench, 

In sun a situation it is well settled that the later decision 

rendeed in ignorance of the earlier decision - has to be regarded 

as pe incuriaiii and not binding on the court in a susbsequent 
e 	 - 

case. 	This principle has been succinctly sta.te& in Salmond 

on Ju isprudence, 12tn Edition, page 151 at para (5) as 

follow :- 
\ 



"(5) Inconsistency between earlier decisions of the 
same raik. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729], Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)) and Divisional Court [R. 
v. De Cray. (1900) 1 Q.B.521)}, and it obviously applies 
also to the k-louse of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict / 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence,, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported — or are not reported — it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
that the' court acts in inorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incurian and is not binding on a later court.' 
(emphasise sup.plied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by,  a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakularu Bench and that the subsequent, decision of the 

Principal Bench; and the Ahmedabad Bench nave to be regarded as 

per incuriarn and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Anmeda bad Bench have to be ignored and the Ernakulam Bench 

- . decision alone should be regarded as holding the field as a 

regard to the validity of the impugned rule in 
-' 

,c,_._r__  

(sp. taj7 as ;Lcwes retrospective effect. 

'. 	lo. 	"jtcLmc jjru1, Bench is not bound by either of the deci- 
J% ) It 

- sJ!ons, 	sti &[ now examine as to which of the decisions lays 
z . 
d6fcorructly. The Ernakulam Bench has rightly proceed- 

ed on the uasis that the President has under the proviso to 



~rticle 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offend any of the fundamental rights con-

jferred by Part III of the Constitution. Wnat the Ernakulani 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of tne applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cnarity nor bounty. Government servant acquires right to pension 

and other ret.ireiuent benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

went, in our opinion, is manifestly unreasonable; arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahmedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

quent arnendiiient to the rules by giving retrospective effect 

to the same. Wnat they have said is that the vested rights 

of the applicants before them have not in any manner been cur- 

tailed by the irupugneo amendments to tne rules. By the revision 

of Pay Scale Rules the pay scales of tne members of the running 

staff were enhanced with effect from 1-1-1973. Under.Rule 2544 

the menuers of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tne 

running allowances which tney were receiving subject to a maximum 

of 75% of tneir pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 

I 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accoruance 

with Rule 2544, as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which caine into effect from 1-1-1973. Wnen the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advefsely affected. The Principal Bench wriose decision has 

been followed by the Ahinedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of, pay immediately before 1.1.1973 

and 	the 	running allowance limited to a maximum of 75% of 	pay 

and 	allowances, with 	the pension which 	he 	would get after 

1-1-1973 	taking into 	account 	tne higher 	revised 	scale of 	pay 

and 	the 	running allowance subject to a maximum of 45% or 	55% 

tase 	may. 	We 	are concerned with 	persons who retired 

and 4-12-1988 thereby earning a right to coinpu- 

/i 	ta4 .nsion in accordance with the statutory rules then 

	

orce 	by the time tney retired, revision of pay had come 

.\ if*è it is the revised pay and the running allowance 

Q 	" 
\ LObjet 	a maximum of 75% of the revised pay and allowances 

was required to be taken into account. This r(ght which 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1986 witli retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested 

rigrit of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

nolding that the decisions of the Principal Bench and the Ahineda-

oad Bench with great respect are wrong and that the decision 

of the Ernakulan Bench is 	ri6nt. The 	Ernakulam .Bench has, in 

our opinion, 	rightly declared 	the amended 	provisions to the 

extent they nave been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Lrnakulam Bench is in appeal before 

tne Supreme Court we would like, in the interest of justice 

and 	to avoid 	multiplicity of proceedings, to 	direct 	that the 

present applicants 	shall be bound 	by 	the directions 	of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

dre allowed with the following directions: 

(1) Tne respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance. with Rule 2544 as was in force 

before it 	aniencied by iotification* dated 

5-12-1988. 
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The arrears due to the applicants/L.Rs on the 

basis of the recomputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time,  the amounts 

due shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

n. 

of pension and retirement benefits 

aforesaid directions shall stand regu-

t 1atedIiijisted in accordance with the orders 

)cIircfi#is as may be issued by the Supreme Court 

)'No.10373/90 against the decision of the 
--' 	,:6y  
tku1ain Bencn of the Iribunal in ipplication 

No. K-269/Sb. 
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